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UIUWHAREIY A, 2013 BT U], ARA
JETRAT A REAT & e Bl FfRa axell 2|
QAT HOTTel! BT U R SR faxfig wu @
R U T JoTTell & IREGHT B IR A ARY
FRA B Y Ua YUImeliTd gRedIv e & forg
IR&bfeTd fhar T 8 | TRT F eI ¥ T yomed
BT AR =, TRATRIT a9 | aRATRIT of 1]
YTTElT ¥ AT IR U g1 SaTervT U T febam
2| S YOI BT Fhaidl Fafid / Thasy gad
a3, fAaegui g 1fd T 1ok f—weiiasor
@ SR ARV & BRUT ARIH FRMEE W R
Bl B | S9P Ifcrrar, fa<ig &= § af g% &R
o] fadral gRT S99 A9 RO & uRebea=T 98d
oI Bl & | U HeedQUl T 9 Uger R,
U 1 aReufdl ot aRieg il | sreiegarelr Bl
giar) S H BId g9d bl WA &Rl Yol
RO §RT ReR @ affe A & |
forig oIRT R 99 STad 8, o9 fb sfaadT
IR, SI—¥dh FIOIR AT 4 dT6IR, I8 vl
@ Ipeed] R R & e grr df 9@ &R
N U ™ IRl H e @ GHie a3 9 ugd
I A" 9 3IR TR Afeaer WR g gi¥e !
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1.1 dRa® alRie uRgzy &1 A= aiia

SIARTIEII HGT BHIeT (JMSTHAYD) 7 - fd 7 3nfefp
uRg I (Sggall), i 2019 # Samm b aut
2017 ¥ 31 2018 BT Y[BIMA H Holdd gy & AT,

A g@ e wfAfafy gt & R W § H)
g B T8, R wiRg sifeawe & dR$I &
IS 8 N1 vEIdd 88U fawmar war| srn
dfbT # g IH ds AT BT U BRA AR
"G ¥ ® AT AUR TG & 961 B BRI
949 @ fdera H iREe g | ke a=rg =
TS {4 ard &7 o fhar & R a9 &1
T gaTR Il © | 93 2019 ¥ R 7B I g8
Fifdh MRH! e Rod 71 31fdd ISR HAifg®w
AT & T B Favd AT IR IR Jua—=
AR A DI AAb &b AT Taral &+ 1Y |

af g 4T 2018 & 3.6 URT T TESHR 2019 ¥
33 Ul Td & BT A ©, 2020 H 36 Ul T
R dled ¥ Ugel BNT| a3 2018 & forg fderd
Bl dcaR 2018 fa g e uRg I (Sggall) &
|eT 0.1 U T 3fb A H TR fhar wm o
ST BT g 1A 2| 9 & SR 9T H, SiR 2019
3R 2020 & YATGAM %A T 04 URT Td 3fd IR
0.1 9l 1 fIg @1 3ifhd B & | IHAM gatgAE
H Ug AN T AT 7 b 9 9@ gfg 2019
P! Usell BATE] H HH B GG IR IFD dI8
gfg Bl |

el 2019 & AN WMl H I WfodE H
AfATa UrcTed & giferan fdes—am, 4 9 fa<ia
ISR & gROT ¥ BIforar gur, IR &3 ¥ gig 4
EB RN TRvT B HHI, AR oI AR Fabl
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Hie ReRIHROT W SMEIRT & | WA gY dIoTR
IR fawr o eefagaRensti & foy Jgar Ifd
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T’ w0 ¥ e @1 g 1ar 2 o gaqe H
D AT Hehe ol Sear@ g Al = b
T QATTAT &, BT AT HRAT I & 2 |
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gfReahIvT afaet 911 B3l & , A9 @l gl dN—edR
IR WR 1 AR g IR AHAIT AfTaesii &
A o JMHEHT & WR DI 3R 9 DI A
2| 3 &Fl & foy, gReHIvT WRaTHd arerad],
A awR & 9 faeN R, BB dHdl
H, S=a kT &R I foxig Rerfoal & dare 9
Sfed 2|

U ™ A @1 ki faem w® aEres 8k
UMD SHI THTE TSd & | A13Hd w0 4, 0 T
faferr fa<ha aromRt # Goft amafcf @1 sereh € |
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GBI TR - AR ¥ URIhe Bl 7RA b |
BTeAlfdh, STFaNT 2019 & QRM, TSThIeiy fidmai,
FAMT B HORAT AR Hed I BT DAl J gheg

& 9 UfTBold! HSRAT BT FTHEAT HRAT ST |

HIT |

1.3.2 HIYIRC die dIolR

AR H HIURS I IR BT TSN ST AR
givarel err &F @l fadIRer @l arg Fdhar
B W B B U q8ayul €1 HlURe die
IR Irferawe & fAemr # &1 T \eradr &Rl
2R o MR 5 dW IH¥ do Thel ydE
el AR B foy e BN BRI | g
Bl @ I9l H UP daolld ol © AR 3fF &N
¥R 8RR AU Ugd deT R8T § AR A JErd
o Suam=ort W Sl feiRaT W R T |
IR uf-dl gRT |/ 0T fomdeor ¥
IISTR—3ITETRT Al & FJUTd H HiFD gl bad
TS 3P DI BHI db B WA © | BT, o=
3R gFTEl Sl HUMFT HIURE Il IOk TR
A B, TR Bhed IR & SNl JAEIR - Bl
fafderar <=1 # #ecayet qffwr i @ €1 IR
@1 gfg @1 Frame gr1 ifcl &1 fharfad a=d
8U 3R HHRAS ATd fharwermdl R <ol
I §RT 9 faam T, Rd # oIk 8IS E,
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SR SIS BT oI 17 UfT T 9T 3719+ 9
ot | IR & o gaR fag aef 7 fivwg § o
Mo @ AeI¥ ¥ 2,358 &l GRT 9.6,10,318
PRI e AR e a3 | 2018—19 H 36,679

PRIS R & A1 By AT gig BT == fHar |

1.3.3 sfaad) aoiR

9 9% UR 9@ SR Al T DI HAAT D
AT TAGIUHATS §RT [ fhd 1Y I
IR Af” g BT ¥ 2018—19 W FASS U b &
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?I H I | U9 T © §lvws d9ad, 9. e ld
TaIdSl (I798) & §9Hd §Sa%, 31 Hd, 2019
Pl 38,673 R 9 B3N, Sl fdh 31 A 2018 Bl
32,969 & THIUT I 9§ 17.3 Ul Td DI Ifg Il
DI | 9 AW & IR, gAY U digdg HAa 28
3T 2018 Pl T 38,897 & TS IeacR V&l AR
04 3Tdl, 2018 &I 33,019 & A gAaH &l |
3¢ IIfaR<h, FHEY 50, 7 ™o Tl TaTol
(TAUNS) BT SO SSaT 31 AT, 2019 DI 11,624
WR 99 B3N, 3R 31 AE, 2018 b & © 10,114
S FHYT I ¥ 149 Ul 10 B gfg &S b |
59 3fafe & SR Ut 50 faATd 28 37T 2018
qPh & ATAR B.A1, 739 B JATHIH I 3R 26
JFCER 2018 DI B, 10,030 B FATH Hod b AT
9 ga |

1.4 dRg® U4 IR B g

141 99 2018 ¥ 3nsHIS a9 & vz fAfer
R

AR U ™ [ RUE A8, 2019 & SFER,
2018 & URfI® 3ffbsl & yaT gorar 8 fb & ™
fAfer § wufy s &3 # 27.6 feforas smRat
SR @1 &, AT 2017 T oIl H 4% HA 2 | 34
Rafér s THF T ™ i 12 5 o9 88 &,
R H {B e U ™ IRIR: SA(—1.1%), Fevels
(—1.2%), RaCTRAE(—0.7%), g fhiTeH (0.
3%) g AL (—5.0%) HMHSA & | lete 1 —12,
3% ® ge! fRMEe <@l | IRar &R sifgferar

ard 1.7: feaaR 2017—fegwx 2018 (e axvr) dvH el & Red
@ qreafds a9 <)

B pre s

A. Selected OECD countries

Australia
lsrael
loeland
Denmark
Canada
Chile
Greece
Slovenia
(Czech Republic
Portugal
Finland
Netherlands
Norway
Italy

United States
Hungary
Spain
Mexico
Esfonia
Lithuania
Belgium
Austria
Latvia
Turkey [-11.3
Poland [-11.6

-15

IId: sl ¥ 19 #ifdbe Bidhd, A 2019.

B T 12.9% AR 92 U Td & A1 dear Refd
# T, BTl S 2017 ¥ A 2018 Bl @ &

fore sifegferar &) o e Ha1 § 9 S B

B. Selected other jurisdictions

Malawi

Dominican Republic
Maldives

Ukraine

Cosla Rica

El Salvador
Serbia

Armenia

Albania

Guyana

Russia

Indonesia
Uruguay

North Macedonia
Croatia

Papua New Guinea
Thailand

Romania

Nigeria

Colombia

Egypt

Peru

Bulgaria

Kosovo

Pakistan

Hong Kong, China |-
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AR & B drex 9l RUIfdTT iffaR &=
# U ™ A # st ek gar # 9 € |
¥ ™ Rt = i RuifdT g el 7 aicarn
(—3.7%) 3R UK (—1.8%) & 3fAmE@l 13l H glg
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BT A fhar| AEAE &7 & qER Ha U ™
At SRt st 2017 @1 o1 # T2l 2018 H 800
MR fafera SfeR & AT 4% & off | |Awyof
ol U ™ gomell (SIS & S’ | ST W
fIaR @A gU, STHIG & U Siel & Hue
| e U ™ HuRy g, U ™ A 7 2018 |
Jferpl T 1 ¥ Red o ThRIeHd ardfds Fd T
R BT 3G fhar, fa o w4 NSS! e H |
¥ 1 fAfeEt 7 eSS =meEt & Raifér 26
T T HA 11 @ o H, NS @& 25 Ruifdr
T TH 9 20 ¥ grafde AWl 9 faxig g
BT AT T | =gAaq 9 1 Red g (39)
(—11.6%), UTeTS(—11.6%), 3R Tab1(—11.3%) H AT
TS| oifegforas O ™ fAfer 1 emenea w9 |
Aorqd g TR e (5.9%) d1ue = fava, otfds
59 U8 M @ dofsk a2 & o 9 aef (S
2017—SJ9 2018) H IUMET &I T3 |

2018 HU ™ MR & ERME fa<iig URvm Fad:
2018 1 3ifow [rEl # SfFadT IRl R A4l &
aRomd € | 2017 & HdIael 2018 H BB T A Widh
Fadie ol 9 RRrEae org, faad! aoiRl W I8
THRIAS Ja 9, 2018 H U ™ M &1 fRrae
P BRUT 91, S 37 JHAM DI WRUTS IS

HIT |

ard 1.8: 98 2018 ¥ =afaa e ARy

ey
A O b e Peragh orsesleblel

i falprta d DELL ot vuie

i3 eels
FEETEEedit it

i1
Hanag
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Id: e U 19 Alfbe Bidd, HS 2019.

el & 9¢ Y NG el & g oA | T
Red A @ foly IeRIAS 9 offd 2018 #
FE < T H oHar § Ia aoll 9 gfg T8 g3 |
el & dR WR I8 Aol A, ArgSiiRan arga
=g e QiR RHfan &1 @, Sfei a1 Rest 2018
H A @ oY AeRIHS o, dfd aRwIfd
A PHH a1 U ™ R § g deferas frfas
BT 2| gl <" FIfeid S8 37 99IRI @
rudpIferd aRUTHT & 3fId AW @ | a9
2019 foMIET 1 # SfdaST IRl & GIR &I <d
gU ATPIerd IROTAl H IR &1 F91aT & |

1.4.2 99 2018 ¥ sfdad ffawr

U ™ M T feEdt @1 ergura 2018 H 24
MRS ¢ T GNEAST &= # 32 # 9) &R 20
=1 RuféT efer @SS &5 & 91Ev 31
d 9) @ g #2017 B Jorr H R AT
qIqar], BT (@F), Afear iR diele #
sAadt s ¥ ™ BewW & @ T T 99 @,
STel S8id 2018 ® g T @1 18 Ml 9 orfdd
HURT BT 9T U4 M @M1 | U T Bl &I Fufy
fasor ¥ sfdadt @1 U Sifeferan, dfesam
H afd® @ IRINEAS = &=l & 4™

H U3 fafer) &1 aRa smdaest (wrerfi®)
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A T 1 SR Herrd), wfebwar, urgern =g fh
IR T & 9 firels, foregemar ok ievefs,
T8 S84 U+ I T BT 40% 3R 50% & 9
yfaffeE fear) © = we @ duRkl SaremeR
e ¥ fodt, dfrs iR sl H g 1177 |39
SURRON H 63 RUfET =rger=i §# 36 § 4 ™
we & 9 T ® 75% W 31w Bwar oar| gafe
il 3R df~s ATdhe H Bl Y geashg U
®s & a1 Red o yarfad a=ar 2|

15 ¥9c 2019 ¥ qAdIvd & fay wga
HIYUITY

1) 4 ™ A fafEmes sk fder e
(AUweMREIT) YRE U T Jomedl (TTdeE) SR
e U T IS Bl A= gehrsdl Tesd =14
afed & Arm ¥ or] iR fafafid wear 2
AT & & BT 9@ ©U ¥ 19 H I8 8¢
3R YIUhREIY & TIITH = B | SfEd
T gAY G § o1y, TN =19 Bl SRh
HIMSATHSD Sl B AT YUHIREIT A AT PR
& fory BeH ST MY € |

2) EE U T HOTTell &I Wi UeH &
Bfede & g @1 ywrdt e b foru
EE U T YoITed! IAETarel & Hicare-
e fdar a1 8, I8 wRarfaa fear
2

0 TTAe ¥ i FaERll W) g A @t
HIS[AT 40% ¥ TGTHR 60% B faIT ST |

(i) ®z IR HHART] D A H, HHAN
3 &M B I & HAISET 10% A IIH

14% @& BT Bl |

Pg WROR HHARAT & fow = a9
o1 A =d s@afd & forv gdivs feam
QGrd § 3 19 & folv oRT 80 A & d8d
B Bl WIpfc &1 S |

3) PR U T Yolell (THUIgs) = &l
D A H aRI U AT AR AT TI_ATh

e & ®Y ¥ oIy S arel 9o &I BT
R fFErR fHar oy |

1.6 IRAR SFEIRADT AR JHTawAT A
gRAT:

f e 7dde s T 1 wUH, AR o T
& qro! 2Rl | ST B, I§  UBTSl 3R A%
q ffed 8 S T T d TH T HIfod gdrs
AT & | IRA BT GG SEiRIDHI &t T3 T
P Jal AT 21 2011 Bl SIUET D AR
I 50% ST 25 I3 Bl 371Y & IR 3Tl
2, ST BT ST 90% T 60 a%f Y o1y A
A 2 3R 2015 H BRRT SMTaTRT 44% W & |
STafd, gdd Td Qo & ATl SEE] gl

P 3R 98 BT T

IR T &1 e AMfded omerdl arar 7
2| AR # 29 Wo¥ IR 7 dg WIRGT U T €,
N YR SR BT MHR TG 9T 7, IR
TS T SRTHT 19.98 TRIS & AT & AT A
31fereh STTETE aTell 5 & 3R AT 6.10 G DI
T & A Rifdwmd a9 BIel T & | 9RA &7
SENIIRETST AT TSH Uh gar < T & |
go e R H AREe, 1 ] 98 &) 3 fRmEe &R
draRyar # gfg A W SaaiRear ufsarg 8
S gg B IRARN & S W1 DI HaTeld PRl
g |

SRl o RUIE & R, aef 2016 # " T
SHae uedm 1 72.0 a9 off (742 a9f ARamet &
forg ol 69.8 el goull & fory), ST fos SeRqu=sn
AHIDHT & H 61.2 T 3R SguaT I &
H 775 90 o, ST SHI @A & 1 1.3 BT U
T T 2 98 RUId g 1iet 2 5, wRa @) Sfiad
gearen § AT gfg 8% @ O fb 2000 # 62.5
JEHY 2016 H 688 U Td TS T

ey 1 ——



R H, WRETT ®U 4, U T RGN HHATRAl
3R BB SRS &7 & HHARAT & oy Iud
oA | T SHar &I U ™ o™ &1 f[IRR o)A &
St AW Y T YRl B gaRer & g o o
JETIRAT 3T Pl RO R & e THU ™
@ HaNSl DI GAHT TS BN 3R HBT TR B
b | Fh NG ST DI (JUATHUIG) Bl
RS # war T fb g2 2050 Tb 60 T Bl ;Y
@ AT AT 89 U Td & 3fidhs H dehR 19.4
afT T 81 7Y 3fR 80 I%F W 3Af&® BT MY B ART
e AIS[ET 0.9 U T ¥ 2.8 URT 1 B SMGA |

gg Afhdl R WA U TRl & Fqurd H
gfg 7 IO W 9@ g1 AT 71 ¥ ™ Bk
JEIaRT I JReT TR Sod WHN @ |, 3
TR gl Ud HdRil IR f[AerdcA e aF R
g o 1er, w@Red 3R gardl d anfe @b
fory e S PRal © | U |fed by« 1
¥ 3pefegeRe WR 3fReR U 19 SHQIRAT BT IE
1 gsT 2 |

gl 3R AReR ¥ ™ TeIRAT & HRYr, A 98
gl Bl e H I@d gU SR 39 g W e
fraR—foq 1o 9, RERATRAREG Y = o=
I URIRA Sl eE U T Ao | RHiaRd '
H Uh A HEH ISRIT | B3N H T§ TARBN
HHAIRAT & fore or| 78 4 ™ v, R e
EER U T YOl (TTATE) & A S ST STt
g P AR HE&T 5,/7 /200341 3R
AR faATP 22 fedwR, 2003 & T | Bg TRBR
ARl & forg feRgfea favar T ok 39 &g
RAR HHARAT (A F gl DI Brsdr) e
01.01.2004 ®I HATY MR™ & & oy srfvard
foar T |

I Y T Tomel (TANTR), T MIBed H @y
WHR AfeTarRl & fory arfeRyfd far T o,
gf> o\ 7T BT BlsdR I 5T IRBRI AR
BT T Dg AR ST W G IR 39T

HIT |

TIT| TAGIUH BT He, 2009 W WBH MR TR
ol ok erdvfed & & forw sgrar 7 o |

IRA AR A Jga 3% 31.01.2019 &
ERT f&7® 01.04.2019 I g DR HHARAT B
TAUIUH @I H 31 T&TH 10% W 9@TdhR 14% B gig
AT BT | STRAGAT & JATAR, AAD 3 T
I I S HEMTS 9 & 10% BT HHART §IRT
TIAE A ST e 9d9 <1 J8T18 Al
B 14% BT DG WRBR gRT YA (HAT S |

RS 4 T 9orell (TAUIed), [ 9% H b
IRAR & SffAeraet @ fou o 1 fHar ar e,
39 Ui~ T ST DT Blrsdr T Y ARBRI AR
FHET T By AR IS B WK THRT R
3UFIIIT AT & | YUY I A 2009 W Wiod
IR TR ol @ik erdwfed & & i faxarRa
fear T g TN & e @ IR/ fadfed
S & oY Hemas & A1 B WRBRI
HHaRAT I Y ™ AR 9 18 Ued B g
H 1fdre Tadadr <1 T8 © |

1.7 ARG UTH uRged

IRAF Y T yomell aRg I # wfwford § wRaR
ERT GATH FReTT WR Y& R+ & fory faaurm
R TRRIY T ATSTHTG ST RTeg - GRET AT
PHRIBA (TITFTYY), STIARTTAR A BN drell
AR aR9IRIT & U 19 AT oI 2004
g JaRll # WfAe 89 arel dHaiRal & fog
ArpAar U ™, SUUHN & dgd HHAN Hfdeg
ferfer @dew) 3R HHar ¢ = A (§9eE)
SR T Wiic 19 3Mfe AN 01 STHANI, 2004
D AT IAG 915 HaRl H AT BF arel Bg
WRHR HHaRAl & v ifad w9 9 e
U 19 YuTTel (THUIG), S 0 WRERT & HHAN)
Sl UAAITE # AT B gl §, Wfed MR R
rgfed & afd 9d AR & forg wadivd
T frafra sik i wenRal & forg,

s |
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Hed ERT U T @ M drell darght iR
rferaf¥far Ao |

WHN HHARAT & forg 4 ™ GuRl & a=
3R WRBRT HHARAT & oIy TAUITE Bl AT
IR ™M ¥ 19 UoTTell & O <a1a & HIROT
off | SUw (1 Y91 wU § Gufed &= HaarRal &
forg) SR srfard I g1 srdRTfed e & forg
BN gl Pl faig IR Ja-Re BTzl
@ HRU, Wed Ja-gRy gad dI  9Rd A
U 9 e 9eT & W FId SUBR b WY
HI@ AT 2T 19 Uil & d8d STAfod &
& HHARAT (4729 PRI & Bl HAB I BT
T 88% faAT fodl U ™ waeE @ B) @
T ge & folv v &1 AR &A1, ST
5 TH W™, BH AN 3R 9T UuIel) ®, Uk
FE@yul ifoRTd U 2 |

TTUIGE ® g4 H RGN &5 & foly W% e
TIT AT ST 918 H 379 AEI & oy AT 9
™, o 6 | FeE, IS WReR IR
ST &F I WBRI §RT TAGTH I <ol
A JAUARIT TAT| 28 T WRBRI 3R DR
e T U AU HHARAl & foly gdigE &I
U | SRS & & AN Pl YT JegTael
& foly WRed wU A 99d B & oy, IWDHR
9 98-8 TeM IoH-UAUITE dTsc / raeied
qoT RideR, 2010 & WS @ s TG,
ITHA1 §RT 3eel U 19 Iiorr (Tiars) 9 s,
2015 P 9™ Bl T AR JFITST &F Bl dbfvsa
R Y I AT 01 S, 2015 W fhanfad g8 |
Tfiarg & dEd IS Bl SHB gRT g Y
3 TEM WR & 3TJAR . 1000, 3. 2000, . 3000,
%. 4000 3R ¥. 5000 B FATH ABRI TRETS
U T 9T BT | Qg S e IREIRIT M Y T
o © H, faie 31 919, 2019 96 & AR
dd & AJAR Rl 149.53 IRI AT & 3R
%. 6860.30 BRIS B UJQH © | 31 A4 , 2019 TD
@ IR , 406 dF YUIATS Hal Sl & w9 H
fe T 9%, =i arivr §, Rtem arftisae §,

oy fxig 9% iR <% fovmT aftafera 21

31 H€, 2019 dd, HA 27355 ARI AR/
FfeTar Taded iR TdidrE & d'd AMifed § |
TN & T Teud b e aReufy, e
BT R Red 9nfie 8, 31 919, 2018 & $.2,34,579
PRI H GBI 31 HAE, 2019 Tb & AR .
3,18,214 BRI BI TS, 36 Ui T4 &I glg ao @l |
TAUUT & d8d STardiell &l el 3R u&uH
& efi| uRyufy fe=faRaa arferer & ue™ &1
TS ©

difreT & 1.1: wA9ied / vdlarg & dad
AfSIaen &1 G&gT, B HR U§sEH b
el aRgufxy

a7 JAfQTATel | siTre* | guH
I | Gag | (@as W)
7)

PG IR 19,84,564 | 78,379.20| 1,09,009.55
I 43,221,325 1,24,190.66 | 1,58.491.37
PHIINCT 8,03,015| 24,43677| 30,874.79
Id 9,29,931 9,685.54 9,568.50
T 43,62,538 2,555.18 3,409.23
drsc /

Tdars 1,49,53,432 6,335.09 6,860.30
@a 2ﬁ‘T 2,73,54,805 | 2,45,582.44 | 3,18,213.74

gId: TS =T

fre 3R fRuiRa feu v

39 Q@AY H TAdGH &R udiarg Iromei A
dg gfg & @ T WAR 7 ST AR B
IR AV B wU H GERET Y @ 2 3R vl
P RS F 39 AR & oI AR T der @
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AAfh il 1, T T DI ISI SAAEIT DI A H
B Bl A Febdll & | UG Bl e H Ug
AT FTET SAETaRll H S Reddl R fa<i
HERAT IS 2 | GUhaReY faf= Aifsar sk
gl SR BIIBHH @ ARIH H STl
Je & fory fafT= wew a1 <@ 2 | YIUhemRey
AT AATEDHRI & YSHDHROT DI WD T
HRAT ©, TSP IR FHEl & HT—Te
AIS[ET SIWETARIl B S JATgRT rorrsi
DI A H FIIAT TS AT 3R o< w5y |

e wargiy @ fofw Anfe M 98 &= 7 |
OB AT, TTNTH S Tedhdl & YAR Bl

A =d FT & oY, GUHeIRSIY HaT Tarmal
& FfBIRAT & forw uf™ 1601 IR emar ST

HIT |

1.8 94 & SR, NIUHARSIV & &gl B
IHEr R v fewofi

Td @& IRM UHARSIY & deal & d&y
H aiar

YUBIIREIY JASIH 2013 DI YT, UTEDHROT
& AT S AMSTATS BT JGTaRT 3T GReTl,
faferal, famra don faadl @1 grenm & Aegq 4
TR B B |

TUHARSIY Ifhd wy A M U ™ Yoren
(D T THRI) TAT e U 7 Il & FaR
T faerd Ud U & Ifadid |l Heawedt
& At qenr AR ok ggraven oMy gRe
@ AgUl ded & WTaETd qem Afferarel @ fRal
@ e H ol 7| 3T hardmadi § e |

BRIHH b Y b TG Yoidl Bl Fgeh B_d
gY YIRS SR [Aeeas drishd Mo
IR BT T

P ITIRT BT TRd] IS BRI B foTU, TUHIRSIT
I Y dPheld BT o ISrT © 3R 3 TAYY,
AI9Tge TU, S-dhagdl Infe @ WBRd @ B,
S vur ferdr @ S @R § | $—uded &
AT ¥ UHh IR Rl | ATAgd GoiidroT
3R 3 T& PR FHhdl © | UUITH & o Alpal
JTfeTarsti & oy SifFciis= 3f TeH SUdier 2 |
SuTdied, AT & d8d afeTd § N @t
Ay feR 11 @il # SAFelsd WU W H[RwRATC!
oI 3Tadi & T&T Bl & | g8 YOI, JATONHRIT
& U 9 AMKIRI B S0 U 19 e yeers,
AR I, JATde AU AR AT fdhed qaet
@ foy wem qran & | gdied sf¥eTar | g
UREIG] AR USilpd AESA TR TR 3Tl
YHTOT T JANT BRa Y AR 11l W | JITER]

IR % HY T 2 |

@ SR, YIUHRSIY MR 2013 &7 URaTa=T
T Haraq I 9% R Bl &I | IEd g4,
friumeReY fFferRad e oedl / ufRemat &1
WW$%§’W%—

1) 3MgRT & g
) T

3) U9 fretdr
) AT

) Rerar
AR a7 IeTT

JAMETET & AT &31 ¥, JGTaRAT Y GRET WTaer
TRIARYT & & edl § & TP | YUwmaTRey
fAIH 2013 TTAITH & faf e &1 8 TS
2, MaTdl & == &5 @I 37gd aA @ forg
T & AT UHRT & wpend @l T8 O
D AR, Y WER, HARS, T ANRS,
T dfge, dfcdd U ™ Aol (fuherRSIv
gRT ¥ TR &R fafafia te YRd WReR
AT | MA@l JMgRT & & 9eM & forg
Al ST dhdT e, goidelf~e aom | 1ol Hifear
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gRI, Ul 191 o drel SIfWHROT B FRgRE derm
AT & ABART & foly eAdicaTe 3fe Hargir

gra  Trerar siffepl derm Yoil araiRi &t o41a frerdn
T B AT Ay dr a1 & fog erveer
ANTEE W W Hefdd ® ife ude  uoge

AARTARI d FgRe afe, s—TIdigd & gRi
AT qAT oF—<d @ giaeT ¥y dRar
€ | URUTHRE®Y, A0 & d8d AMard 6w
fofr aef 2017—18 & 211.78 RI ¥ g fad
aef 2018—19 H 27355 ARG T3 & oI & 36%
&1 fawr 7|

INET

IUHIIRSIT 7 2013 & AfAFH & dea fafraar
B VP US dWET Bl U ™ uREURET @l
e Gt Fd w1 & fow U = [ S b
HaATgRT @™l @1 Je™ BR B |iEd BT ©
& JHAF BN YA B TG IR AT 7| A
faferaal & aofl qegee & fo o o = AR
qAe & @ FgRh & SIRGR AMGs, faxqd
DIURT AT BURET, ATY AT SUYH YT,
YD ATAR Giedr, faega gfFerg qor <md,
g Affea f&ar § | AN &1 99— w
et fram ST ® qT A 99T S g |
MY FYeror yonferali T MY AoTqd R & forg
oy, dIUheIRSIY ASeR FRefl & HRIaIT W
S Bigd PR T & 3R Ig Haval o Al ad
BT |
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Qﬁ—” 68.11 9.70 12.91 59.51 4.49 11.40 39.97 3.01 209.08

\—yﬁ_” 92.60 18.77 16.85 63.73 5.03 15.90 46.69 3.1 262.69

UadTTH

offgc . / 1411.57 980.32 964.68 - 52.67 - 3409.24

Q-cﬂ—cﬂé 2341.31 2254.55 2264.46 - - 6860.31

Eg?l 121959.00 92719.22 | 93707.84 3475.97 289.35| 784.64 5164.69 113.22 318213.94

2.3 NIThaRSIv gRT fAder &) AR o fafvafia stk yenfya faft= areEren &t
TaRIIIoIR

B, UIUHIAIRSIV & AToll, THON, BIaRe ol g2 TH9Ivd dige iR faff= g 1 Suaxen § vdiars

qIST & ded UCHhIedl & Oy #H ffhdy FuiRd teauor =1 difeter & ueH
foa Ty B
drferdt 2.4: ORART a3 F fka 99 ¥ Ryl &1 IArde

Aoy IfRT 9 / SUBoT AfSrpas
YUY
I | wRer uforiforn @ik W faer o7 afed |wiRg g 1 50%
i | ForeuaRor ik wwfdT fg 1 45%
i | rgaTfores For IUBRT R wERT 1T T # 5%
IV | sfadiar otk wwfdd =g 1 15%
V| e R, WRfed = iR fafdy a7 5%

01 31 2019 9 fr=foRaa aRac= owrdY g0 |
* R il 3R Iod WRER fawr o |fed wwEtd 19 T & forg A geaex 55% B T8 ©
#Hemfda onfa, wrfad =orw &R fafdy 9 1@ a8 A SeddR 10% B S ¥ |
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Q. e, S AR &F Arorel (ol iR vHel), TIUIvE dige, BluRe ol iR vharg
@ AT 3T ARSI BT TIT PR ®, AU IMRGAT DI =1 qIfeled & ATAR, RT a7
? ), iR avf A (wraRe xom), omRa o S @Re i) ok emRa @f ©
(@pfous i) # emdafed wR Adhd 2 |

arferdt 2.5: ORI &3 4 =1 s avrf § aRa sraes

fofy IJid a7t/ SYBRIT AfTHaH TFIUIoR
| wsg e w0 aftd wRer) gfenyfas ik wwfda 9 1 100%
i | =or SUBRYT SR FHEfT T T 100%
i | ergemrfoae For Iueor ik wWEda 9 1 5%
vV | sfede ik W= g T 75%
V[ efdideniRa, WRfaa =g &R fafay g 1 5%

feaR — 11 Al @& AWl H, MRT o U H By i T e T8l 2, 3 faddhyqul WG FHH W& |
ATE, 2018 B JAT H AE, 2019 Tb & AR MG AR fgHre FTgar 2 @ —
diferdT 2.6: y§e_ & Al IRa &1 A AR fgwre=

afRa o 31—HATd—18 31—HATd—19 i
R (5. S H) faer &1 % (B30 H) faer &1 %
S—a% 1,13,230 48.27% 1,50,576 47.32%
PURT 97 80572 34.35% 1,11,384 35.00%
gidacT 32703 13.94% 45086 14.17%
ST ISR 2760 1.18% 2802 0.88%
THeE AR FH 5314 2.26% 8366 2.63%
LIS CSIESEIS
CiG| 2,34,579 3,18,214

aﬁﬁzq:;ﬁwwﬁwﬁqﬁé?ﬁaﬂﬂw
are : 2.1 yaud & AT Ra &1 kg aefar fguror |

31.03.2018 7% F A=A @i

31.03.2019 7% F (ATT ATTEA




24 YA A @& wwg A fafem,
afergar, ol fey ¢ yqgE uRu=z/
feemrder

1. Tty & de8d UIH B & oy
WasRm dis W) o uRu=a feid 04.05.
2018

9 1 pufal & A FIREY QIR e dr @
JeTpk U 19 Al | ifieraret /emlial &
gy 31feres RTRIERY &1 SHiIE &1 Ol 8 | 59 d)E
o1 TfAfafera) & R IR AReTd 19 11 3R
IREURT Teerd] B ‘Teedue NER & ®Y |
Aefid foar ST & @R g9dT St I IrfgTarel
P U T HUST B R BRAT B ST B dsd,
UIIAROT < HA- Iasi 19 dis W Uh IRy
SR far 8, ot ured ot O = e g
TIYIU AREET @ dgd fhar Sie |

2. Tdivg AivHERN @ ded a4 & forg
denfera T "rgs fei® 08.05.2018

ifeRer gRT U W @ S99 dlURe
diwe , dfergfoat § 9 1 A @ erefa <
& forg ol form a1 € R o ¢ ST =
AN RfET bl  GAGed ©, S fb uge a1
fe e TH At ™ A @& Rt eraRe
g7 UICHIferal (Ao /Ra aFf W) TR T | 1Y
@ 91 10 U Td 9 IHSS B W B e 2

U ™ A @ affoal § e U T W,
SRR T B gAaH ST Bl 7 iR 39 s |
TR_TUE, IS DI &1 A1, Ad 391 Ue M R 39
WE D T 13 FFRE & folg gAdIvd = &1
T SHIRIG fIaR0T IR HRAT 3Md I BIAT © |

3. uAdigy ARl (GRer a3 (ol
3R wgel), srafle dofl, gadivy dge sk
vfiarg @ reman) & forv fawr feenfadenm
fei® 22.05.2018 ¥ G |

HIT 11

T & dEd ol &3 @ Afieranet & fog
aferg fdweq # sfdadt 19 1 R A1 &1 50% B
A ATHT W W TGN 75%  BR f3AT g,
ST SAMIETAT §IRT 50 R BT IR U HRA TR
Al amde &1 A faar o

IR—WRHRI &9 # feraeil @ f&a #, ey
aika ot § Efdad)) # 75%, 1 (@HRke o)
H 100% TP, ST (FRHNT afergferal) # 100% 3R
R T T (@add TR | & forw) 5% db
D TEFAUOR W1 DI fIRE T arfe I8
T = far o9& 6 39 aRE &1 Al o
T fapam ST 2 |

4. Uvq AR gRT sfEdl Hgsa we
¥ fadw & weg o vy AioEmRl @
fae faawr feenfadem fesies 20.08.2018 #
qEeTd |

TITEBROT §RT ST Jggaret s H Fd TR g9
YR H 5% @I AHAT o [oig forr war @
o fb 59 e & =g Bs H 1 1 fobar
T B Uehlferdl fhdl W1 999 e & dHal
UISHIfRRT & 5% W 31 &l I 3R 9 TRE
T Ygard He H 7Y 9 TRt # 9 1 fdy MU
T3 gl & 5% W Afdd T8 BT |

g orarar, g fvig forar € f fod
W ool a7 AU AT ISR B H U TH Be
ERT U TR %S /IREURT Ueerdi & ARgd |
IfeaRaa T W =Jgerd we # a9 1@ Af T
BT ITD FAIT H[ed DI TET B It T I qIER
T ST |

5. 9Rua ¥ HIUBIRSIT /2018 /56 /
dlvw /2 fedi®d 20 3P, 2018, TAUHIUH
Jrersil # UeH AR grR sfaad Rp=gare
bsd A e @ Wy A7 fewfadel A
gRade T R wdioxer o fav uRum fesie
02.11.2018 |

. FE9
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g URYF, S Fel IR WIEPRY FaH PRl 8

]
rffrereuTe TfaRTl (AIRIRY) &1 ugal & gfad

S & Sl Rigere wus, $EU% AT SSad
wprsH g Taforgd MAAfy e Herer
B W 4 AR g1 weer fbg v S
6 aRuz fadie 20 =<, 2018 # afdfa B, S
fpar ar wediexer fA=faRaa &

) TRA PAA BS H U T s gRT BT Y 74T T
Bl 9 T JEE H[od @ YA A 98 A6l @
SITQT | TEJ9R, TRel RIGardd % H a9 1 forg
3MSTATH & A & forg O T %s urd 8 |

ii) rfraTaretl & fRal &1 e & forg, e Rigerel
IR | 97 ST 9 |

i) /9 T g9 Ao BT SO Snfe Afed |
g 11 | oRa fam i @1 2, 519 uRud e
20.08.2018 31 ¥ Ugel UIUH &I UH 79 1 W
AMETATH BT YMIRT BT B SIgART & TS off |
dfed ggerd wed (feifdas Rged ®s &l
BISHY), $ATH I SS Bs AT T IRu= T
BN WA & 915 forg Ty mEuATw @ a1

JdEg |[eh DI IO F GIER T S © |

6. dMUIC dHisd TANTHE®G HURTH
gRT Nivw 3R a9 faweul ik wHafRay
@ Uit Jded @ Wrffad g
@ foru yraarn A Gwmes |, WRux fesnie
14.11.2018 |

3 uRux ® el T ® b o ar e /
PHIINS AT HHART / IS & g ¥ = Af
IR IRT Mded & IIT BT f[dbed B8NT| 59
3TATal, BARE / FRIRHI & U 319" HHATRAI
P TAUTH Ml dT ARBTT ®Y F AT 7T
H PIURT oetge W AREH ARHIOT & oy
3Aferpd B BT fabed B, e fory HisRy
gomell H 59 fAdey B [e™ a1 & U da

hIAT BT ||

7. asNU dis & IRR ¥ Aty <
@l 3l dAraRua fe-ied 16.11.2018 |

Jg URYF I8 |Od AT © fdh, TAINHE B
ARG HET H, TIUITH a8 AeRe] ghlg
g O Tdes erfdgraren @l iR U ™ Afe &
ARTH | AT & IRFTRIEAT BT IMfEIgor, yae
a7 fue™ axar & iR uReuRial & eraw A
R GAT © | UAUITH =1 HTEROT gIRT raifad
g 1fe e 11 & o R 39 @8 @ Al &
g 1% forg M iR Y ™ M &1 S Aot
2| Tdied I, 39 UHR Udh WRIFTT T 6
@ w9 H BT BT & @b U ™ A e 3R
A HuRT gderdt & w9 H B B § | STGH B
I H WId gy, I8 W 99 fbar - fb gedigs

I Bl LIdsl” T9 BIe & RN H ol oY |

8. WINIPGRUT §RI TAUIGH 3JAloHRI
fag fradwr feenmfaden o dgam@ w o
gRya & YIUBIARSIY /2018 /56 /
dIU% /2 f&AT®H 20 M, 2018 UR TEIHIUT
fe1i® 22.11.2018 |

IE IRUH, 39 el TR TLEIHIOT U Hal & S
5 ST RIFTA ®TS, SSUH AT sSH HUS
AT 1o foud neafe e T e AR aRd
I U T MRl gRT v fhy Ty S fd fdg
4 & Ted Sfealiad © | $lery, UIEeRo §RT B
eSO SN by Y o, areriq forfdas wggerat
®e H U ™ ®s gRT fBy ¢ 79 T 79 71
TdgE o © YA W GIe} T8l Gl S |
G IrclmE, el & Bl @ e & forg,
U T B U Al IR BIF T =Tl Bl Dl
SNl T dd g, dife Fe MR | g9 o
IH | GYIUh 39 ShISA] Bl Sleg I Sleg U
BT, S e YR uRUA & WA=l BT U
BT 9 B Q7| §AD Ifamal, ¥ ™ Bl gRI

<7 —



fy g fo=l +ft 9o a1 8w a1 SS9 Bhed
H SfeatRad &l ft Rgera ws § 9 17 &
RYHROT BT Hael URTF & ARG A 9 1 y&ed
H[eeh DI TUMT H qTER QT ST |

9. UINHIARSEIY & ATA Uolidpd weawe]
el & fav wmex gram v e

07.01.2019

AEeR GRET @ Hag HURUT HGUHAREY /
2017 /31 /¥RIRY /5 f&Aid 04.10.2017, HTIEHROT
9 3T U% 3R uRu= faid 07.01.2019 SN foham
2 3R FEl & & AuReT s3E A Y 9 &
JER TR 37, & IIJAR T UAUT U3 UK
PO, FE AROT HRd gV b I ASeR gRen
et gRT el T4 89 YR UTeld &R ' ¢ |

SFATID U, AT ATgaR JRaf i & garerd
BT YA UF GRUS & G Holi = & |

HAIT 11

10. UAdig dioERN (ER&N a9 (Ao
IR Tash), siuive o, vadiva age s
Tfiars R o) @ fay faw feenfader
fei® 25.03.2019 # uRad+|

IR B ReftRl, e ufodfoal el
FafRd g T AT @R ereudIfored FUT
IURRON 3R Hefd g 1w mRda At
@ ug M @ 'R g9 gu ¥ ™= fEt @
AT Ue™| HR= & forv A &1 9 & forw
5% fdhar T 7| WRHN ufoniferl ok wdfda
a1 o= A 31 50% W 55% BT 3R sreuTafy
U SUBRVT SR Fed T T R Ut B 5%
I 10% BN | I8 URUA 1 3, 2019 H WHTAT
BT |

. F»
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AT

TE Y T A faframs &fik fasr urferawor
IAIH, 2013 BT URT 14 & JFTAR G 4 T
TUTell @ U ™ Ioel @ Hiad e & forg
TRl & P, dTkp qem &rl, o fb 34
T AT IRl | ifieraRt & fRal @ e &
T H § IR T pRdT B |
urferexer & &rf

31 U SHISAT BT Uofidxer IAFR A
gofiever fadeq, AR anfe sk s
U3 YoTrell AT 39 U3 Aol o dafgd
sHIsdl © fharemaral &1 fafraaa
NUHARSIY SRfTH, 2013 &1 ORT 14 AL
¥ YU IR Y T4 Aol & it fadmrT B
I =afia &<, gerar o+ IR gHT ad o= 3R
T B D oIy WIS & Haa, wikpal 8k
Hr @ [uiRd Bl g1

IR Y T Ul iR dis W =g § 19 Aroim
S fIUHIREY gRT Bg AR T WRBR H a1
JT § ghIeAl o dd-vd o el hriierd /
PIYMTR BRATA & AIH | Adrferd &I ST
2, 7 TAUITHGA TR RGN HHATRAT Bl Mafdd

T AERIAT & GollhRoT 3R evelrs & fofu
Rmer € SuRuafy oRam (@emd) it 9@,
IR o= wufal (Tadigw), ges faa
TR (TAUHRTE) onfe €, druked, o &=
R erfwfed &5 & e @ forg wadigw
TERIAT B GOlThRUT 3R 37Ul H A8l B g,
Ahe-ad 0 T ©U | FIYARS &= # Frfad
afrerarsii 9@ Ugem H Ae] aRd §, did
JTfyeUTe STAdHRYT (ISR |, ST SrfAeTaRl &
Ffterd ™ @al 5 9\ $El o 8 B
FfeRgaTer & fov RTeR 81dr ® iR vdes
IR H FHI® U H BRI HRAl ©, =
RmerR 2, ¥ ™ MRt (fivw) useRsSIv gRT
FaiRafd 1fe mid e srgaR vadTHs ded
AMfe {6y U ferarel @ 4 ™ gRwEuRrl
BT 9 73R ydee =1 & forg eifard @ ek
IR FaT SRl (Quadl) & Ifferdrel &
AT TP HIRP arfrdl 4 19 9a| &R & foly
GUhRSIY & |1 gl fhar T ¢ |

31 A1, 2019 Th & AR, WrAfHE I+ BRIl /
T WoIET BrITTdl, Y= kgl wraterdl / Rrer
GO BRIl 3R 3MMERVT Ud Ao wriieral
B e frEfeRad g

drferer G&ar 3.1 refie daq sratay / e o sRfad /999 dEr st / e
GOIHT BTl / 3MeXeT Yad faarel srafeal &) Swr

a7 e 999 dRiad / (e dWT dr™iadl /| 3eReT YaH faaxer srataar
forer @oET sRfad @) (e @oT - srafaa | e g
q&m B GET
DG IRBR 131 2,900 15,724
IR GID ] 578 1,880 3,920
IBEAE]
A 709 4,780 19,644

4




I s

darferdt AT 3.2 Fo1eT WS =T drRiad / e @oi=T srafe™l / 3eRer vad fqaver srataal

® &1
a= e @ erfea | frar @ srateral | smever van fqaxer erateral
B &1 B &1 B &1
T TRBR 72 1,955 2,23,204
ST T 422 3,748 12,441
IREE]
A 494 5,703 2,35,645

SH® AT, 31 AE, 2019 dF & ATAR 268
IURITT IRAT B, &I DI NG SHBRT,
THh RN §%, afe U 19 At &fik uia arf¥a
JqT yeTeT B |
et A (QUTETS) SIUHIRSIUERIY TR
g | Tiarg ar uerarelt &l fiuweRey fafmt
S SRR H oM & oy, TAdeE (Fha-adl 3R
SuyRerfa @) @ dgd fafi=1 afvrl &1 yde
A Il Al B R wx fear e eiR
Awaddl R SuRYfT etiRkaw, vdare @« forw
ThIhd ¥ 37iq YIumarRSIy (Gleidl)  faf=,
2015 T3Id 25.06.2018 & ARG fby 7Y |
Al @7 SifeRE T &1 ARG WR, YUHIRSIY
(fremd) fafrm, 2015 3R SWa dgd fhy U
F TeEl @ R @R | aanE el @ dgd
diandl 1 i TR ©;
i G U ™ YUITel! (THUIE)— Hifdd &R
ATeT B SieTgT Hall & ARIH | ds UHH
R ST & fory faaRor siR Fame™ &n
i. g™ U ™ uuTen  (TAUINN)—  @ad
TS wal @ ArRgH 9 s UM W
AR & forg faaRor 3R Famwe™ & |
i. Eg U ™ uumen (TAUIGN) — @ad
Nfdd 7 SAesT Fai & Aeuq I 0T
HHARAT IR ey HfHal @ forw
T 9 17 &5 daa =AY AReml @l

PR B DI AT BN R e
HHATRAT BT HHaANT Afagy A ik fafay
UTaeT ST, 1952 AT HHANY o 11
MfAfRE, 1948 a7 ag IR HaT S,
2017 @ WTGETHl & dgd AMISTS GRel o
@ TEd 9He fhar a1 § &R emded &l
ffr 4 <1 a9 9 &9 99 @ fov |, S
g |
iv.  TAYUATSC—dTdeias ATSTT

V. 3cd U ™ I

vi.  OTRreROT gIRT fafafdd ofiR grRmiie g
31 TSI

gledl fafa¥, 2018, & dEd UIUHIREY =
SuRefd  aifawl  (feidisr),  dieid—vagoTa!
GSTTRRUT JHTOTOH SN fhU &, I & SR SN
By T TR @ A R R

() SuRefqd aRae—es (i)  SuRgfd
JRAT—HaTIaTd— 28

fo<T el 2018—19 & SR, 20 ARKIT AdTFIgRT
AAedR AR ARKTT Hai+ghl AeeaRi @
Al 1 TAUINE el @ d8d Uoiigd o |
USITRRT Uishar H Aol &M @ forg, Uoiiasor &
forg SiFeTg Ha @ H[BaNd B TS, et Mdah

31UI"|C'1I$'1 3MAET B ADhd & |

e 50—
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YUHIRSIY 7 TATHASIUA—WISTRY ®I 31.03.2020
qd favaR a1 fIUweREIY (AIeTRY) (Fom | - )
fafrm, 2015 § | S W1 UBA & & TEA, S
fafrrmt & wrafees o gfaer @ fag  gofiasor
THTOT U W& R B i SR @F © |

3.2 FIGHRI &I AFAIGA, SADI I3
& dgd 4 Aty aix fAaer feenfard e
@ yeuq @ fore frm afea s siix ord
gEE Y W AT gryERaT T S Ud ™
YulTell & ded [FHferRad ASHG Iarford &
®) DG WHR & HHATRAT X DL W
frerl @ sdaRal & fav g JesT -
9 AT DI ASIASHT HEl Sl 8 3R saH
fefeRaa a1 ded &

arferaT 3.3: Well o 3nfRa smaeq

foft | anfRka a9 / Susxer Afrmad

UGIUIIR

i TR AR R0 A2d |50%
ARBNT TR 3R Fwifer
g 1%

i RO QUANOT AR FEAT
g 71

45%

il | FgwIfs FoT SUFR @R | 5%

gefad 9 T #

iv |sfads ok =g 9 1 (15%

v TafT Mg, WRfad =
IR fafdy g 1

5%

frferRaa aRads fadie 1 o1¥ie 2019 & U &

*TRHII gfergfera & dga T 130 Iow e o7 |fed wwifta
9 1% A 9edR 55% B S ©

# T oM & d'd A 1, WRfEd = &R fafay fg 1@ forw

AT 10% b BT TS 2|

i y&ud © ol eRadt, sifowm a3t Resw &
AR MRV & g T dsd U 1™
faferat & dga faaRa & 78 € S TatemsH
¥ s fofics, tadiems ¥ Mhed UTgde
fafice iR Illeg Rerrde Ay ™

fafics | faa a9 2018—19 & forg yaem
% dfH Radl TwdRmE U ™ ugde
MR TSl ¥ s faficss I
33.5:34.5:32 (07.05.2018 ¥) JUIT # Irafed
g, o f& faag a9t 2017—18 (06.11.2017)
& forg Tadieng 0 4 wrgde forfics, geiensg
Rerie Ay 19 fafics iR vaemgh
U s foifics & 919 33:34:33 U H
Jrafed ot |

i. YU AR HHARAT IR I @R
T ARGl & foy ar] Aomi— s9
IS BT TSN ATSTAT BT ST 8 iR I8
ol Ao T & 9 g TUeg eiR Y ™
MRl @1 JgERv *Ral © odad 9el
2018—19 & foIU WeeM & o= Rt
vadieng § T wigde fafics, gdieng
RerrAe iy 19 fafics iR vaemE«
¥ Mwe fafice @& 9 33534532
(07.05.2018 %) /UM ¥ aAEfeT @, Wl &
fa a9t 2017-18 (06.11.2017) & forw
vadiens U ™ wigde fafics, g
Rerrie Ay 19 fafics iR vaemE«
U ™ we foafcs & 49 33:34:33 31T |
Jrafed off |

@) feal ik sufEl @ fag @
AN : —

fr=farRaa aioe aafera sifferarsh 8ix

Pigfe JfEmRl W arf 8l 8 : —

1. TANUE-AIge Ao — I8 Aol Jo T &
TEE 8 SR Sfrded YA BT SR
PRI ©| BIAfp, Hboddbal 3me U ™
el & 9 50 v ¢ ™= A @1 ga
qhd © |

2. UHOrs AL UE AN AT B OFH ™

9 |



N

MR amded Ut &1 STERv Heel 2 |
Uded & dgd gReuRil B e U ™
ffeRl O f vetemsdl U ™ ws fafics,
Tadlens ¥ ™ we wigde fafics ek
IS Rerrie Ay 14 forfice # faaRka
fpar ST

3. PrURc Aol doH— a8 ol doE ©
A B AR 3TdeT BT FIEROT BRedl
2 | BTcTifd, FRIRPT / HFemsy, 9 |rdsife
g 3l U ™ AR (et vHdeng U T

3.3 ST 99F yorrell | rfirgraren &1 e

IJiea ™ fafies iR TaRmsi ¥ ™ ws
fafice) # S wa o ™ A g9 9ad £ |

TE AT fHdT WY AU HHAiRAl & fog &g
PR A TS T |
fer—l ik fe—Il & fou sdonv

Uesi—aniRedl @I gfdad], duRe drey,
IRGBRI uferfat ok Jafeuss a1 e,
Al (feefed savcHe WUS) Wl ™
2012 & dgd JAT URFIRG ddfedsds a1
At # faf> @ fod o €

3.3.1 NITHIARIY (Tadigd & dgd e iR yaamewen) fafRr, 2015 @ IgaR, Freafaleaa

yaTEReT AR agEa € -

qIfeT®dT 3.4: NIUHIRIIY (Tadigd & dgd e 3R g faffRre, 2015 @ IR,

fr=feRaa gycarsRor Sforar

B, | gcaTeRT N a9 ¥ o

AR

R—RHR a7 7 Id

1 A
srferafiar uwx

gfferar & wfed © = od @
AT 40% BT IUINT HIRAD
U T UG bR B dTRId! HA
PR B fay fHar S =iy iR

AT & ARG U ™ 99 & A
40% BT SYANT "RIS U ™ USH
IR TG A wF FRA B forg
T ST Tfey sfiR wrer =it 1 31fieTan

a1l 1A HITRT  dHId
& o =R |

Ife o= § Suae dia ¥ = T
2 ORg AT 2 G 9 A © Al
JAfETar & Ut JRgel U T |kl
P7 fo7 aIf¥ray @y fhy ags o
& fdbed BN |

Pl UHY T HU I & S AMRY
Ife U ¥ Suater diaa d = af 12
oIRG IT 2 g 3 3Mfe g dr 31fAgrar
& U™ Fgul 4 ™ HaRy el e
Ty Hy fHU I o7 &1 fAdey
BT |

2 g W

e & waa 4 ™ oeH &
R[ATH 80% HI SYANT el /ahl
P ARG U T TS B
DT I BRA B foTU fbar ST
2w 3R wrer w1 Arfaeh / fafdrs
IRT BT THY T HY A < AT 2 |

afe u= # < i 1 9g @ 9
2 dRg AT SEH HH BrfY, A1 AT

=g | fafde 9 @& urg J=gut U 19 |ufky

BT fa=7 a1y o fpu amod o &1
famed BRI |

b |
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Ife SAAETAT BT 60 T DI MY I
R AT AERr ¥ @ gy '
ST, dr SifeETar o wEol |
U = Hufy A A fafde k|
BT T AT MY |

3 g 4 yd

afferar & wfd 4 ™ a9 @
RIATH 80% BT SYANT ATRADH U T
UG R Tg AT 9 B B
o fovar S =f2g &fiR rer o 1
JHAMSTAT BT Thy T WU &1 Sl
a1y |

I = # Suae dfad 0 ™
T 1 oG a1 9 HH ® A U
JAETAr & Ut FRgel U T |kl
3 fa=1 ari¥ient g fhy amog o=
&7 fadeq B |

e & A U 9 €9 & <AaH
80% P SYIRT AII®G U ™ UM
FT TG AT BT B b oy
o ST afdy iR wrer it 1 31fAeTar
B UHY T ©Y F & S ARG |

IfE v # S Afad ¥ =Rt 11
ARG AT IFA BA & VA SIfAeTeT @
T ARl U 19 FJURT Bl AT ariRent
%I by a9 o9 BT fAded B8R |

$ AWd A

afferar & dfa U ™ oeF B
AT 40% BT SUIRT HIRAD
U T UM bR B dRId! A
A B forg far S Aty @ik
ARl 1AW B TR THIH
& S @Ry |

I ye H Suae dfad ¥ =i T
2 ARG AT 2 G W 3Af¥® 7 Al
AT & URT ol 4 T Uiy
@ o arffer wg feu aus
o9 @ fawew 'Rl Ui Rerfa
H WReN fafecds a1 Sfaer 9
AT &1 3MaeHhdl BIfY, e

$) dHR Aferar o i
Fat B BT @ Reafd § 7 81 |

Q) BT 7% & 31fdd & |

PIORT &3 Afed ARSI BT AIE
¥ ™ uomell 9 fAera-—sifaerar &
e U W gT & gAdH 40% Bl
IWANT A6 U T &M BRI B
qif¥Td BT B b v fHar S
iR eIl 131ferdTdIved d
Y F < S ARy |

Ife U § Suater dia d =M af 12
G AT 2 RGeSk 8 ar rfderar
& U™ Fgul 4 ™ HaRy e e
T BT U aog o BT fadeq
BT | U Rerfay Ry fafbcas
IT Sfdex A YHOTIH BT 3T JhdlT
Bhfl, e

) dHER AT v fFrafdd ot
BT BT Bl Reafd § 7 81 |

Q) BT 75% & AfF & |

TITY dTge IR Tdcia fASTIral
ERT IS Y99 gore &

= |
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ST & ARd U ™ 99 & <LAdH
40% BT SYANT "RIH U ™ USH
I TG ATl HI B b oy
frar s afeueikyr 1xuf T3rfaeTar
B THY T wY F & S AR
Ife v § Sueer dfad ¥\t 12
ARG AT 2 ARG A 3MfdH & ar Afaran
& U Fel 4 ™ HaRy el e
qif¥fter wa fHu a9 o &1 fawed
g | vl Reafa 3 Wwer) fifecas

7 Sfdex | YA B SMaTIHAl

grfl, o

P) IR eI AU Frafd et
DI B DI RAfT 3§ 7 71

Q) BT 75% | 31frd & |

T9TE 9 e & forg, sifierdanet &) Sofldg digc SR wWrdoidd S1fderdar | sifierar g ol
3R oRwIRIT far mam & ¢ (1) RN &7, (2) ¥ I=fd g degar Mfdve e fafew arg
HlORe &9 dfed ¥d ARG MR (3) TAdvE BN |

arfetdT 3.5: 1 3E, 2018 | 31 W, 2019 I qfad, ida 3R Fue 1Y 3ol AMd |

&9 a= JATATS 3ITERT
gfora * ipd $ ffaery g
1 | d% AR 4,494 4,149 4,169
2 | WBR 12,205 11,014 11,079
3 | endvfed & 4,736 4,330 4,256
4 | BORe 1,528 1,404 1226
5 |TdIgd orse 19,927 19,688 19,671
K 42,890 40,585 40,401
@ES BT Ga: TTIaETe— HITRY)
feofy :

* SfiergT [T Ruics ame o dise rdicrdl §RT Sifrpd aer dise @ricrdl & oy gIRT Sifdgpd 8 @ fory dfdd
#Het Y &
$ SITAGT [T [FUery 7 FrHet al Are & [ored Tred Braicrd o HISIRY U] § [Habred STl Wigpd 137 & |

e -+
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arferT W&AT 3.6: 31, ATd 2018 3R 31 A/ 2019 TH d JJHR dfdd IATEIVT <A |

%.9. a= cifaa #ifas smevor CIEGACIBGIES B IR
31.03.2018 d® | 31.03.2019 dPH | 31.03.2018 T | 31.03.2019 ddH
@ IR DITIR | & @ JER | @ FTAR

1 | o8 RIR 2 — 464 345

2 | WER 1 — 1,605 1,191
3 | RAMIiST & (JRNe) 79 — 423 406
4 |®MARe 19 — 70 124
5 | UAYIvY drse 460 — 122 239
A 561 — 2,684 2,305

(@fiepsT BT AITTTTIEITel— H3RT)

feofy -

4w TITENTT - Y @ 3T T I FcIIENYT 519 98 HIFGT 8 OT8l SIISTAT,/ FISel BIaferl B HISINY Bl 3avdd vddel 4o Y &
SITATST HATERTT: T & 3T H f*T HAIENTT &9 I8 A1t & el Arect PrIlerdl &l HIswy Folrel! § JeIevvT SIgRrE Sfeipd Her 97 &

I8 <@ T 6 w1 Al H SfTarell A1 Arsd dRiterdl gRT ST BRIY T SUYTH GGl Bl BT/ STATIA B HROT HATEROT
TR AT B |

3.3.2 Tty & ded IARRe e

9 gAdeE | 9 8W @ fafsr 9 e A
@ B W IJAMET gRT FeEl @ ot iR
faars, TR & Ha/fEo & v ek fAfdee
I @ ffecad SR & v wd @ T8
0T, SHd gRI AU U sl "M@ 25 ufd @A

aed e 3R earexn) fafam 2015 # fafdee
faf> Tee aRRefo & d8a 3l 1@ TR & forw

$HH B | e @ NTHIIRST (TIUvd &

drfeTdT 3.7: 1 3, 2018 ¥ 31 A1 , 2019 dd & <IN Alsd AT gRT Ruie e
3} e A ARre gcarser 9 |

1= B9 & foTy S1fferar & Taded § Hifie 8
o ffr F 9 I a6 DY Sy db 99 @
g fafaw 8 & IR, Su-fafem (1) (@)
U G (3) AT & fAHenivar iR A ®han
& BRUT B dlel YRINTD @Al DI QR B DI
AT <1 B |

R® g
»Y. a7 H\ﬁlﬁ *
dsd e gRT | Alsd ®ATad gRT fAuery >
IR by Y # e
1 | D WRPR 6,686 5,911 5,954
2 | AR 10,020 8,915 8,937
3 |erdvfed e 206 74 75
4 |PURe 1087 586 605
CiG| 17,999 15,486 15,5714
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feoguf:

* RUIE a5 7Y F1He] 4 TSl BIAIcTd §IRT SEed 3N Trel BralieTd §IRT Sfegld §g afdd FrHe
AT & |

“*fIgery Y qHS a8 & [oTH [T SiHerar & da @rd H i @Y & TS 8

# SIfIGTArSIl T STVAT 1353 717 #Hell @I A1SeT BT KT I 157 77 #rcr & i Sigr Tar & |
N Fo qe Qo ayf @ wWigd arHddl | Gared &/

3.4 Ifferared gRT g+ ¢ arfiel dar oid 4§, FEfied 5 goad gaded sriErra
gardar (veadiar) il arfifeal &1 faawer &1 9if¥ieT Ja] 98 = &R 3 & |

. . gaaE H, uAgied afderdiet el arfdiel Jard
JAffETarel g1 go MU dii¥e! Har eI _
(Tod) 3fR arferaT aromRl &1 faavor FaT @R & ferg frefefed 5 oo €

BT Uy T TTHI A R Y T & A1 ) el St A T
HTCTT T TGS bR & | SeTe &) lupaRey @)  UHERiS ¥ ANE & fafics

@ Aldg AT FamRIi § W T o) apdefenswiens = me @ew § anw
e Ml d fféee aif¥er @1 sifvard v & & fafies

4 T EW | ) UOSIUHYl WUSS dlsh § ARG & felfcs

qif¥frel Farverar,  IRa §mr e @ik L
' ' g1 — IR

WW(@W@)@WW@ :?25 TeEd aEw g

R fafafag Shaa dr sufaa & o wRd _

¥ TR PRAR BT GAeE IR § ok gy I%d U T Al (Tew) & qed, sifierd @

SCBARET FRT T B ST BT Sy T D D FOT SN AARAGT Wl ST BT T
ST M Il W Wal UeH & & fog 7T Jhed & | SAWET FRfRd Ugadle gRT U 1

g § | B ST dTell IS AR Bl 3Md  THATTHR
D! THR /ST BT TIF B FhTl © |
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AqIfeTdT HE&AT 3.8: 1 31U, 2018 | 31 AT 2019 dd IiAcTS A JIRIT YHEpd fHy MY

. qIfY®r |ar ygrar / arf¥al aio=g el & | ErafRkd afr

. e (e. %)

IS A% 3¥ARY Hul fafics

1 | SiaTR & fog anfiran 777 143,015,460.63

2 |99 B9 WR HI g bl a9l b A1 AR & fofy 707 447,251,647.28
GUKEl

3 |l ®al @1 3G W Sigarel $f SiaR & fou <3 545 120,591,890.27
100% dTfTah!

4 |aIiT@Ieal B g WRSigaarR B aif¥iel & wRie ) 619 217,855,441.18
SR & o1y 100% a1t Resd & e

5 |SaR & fory amf¥ret WA /5d e @ 4RI H arod 1 196,152.13
& A1

6 |TR 9 &1 yar Tem & Rafd # Wfvew /wa 9o o 2 185,924.88
IO & A1 Siad R B forg aiiia |
IU—dh el 2651| 929,096,516.37

AR Sflgq i1 -

1 |ShamR & forg ¥t 1131 278,195,374.30

2 |98 R TNIE J Pl arodl & A1 SiaTR 6 g arfirat 770 226,040,771.34

3 |9t wal @ gg WR Siad defl Bl 100% d WEaEE B 1249 317,466,511.47
A1 SgTHR P Y < q1idre! |

4 | wal B gg R Siaw Gl & Resd & |rer Siad 1287 382,203,760.30
R & 7 100% arfret

5 |gTdivd—gecd g fddey 31 13,985,555.70
SU—d el 4,468 | 1,217,891,973.11

wadlens Sfiaq §v sue fafics

1 | SiaTR & fog anferan 149 59,967,008.08

2 |9 B R B oI DI A0 b A i 121 54,395,641.55

3 | af¥raiedt @ 9g WR Siia-rarell &I 100% & UTaeT & A1l 151 59,279,372.37
SliqTHR & fory < qifirel |

4 |9TfTTedl @ g BIF R, g1l &l Wig WR g Arefl 190 76,301,799.69
B Red & A1F 100% aTfrat

5 |oTdivd — ded oy Aoy 39 13,131,803.05
IU—d el 650 |  263,075,624.74
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ans¥iemens g asw Ry su fafics

1 | SR & forw arfdran

69 11,245,555.66

B Red & 1T 100% dTieTh!

2 |99 B WR BT I B 99Al & G Silgd R b fofg 79 25,547,561.74
EUkiEEl

3 |l wal B 9g B WR 100% P YA b UEE & 86 17,658,315.71
A1 Sigardl I SigTwR & oy < ariie!

4 |91 Hal B 4G B UR, 1Tl @l @RI R Sita Arefl 132 50,512,901.40

5 |TTdivd § e I fAdhe

14 6,999,158.12

SU—Gdl

380 111,963,492.63

R I R34 A% 3WRY du-l fafics

1 | ShaaR & forw arfde

1 261,306.87

UGl

1 261,306.87

S AT

8,150 | 2,522,288,913.72

gttt ST arffel wdied 999 |rEm
o rar

i gy AayeTaell & Ut Sifaerdrei &
el Guh fIaROT BT 3T |

i. orferdRl /Aed dRTTAl H e
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IR 37T TRRAT |

WMEAIOT 59 & R AT wu 9
Algg arRel dar uerdrel 3R 3D

H Her T © dife ¥ & HI b SRE
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fyerarl @& #eu diiflel Sd@E W
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T ST A |
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SEIN]

)
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e b T | nfed fear 2

¥ ™ e | I8 e & Sy ® 9
9 TRdl wuRT ® W fTRED 8IR
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¥ =Rl Mg 59 dRE @
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AR URFURT Wegdl PH UEUd  Ug
e @ wu § Wefda fear Sar ®
IR THARI St I (MR 1 U 1 Juar
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SR fear 8 e urew vedied
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forar STeEm |
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ii)

T @ SRR AxaT H, UAdd
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U0 ¥, 39 UBR Udh  HRANTd
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B HCAT & | STYDH B AeAor, I8 A 79
frar a1 f6 AT =N @1 Rasi T ™
PIS B TR H AT 1Y |

M #d &1 SYART HRA el Y40
rfeTaell @ fad W gRel ™ 1o 3R fAegerar
A =od &1 & oy |, wifeRo gR1 I8
foofa form o f5 wimer/udic
Teq 3R UM & WR W VN o ed &
forg 9lew ofR MueH &1 ¥9g f@ Ter wy
A R @ dedse R GAUNE Aifg
& et wef 1d BT AR |
GUHIIRSIY I I+ UOell, edd @l
gre 3R Aifoal SR ufshmell &1t
T ad & & foy IUwaIRSI & |1l
Uolipa Hegwell & forg ArgeR gRenm Aifd
ST @ B |

<R 6 B Ared drRfera 9 U A
TdgDI Pl GF SRR B Fiawr & oy
frgeh fobar SIrdm 8 | Weftd Arsel bt
B TN D AU B IR H GAAT SH
@ Ar—areT Gifdd g H WY Joh S 2
SHD 7A@ U TOT B DI SRATGIA b o1y
PROT P A ARG B §RI
GURIHG HIRaly AR A= qadl Sl

e © aifd Fedl iR amuil o geRigRT
d FA wa | I8 ARl gRT Ry MY
IrreE B ' R a1 gRih =g
T 7 |

vi) T B 99l @ "Gl BT BH B

viii)

@ fore, v IR oo AR fear mar 2
S UENIIUG B A1 SR BIT § | 39 O
d Ugadl ¥ W gL 4T o b oFed
Mgy, Wi 1 enfe wmfie € R Aea
NPT DI AMHT HIAT BT 2 AR 37
Adl W §9R DI I d9F H
Ay <R & fofw ST BRAT BT B |
GUBIRSIY & dadrse  Sffieramll 3R
PRI &R feal, fafasi, oRuzi, & ™
ol @ Iarel, 4 ™ e, fe=fer,
e R @l @1 PREmT W SR
|fed gaar &R AFe | o9l ueE
H B

TAITE I P J9dige W TANNE &
IR H TGN <Al g Sl Uh 9Ed W
aferarell @ fog Swarh g1 gAgd
faaRor, ARl @& Red,  JoHmRi
P UICHIfedl SN, IRl @
SIF&GN /JAdT @ U Udhe @l Sl
gl iRef T g ma & & fou
ARl @I Uewiferal  fdaRor @1
THSIHRYT fhaT ST ® |

IUHARSIY BT U 9 AERdl U8 & o
H# U ™Iy aTSR:IE_C' (pensionsanchay-org-
in) M[® I Mg | d9AIge ¥4 AR R
e iR darERy dree | |dfed
& Hed Ta PRl § SR b N SgHNT
U THRA g oH U, g9d SR T,
AAIFGRT I, g9 iR T & g
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g R WarERl aro T & usqgell ¥
Hefda faerat w ==t gl 2

YR WRAR A IO SffeRger  fadie
31.01.2019 & ATEIH Ahg IRBR HHATRIT
D UIITE ETdl {3l & Bl 10% 3 14% BT
gfg @I b 01 e 2019 BT ARG
fPar g1 OgET & IJAR, HHAR Bl
3R I ARG 3 Ta" HHANI & Hel I
STHT HETITS HIT BT 10% BT 3IRDE ARBR
ST Hel I STHT JETTs W<l Bl 14% BT |
UG 3 oM & R/ faetfed s & forg
AT B A bg WRBR  HHARAT Bl
9 AR 9 1% Yed @1 g |
e Tad=ar < TS ? |

3.6 3MIEAEl @ Rerdl & ffarRT @«
foro oo 3k o Real & fareT &
forg @1 g wrfafaferan

LGRS e B - I R I Re i o B G Eay |
(HeRY) H dulpd ggw [ 1R MR 3
©, ToRIH ARSTAT A ugan & bl &, gol, IR,
@Rd, frever, STRERN &k vl 2| fRAffEl =
Jf¥eTar { 1HrId BT B B b oy TR WY
gfeg |ien yee fHar g1 IWerr & U did
e /gexufded argd R Ried ((MEdeTR),
a9 JMUTRT $exBby, YWifdd U=l & Agg o
> ThTId / 3IRIT 51 B BT [Abed BT 2 | Dol
> 1eraa uded omel! (fohvATs), T ARk
SR Y& fhar Sirar & & a@egd 9 &6 @l s
> Tprardl @1 Rerfcr e & forg sif¥rarar HismRy
Wwww.cra-nsdl.co.in W O 9T & T
PieT SR TR DIl BB b TR Gol B 8Y
Reafd S |ear 2| afdardr SR fbg 1w e
T FaR BT MfGee HD ISWh afvrd fhdT Y
TH W W UH RArgeR ff g waar 7 afe
AT T a4 (30) Al & WAk dIg ufdishar
& el € I1 HEgReT g Hebed ¥ e 8l

Xi)

BIAT 8, I U AWl # SIS Ui =T Bl
> 1T INT 987 Wad 2 | 391 g, If rfierar
ffehar & Aqee 781 © A1 30 oA & AR 39
®1S vfafhar T8 e €, a1 sif¥ierar dreurd
&I > TPRId BT T B Fhdl & | Il I AThurd
gRT UIRT 3fc T ¥ Wqee el © al Sfgrdm
TUHIRSIY & AT Te 3 AT 31died &) Adhd

2| &N T HAR Ui dafie drdbare o |

e 31 919, 2019 db FISGNTHATH | Tof - ThII
3R ST Rerfer o=y arferer 5 &1 118 2

arferar 3.9: fe-ie 1 3¥ta, 2018 ¥ 31 ¥,
2019 9% & IR Hollgagw 4 ur< SR
T 1 1S Rrerad

®.| a7 31 HA1d 319 | 319
= 2018 & |[2019 d& | 2019
P IFAR | Ut k3
cifaa NEIN
R
1 | gdITE 5219 1,35467| 1,37,013
rafa
2 | Tadgs 193 2,688 2,837
IR
3 | gdrarg 1,298 14,661 15535
@l 6.710| 1,52,816 | 1,55,385

AT : HRIRY &I RUIE & AR

fewfor:
*Aroioaes # srferaei grr v v R ™ 1eraa
% Y H AT T |

31 A/, 2019 Tb & AR A= w2y spredl &l
ArolivaeE H 92l & SRME ua &1 15§ 11d 3R 3!
Rerfy f arferar & & 718 2
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darferdr 3.10 Aohivaeg & 1 3fie 2018 A 31 91 2019 9@ e 3HR fAues 18 Rrerd |

H4. | #Ha o fed MY 31 91d 2018 & | 31 #9rd 2019 d® 31 |14 2019

dfed dfead dd JeIsy Y

1 | D WIR 777 4,035 4,166
2 | RaR 579 6,164 6,196
3 | demdy 1,138 13,171 13,928
4 |®MRe 21 93 88
5 |==Y 9% 205 24 27
6 |TTAUHCTST (Hhetidhd) 160 835 977
7 | vdiars (Tiarg—oad) 1,195 9,441 10,328
8 |suTdivs 169 1,158 1,252
9 |¥eRy 363 18,591 18,448
10 |[TAdIgE =g 2,103 99,304 99,975
K 6,710 1,52,816 1,55,385

AT Ry &1 RUIE & 3 aR

e TR S uT| @ T8 8, o -od &
fdaror, @A H ef e 1w el 1d 9 89, U
3 TRM Il THT TS B H e A TR € |
HASAUA H USiipd [ ThrIdl dl g I dRATs
& foru g =T AT SHIEAT BT Ao Sfral
g | o, AT AeAReT SHISAT B AIgAYE H
9P Racts gof &1 78 TerRIal & Farm iR
FEIE d_Al Bl | Aoiigage ¥ teraal @
FART 3R TG B B Ty Al RS
TERIT HeARe §hTs Bl A O © |

3.7 QargRT deesRl & fag yuor
STRIHH

¥ ™ S fafame iR e mfereser tadivs
& HIS DI FEM AR TAUGH & qed FaRT
3rafed &R 3R dIUBUd g+ & fory rfigramsil
DI AABHR HAG Y& A & o7y Har=gir
AARHRI B Uolipd &) & 2| AdgHT

ATEhRI BT BRI IR ITRSIRIT ¥ 19 &85 Bl
wie gfg Al =@q o 2|

T a9 16—17 & <SRM, UNBARSIY
YIUHIIRSIY (HaTgi AaedR) faff | 2016 &
FTAR AIgRT FellgdpR & wu H @RhAl Bl
GoflRTT FATOTGS AT [ R T | NIThaRSiy
9 AAIFGRT FellgdpR YA S & JH0 &
fou 9 ma s ege s RaaiRds Arbe
(TamSTRTH) B " € ¥ A 2019 O
TS UATAIRIGI— XVII & A1 B 423 IHGAR
AR AATESR FHOF WRIET H YA o |
fa<t el 2018—19 #, 20 HATGRT FATBDHR (3TRY),
IR &ofl # SR AfHI ol & SifaiReh ol
H 01 HAGRT AABHR (IIRY) Pl GTHAREIY
gRI Usiigpd fdbar | fod 9 2018—19 #
BT el faarel AR F=TgaR € ¢
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qifer®dT =T 3.11 - QAIgRT GdEdR
g1 faavor

o foft —xvii: SRy dearsR g[vE
Hrg ArTifea | uxga | S<hof
AT 2018 67 61 26

SATs— TR 2018 90 64 32

AFe gR—faq+ax 156 128 44
2018
STHRI—4AT 2019

Bl

3.8 UTIIHRUT GIRT HEAReT SISl d Idbs,
IV, AU AR uRATSART B
qa-dgdl X yddd afed |

SRR D!, Ha=gRy gad iRk Fd 17 & MR
W U AP Ibel bl IUT AR HAdbherd, fafer=
foig et grT o fdy v fafs i
IS /AT o ofaf-ifed  Ifierart &t
JETARRAT AT GRET Bl T dA & forg [ €,
39 I UfTwd, JIMARTATRIT Bl U THCITHROT
3R ReT 3Mfe NUBARSIY & HIG[ET fhar delr
e € 1@ o A Qurarew ¥ fafrs
¥ ™ JoHRl & d8d ®aR fhu U drn iR
faff=1 aror=et @ ded U 19 T BRA dTel ATl
P IR H SHGRI Fhfold PR BT & | GUHARSIY
T TH Y ™ TR | STHER Uhid &)
@ ufohar # Her T B |

3.9 JAMaEN 3R AW o-dr @ 93,
AQarfgRy saa R GdfEa ge1 wr Rrfda
I b folu SSIU MU HeH 3R AsAReT
shIsdl & URTEr &1 faaxor

159 161 70

414

472 172

3.9.1 fa<h arexarn:

faxi Rerar ok fdeT tR 1€ (ThyasRy) &
T B w0 H YIUHIIRSIY, S9d] SU—Afd,

PR TR SR A= sicR—Frame ®RA srIfq
SR el el I (SSAR—2ISH), Sfaebet
qu A Bl e gde[od S HIg+ 19d

(EISIUHITSYHTA), ST Neled HiRA
BR AFERT BIgHl d HitdrRed, afdhT g
JAFNSIR] TIGTSABR GBI TIASwRIc] 14,
Hepl BIgHl Tl AR YU (THUBhYAST), $9
|y / el / #Al & [ AT BTN g H
afthg $Y A NS <l & |

Fife v 0 ™ FRame & U = darghi
JoAT /gad b ARI-aF U 9 &5 Bl
s o) & @9H S T BT AT S B |
NUHIRSIT & Th U 19 AeRal Ugd & BU
H fa9Th 28 BRART 2018 BT U T FIJ dadTSCT
(www.pensionsanchay.org.in) T AN 9T 931 §
RT qWR™ fohgr 71 o |

JAIGRY BT AT & gRYed |, U T AeRar
& forg Mpie] & w9 # U ™ Heg T afe
TR] [IH FEAYUT 9T & | JgAIse €4 SR R
2 R UH N ST U Tavell & R & 1,
Fod AR Mg 1, HargRy aren, o9 iR o &
giarel e iR Jarfghy Jiorr & usgell |
H&fdra faerat w ==t Bl 2

ﬂ'm m ﬂermon J_}auchng

i g e By e e n PRRIN

fUhREY ff facig £ e & forg el o
(TTAUhS) & A—A1 ARa R9d d@, dd)
3R MSIRSIRTS & AT Ie—-YaR® &, o
fociy Rerar ok faerg uRerg @ fa<ia e
& ol eER VAT & SR & TR H FAM
N T ® forv fRim S eT R sgrar < &
forg 5 RIAwR, 2018 BT 9RT 8 (HUI & & foy
T2 & wU H T feur T R
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3.9.2 fa<ia sifdre~on 3R =g 3rf¥ydxon
& 91 999y & fov srRisy

YIUHIREIY, YR Rod 9% (QMREIRTS), YR
gfergfar ofik fafrrg 9 @), § IR e
Us Sacuie iR i S (smgameivaTs)
D WY A T HeR BR Bl ™ Tgd ™
(TRiTws) & W anT 8 (Al BR difthe) @
eTAT T &7 © | TARIIUGs BT 18y, SUHIRHT ARET0]
R > Teraa farer & forv feuer ok ure ff
7 0 o 9 fafia Gwemi & araw 9
Sfaa fo<ig IRl iR ARl & Iyl BRI
8U ART DI U9 &7 Jaee AR ¥ yardl 7 |
foriT HeaToT U HR= § Heg B B oIy 99
T W i £ 1 i s w2

HUAI BT T IR H 91 a1 & forg B+l e
AT Us Sadudic drefye & faxig f 1er
R ISR RO & TR O  1erm &1 AR
HIAT IR AT B W a b "eIH W
facir £ 1e1m Sifa= & #rew 9§ 9FER, 96 19,
e, uf tevn, erRiwE | e, T|t WAl &
aed 3 T v /v & 9 ki wu |9
SIRTS® 3R ¥ Toh 9T © AT LA, FTe1 &
FErIar | iR o< £ 1em # uf 16791 ye™ A
IR oM a1 IR—golasiFe URed, oy,

Eﬁf SaveRght
pension

system et|rEBr|ght

- Ry

# fo<ia © 1em |areh 7 & forg Seeen e
UADI, Aied, Uhele, QRAP], FRR, Tl
HERIar 3R R AR 4 ggR & oy fa<iy
ORI iR foxi fefvica A8 R deg smniRa
T fol & fory Sug iy A TR SRl
arfe o o 96 I, 9991, B T 3R &Har §
GUR & b |

TRaTS BT TTAUhS HiSel H A fhar T ©,
S REATH Y T Bl TRET < dlell TRBRT JIoTrA1
# W U 2| 3D AAE, AT BT HaHgRy
A JHATBI D FAE B B H TIAIUHS AlSId
# o e frar a2

U T, Qargiy g9d iR Hafed gei u” ifaTarit
IR mH o=ar &1 f 1ferd wxa B uifdeNr &
T8 B T XA & forg  NUwmeREy ardotferes
w0 A 7 IR U 19 deRar 4 guR & forg,
Tdvd 3R gdiars @l gfagrei sk ™l @
TR xd gy o= Hdifsan #=i— e @i,
soiagie  Wifean, fefifed SPm &k &1 1
AT T A ToT ET 8 | NUBARSIT 7 790
/ TdiaTg Sre gfemell aremel § wifie 8
DI UL, HH S H 9w BF D A, ISR
H 9 B9 @ ufhar onfe & W H o fie
AT/ Seragite Aifear iR |1 11 #ifean w4
R faf=1 fasmoa oy fag €

gff Retirement
for Everyone

Ilul'lliun
system

3.9.3 AU SIS adl, TNl iR 9iera Hifsar

GUHIIREIT 7 * TIYIUE— 99 Wge, RerR grge” o1| 349 favrl & Ay e e Wifsar sifaa=
IR TIYTE— Rerrie R Talgd o & g U I—FH gadivd w7 g, gadivd i
A UF ST W fhar of | A tadiivd g, B AR ™ § 9Ad 81 gad 8, TAUIed
B IR # Af0e S B I ST B Risr 809 S & |US [daRvr, TAUIUE <19 J99Tse
B AT BT BT 3aeRoN off 3R IRUMRawy & oy RR die 371 fa=ima=i # sifda fhy g
IS ggTaReT & fore uer Sfod Aot foram o 9| R 4R 93 & 130 ¥ AP SRIART H, U

N o




I s

3R 11 g e el & faed= § I8 <
8¢ fiic aRU MU o 6 2 1 & 3R Wren o
WRATE Y a1 < 1 @1 AW ST T g bl
SR & | ARSI 3R SARTamRIl ®I 3 STear

arerd fifsar 'R AivwpaRSiv

TRuR® e {9 a8 WM R S9ar & forg
UhaRBl FaR AT Sar & iR RN w9 @
AT gARgE Bk ' @ i | ot Aifen
9 TS o U | gfAafhar & Ay § faf @

% MfId iR AMITS ol & forv eiEmers!
Gaeft Ifefafert & aR A STed @ @ forg
—fIUHIREY / TAGT™,  Telifa fagmosi iR
ST (THUA <) fAgm=l & 9 IR gRaet
3R 5 71 fasmu= +ff g=ft <R= SRy fhg 1|

oHIfd & AR H Hifear g aar gt ad 8w |

PRI I & BrIaI= BT I3 YIUHIIRSIT
@ TN H JETIRRAT 37T R B 91T 371 o forg
fafr “hfoat, afafafeat ik arommert & IR #

oferd axd & for aR iR e 1T & faawu
P TH IgUAING o9dd UG &l 2| Al Tod

ST & AT 3N TR STHBNIG! a1l AT AR & T
& UG ANRE DI IHD G 3T BIRTA

Aifear ARSI & | rSed™ R S b
forg Aeayul 4fA®r T & iR diuweRSw o
T H gAded, gdars Rk, feaex, foraesH,
Jegd 3R gD UGl DI Al BT AR F91Y
G & gRI Al Tdl Hifear w9 & A9 9 g
P FIR T W@ 21 0 ™ g GUHIIRSIY
D U I AR ugad £ 1 3 faf me |1 ™
AfEAT TSeT TAUCH, Thiarg iR 0 = F2d 3iR
YUHIRSIT Al Tel HIfSAT B8l H 1 oG | 1
BIATTH BT U I E 2 |

3.9.4 V49 Y® 3MfAHROT

SHUS Yol Al

YUHIREIY &1 faf s &R e e &
TR 3R &3 $ & H @A gU, YIRSy
% forg =t B SERUS UM 3R BRIBH Bl
feomreT ik freurfed &x7 & oy Ue SHEusD
okl @1 frgRe @1 g o aifd IS WeR

B o 9RIER g9 o |
3.9.5 yf3eror

U M, aigiky ged 3R AeRY sdsdl @
g 10T @& 9R H SITeddl Udl dRA & foly
JUHIREY & o T @ foy, YITHIRSIY o
D5 R IS WRBR ArSd ARBIRA— a1 3R
T BT (GIGa), JATERVT IR IR Hratery
(SISRN) BruRe, SuRyfy siaa — 96 / R—d®
/ ST foqrT  srfaeraretl @ dofiaxor § vnfie
TdaTs WAETdl, d§bi & ATANdd  GaTgerdT,
ST (BT ogld 98aN 9@ (JIRSTRE!
@F Irr d9 onfe P, gEUINs /ydiars @
T fa Terdmel, Aol | wifAe g9 @1 ufhar
P IR H el &1 fAdpen,  1HRIal w1 FHRM,
Ife & v H Ui 16701 ™ &_A & oy Ush
af Teor Toil gk @ 7 |

EREIRR L CI R IR IS A RN N B RECaR
&gF H Aed eIl & dHaiRal & v iR
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IR—ARBRI &3 H srfararsil o {18 &R iR SM&oTH gt 911 Il T AT BT 2 3R ol 36706
A Th e B folv U @ AT & te 1 fpal o 39 :1afY (8,08 /2018—31,/03 /2019)

@ w9 ¥ fHar |

@ SR Ut e fham | 9t 187N @) H @1

uf> Teror goif) 3 AR &t ererf yd, o =m, sevaiy SAGR 3R ISR faaRor R § 0 —

drfetdt 3.12: URIAOT & &A1 &1 TSAER faavor

®4. |diva—aa | ulkeer 93 | ufa wrf omEr AR Ui 93
gféror |gd IR gf¥aw
1|l 72 2955 6 20 28 18
2 | gsSh 590 23612 155 151 134 150
3 | ¥ua 30 1340 7 6 12 5
4 | vETE 46 2147 0 4 4 38
5 |®uRe 35 1083 9 1 10 15
6 | dremd 78 2871 11 3 20 44
&l 851 34008 188 185 208 270
dqIfersdT 3.13: ¢dIgY SR vdiarg Ya-1 ued
ER MR CIEEE P uf¥rerer 9 | gferanf o AR a1 93
qféror ud S RLEGE!
1 | d-fi—vdrars 16 692 2 6 3 5
2 | SKIRNE—vdars 9 424 0 1 4 4
3 | SRid—vdarE 3 86 2 1 0 0
4 | YroHdiod 2 64 0 0 1 1
5 |emRemRdNST 15 697 1 6 1 7
6 | BIgH 15 735 2 1 6 6
X 60 2698 7 15 15 23

3.10 gIgw 3R gdiarg g4+ ucd

TG 3R TS TR gETaRel I [Rem 3iR
I & TR & fog, 91 & ™R A gad 8 iR
ARTRDT BT TdIvd /udarg § s faera
& IR H 9qM, TTNCE /YA Seare giaems,
e, faffrAr enfe & dag H AigET iR A1
& Fwifad el @ ¥ A & Sa1e <7 @ forg

IUHIREIY U |AMT Gdied / Qdiars e

SUSEh BT WAl DY V8l o] YIUHhINSI,

aiffreraret @ forg vdiarg of e @1
IRAT AT & A= ot § vAded / gdarg
afe # SIFTe&dr anfe & faerg # 999 @ forg
AT S Did TR & oIy Bfeiex BT SUART
FRAT & | UAUOE oAl BoUSwd Bl HIfSAT

N o
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AT & SR 3R MfSAT g§RT NUHIIRSIY &
HIRTUMRN & ARIH W UEIRd fhy O & SR de
Tl H B U 8 B § |

IHAM H, TAUICH GO TedS¥h & JegH | al
TIeth! aR 3727 1800110708 YAUINH & fory 3iR
1800110069 VU & forv <aferd fhu <7 <@
g1 T BousYd W Picddd Hdel & oy,
THUHTE GfaeT HI-YATATH UAAITE 56677 O

U B | TTUICH TaTSh TSR JTHT T Bl
Bleh? qN I9f H 8 ©T (9.30 Ioi— T 530 Fol)

A § 7 39 (faar afka) @re Y& 2

3.11 faa ad 2018—19 @& <Iv= ImAIfoIG
I |

3.11.1. i Gl

1. IaxisdT wR

1. AT da-a! HR drRieR affa «
9% (06 ATd 2019)

YIUHRTRSIY A 06 TR 07 ATH, 2019 I MSATUITH
P 3B AR THAT Bl ATSAUTH & FHI
H e fhar| s ded deelL U ™
TABRUT, MRS & &I BRIBN BRI, ST
ST de-ieT IfRfay & seger ) § S=i
R WRA Afed 30 ¢ 1 & JIRBIRAT 7 598 w17
foram e |

¥ yonferlt ¥ W& Wl o fF U T wel
o g 1 R TIRgw yeuE § SuSel BR$T ©
TSR], HATGRT o™i & SfgAMI, gRer
dM U T OroERl @ Afcdwdl— qdel iR i
gfafehareti ok gl a0 1 @@l @1 AR,
SRew amemRa wideror, foil O 19 wideor #
AlgaR el N IR FIreAl & A1
JTRITER FEATT WR, 98% & SRME ==l & T8 |

JMSIMITH Th-iId! AT DY 966 IR FRIGRT
AT DT 9SSBT B e SR gIoIRI H e
U 19 yuiTell 99 & foT Ufdded” R 07 /14, 2019
DI TH T AT favar |

gAY daial R dRISRT Gfifa 9o, 3 faedll

2. NITHIIRSIY gRT "SRG doRl & U fFafag ¢ = A fafme ok oo ifdexor
¥ 9 Uomell 999 @ forv fdwed” R smgendiuyd (fiuweRey) & efgeliivd (8evd ™ol

& §AY W faAI® 07 ATE, 2019 BT Y TRl SNASSl MU T GURATSod) & 9 H "SR
T fopam T | IORI A Uh g § ™ el e9M & forw
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fdden W faqi o7 w1, 2019 &I A5 facell ¥ YW U T4 ol &l 9grdT oo § U T4 Yderehi
AR A RS BT | 39 oMo § - b1 fAhT , Fari+giy fdeedl o1 wideror iR U 19
SRR & 30 A © T o 9 foram o, [ gawen & URideroT WR eHSl 95 U jfdear—fam |
HAIGRT 99d ®T 9™ & foy oI, aFra fasar Tmm o |
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Creating Sustainable
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PEHEIQI‘I Syﬂum inE

3.11.2 IS WK dTferehT W&AT : 3.14: I AT / BIILATY
3.11.2 U &R .. AT T
e § TN $ dEaR fharaud © o 1 | %R 2019 Bg ARBR HATCN, 7S
YUHARSIY 4 9 | & SR 98d I ARl BT fooell, & foru Iw™e=
AT fdhar o7 | TR &3 & Sfavid, o 2 |10 RydwR 2018 | 5T WRPR &5 & fow
T & P e TR €, YIUhaRSIv e, s el
/ HAHAl R WRGR Sl Pl Afsha (rede), 98 Reeh
fhar | YUBREY o, dg /I5T AR &5 H 4 |12 2018 T@HWW
SuRerd Aed sl & 9 A e R 2018, 9IS feeel '

R e oo / Nfea T smaford feu @

i g fzms—lga%aﬁwmw aef 2018—19 & ERM NUHIRSY F Ao ik
A/ DRI AR Bl TS qooll § R e e anfie 8, @ ded
oy v fA=foRad Sum:
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3fief Hd &1 | FATAT /A1 / HIGdIS / CEUE S

G- WRBR / | 32 SIH fTT ([T @) (3), TARAIET 3ifh el #amerg (3), g
AT/ fmT & (2), ST GHTEE HATG (2) [ HATG (1), SO Nefd, g el
qrer gHen  do (1), ST @A Fsb) (1), fReel de (1), o@r wem 3R T
i T (1), S (1), WL o (1), Rl Yo, A= (1),

<faror of =+l Yera, gaelt (1), o =9 Yemd, Ha3 (1), W9 Vo,
a8 (1), SR gdf Yera, TREQR (1), gdf Y9, Srawrar (1), €
Hge Yefd, BoNgR (1), Al dgd Yerd, gareEe (1), Uiy
() Ha5 (1), 99U S Wgd Yod, [TAgR (1), 9% dHed
XETd, STEAPR (1), ST PIRE Xd |, JaI=aR (1), A A ¥eld,
RIpermETe (1) ATSYT $¥e Yold, dradrar (1), Al wiewR e,

ATART (1)
B WER /| 11 S feeell TR M (1), faeell # vaga w3 1ren (1), o= 4
AATAAT /Ao THTE BRI Tl (1), 998 gAgd &R T (1), © e o gAg=
b 1 HRIITATY B Tl (1), €A 3R PR (1) & forg smaford sl 1re,

TaIdTE | UAYAU B Tl (1), Bietdrar § gHgay &Rl 1Te (1),
AR H ARy if¥eRal & forg uf¥teror w8 &Rl e (1),
faoel # URed ABRET B ™ & fou & e (1), T
faeell @ e & forv mafsrd &l Tretr (1)

AT D FHIET 8D 14 DAINE, T8 fSoel! (3), HUHRNSIR
(2), THSITHE (2), TR (1), SUIUWSM (1), MICIR (1) -8
feeell TR M (1), SSOERAT (1), Fareg fdemer |fdfa, AmgsT
(1), TERERAT (1)
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HET Jod /
TR | @R
e anfaa € #
IR B et

SR BN

 fOER (4), SIRGE (3), a1 (3), el (3), ERATOM (3), ToRId
S 3R B AR (2), WETerd (2), AR (2), WERIEE (2), TAR
RIGRAM (2), 319 (2), STRIES (2), ANMeAs (2), APYR
(1), g5 (1), FAeH (1), U@ (1), ngme T (1), IR (1),
fsiRA (1), [t (1), g=dt (1), v (1), sfife m (1)

MREIIEGE
SRS, TAUT (1), IS, THW (1), HYHIRSRA (1), o=y,
Tt (1), Swws, v (1), SgEs, ()

AT & 3 TEUE! I IR T temuRere, Areafds I enfe med
IR Soa f enfee el @& AT BRI 1T BT ISl

o UV WRAGR & SR & oIy qHe- A8drd el |)

ii. THeT doa / 596 / AU / UFSll / TATSIST  difeTdl GRT 3.14 §§ 117 11 8 | 94 ATStmait

TS BRI, @I a1 a1 R sk Q8N 3 drell gig aol &I 3R Ydlars o TIuH
BT A1t €, @& AT ARG IR WR ddI BT & Al H 80% &I Ifg ot Bl |

AT |

T & R By AR & v Jol Ao |

312 U ARl &1 ugeia 3w g 28% @ gfg < @Y | qEY AR, AT THON @Y
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darferst 3.16: f&Td 31 91d 2019 I & ITAR CAUICH H gdad & < aR\ufy
(Tguw) fawe— fasragar aioem Reafa 2019

31 9 2019 $I GAT 8% foael @ AR Adwd H Wl a}is A
yee @ el uREURT faaem—faemmgar aieEr Rerfa
AroTg 31 91d 2019 fHifPd—ggEH wquH A g
Ard—17 HTd—18 Ard—19 A 17 &Y | WA 18 @Y
o 9 |l | goar A
18 A 19
iR % a3 %

gfdadY feax | 2538.98 4308.22 7234.21 1769.24 69.68 2925.99 67.92
sfaady feax | 125.90 217.78 325.44 91.89 72.99 107.66 4943
sfdadt g 2664.88 4526.00 7559.65 1861.13 69.84 303365 | 67.03
B TIUA H 9T % 15 19 24 3.1 36
gigy () feax | 1684.95 2846.55 442207 1161.60 68.94 1575.52 55.35
igH (W) feaz 101.33 162.16 209.08 60.83 60.03 46.92 28.94
qiey () B 1786.28 3008.71 4631.15 1222.43 68.43 162244 | 53.92
HA TUA H W % 1.0 1.3 15 2.0 1.9
s (i) feax | 2506.93 4243.06 6896.75 1736.13 69.25 2653.69 62.54
s (oft) feax I 112.43 181.47 262.69 69.04 61.41 81.21 4475
S () o 2619.37 442453 7159.44 1805.17 68.92 273491 | 61.81
B TUA H W % 1.5 1.9 22 3.0 33
o ¢ fear | 1.04 6.53 19.52 549 527.38 1299 | 198.77
arorr ¢ fear 0.10 - - (0.10) —100.00 - -
AT ¢ A 1.14 6.53 19.52 5.39 470.87 12.99 | 198.77
R WUA H 9T % 0.0 0.0 0.0 00 0.0
Suga feax | 6731.91 11404.37 18572.56 4672.46 69.41 7168.19 62.85
Suga fear I 339.76 561.41 797.21 221.66 65.24 235.80 42.00
fer | + fea= I 7071.67 11965.78 19369.77 4894.11 69.21 740399 | 61.88
gy drse 2639.21 3005.82 3409.23 366.61 13.89 403.42 13.42
gdiars 1885.00 3817.86 6860.30 1932.85 102.54 3042.45 79.69
Baive Aol 10753.47 14846.33 20682.83 4092.86 38.06 5836.50 39.31
Suga (Froft &) 22349.35 33635.79 50322.14 11286.43 50.50 | 16686.36 | 49.61
H TITH H W % 12.8 143 15.8 18.8 20.0
DG WRBR 67040.05 84954.60 109010.70 17914.54 26.72 24056.10 28.32
B TYTH H T % 384 36.2 343 298 2838
A DR 85171.43 115988 48 158881.11 30817.05 36.18 4289263 36.98
Bl TIUA H W % 488 49.4 49.9 51.3 51.3
SuGd (AXHN) 152211.49 [ 200943.08 | 267891.81 48731.59 | 3202 | 66948.73 | 33.32
Hel TITH | 9T % 87.2 85.7 84.2 81.2 80.0

A I 174560.84 | 234578.86 | 318213.95 60018.02 | 3438 | 83635.09 | 35.65

Ui i =g 9ifde Rard
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U3 fAfr &1 ugs+
daifer®r 3.17: deE el # yegs @ srefia uREufy (vguw)

RN YA wguH ¥ gfg
(TfRRr *xrs H)
Ard—18 | Ard—19 | Xfdr %
TadRIS 4 ™ Bvs usae fafics 89283 | 1,21,959| 32,676 37
TR 4 ™ wue fafics 70130 |  92,719| 22,589 32
ICRs Rersde Ay ™ fafics 69483 | 93,708 24,225 35
TSIV U 19 Aotie ®u+l fafics 2560 5165| 2,605 102

SRS HRTE gSi ™ U T %S HdoHc Hu 2326 3476| 1,150 49
forfacs

Pich AfesT U ™ Bos fafics 536 785 249 46
Rema¥ @fica 4 ™ o fafics 231 289 58 25
faRet 99es® § ™ #eorice fafics 30 113 83 277

A 234579 | 3,18,214| 83,635 36

AIfADT 3.18: 31 A1 2019 TP & IJITUR JioAEAR YA (Y srgarR Red

IR A (% #)

AT Tadl TS [JNRTs ([ Bicd [amsdl | RAd | waSiww | favern
argdive | Hidies | ReaTe SIENICIH

NI 9.96 9.67 9.65
TSI 9.57 9.66 9.62
TTYITH—dTSe 10.28 10.21 10.23| 10.13
Tqrars 8.67 9.10 9.35
PraRe Hrofl 9.73 9.77
1 10.01 12.25 11.79| 10.74 1174 1074 1510 | 10.85
Kl 10.48 9.98 929| 10.29 10.50 9.26 1024 | 9.13
Si— | 9.59 11.08 840| 866 8.73 8.42 9.78| 7.06
| 8.17 8.13 703| 6.5 7.68 6.81 843| 717
I 9.71 8.86 10.11| 10.01 9.70 9.60 12.19| 10.44
-l 10.10 8.77 937| 9.19 10.32 8.99 909| 747
STl 9.65 11.45 927| 845 8.85 8.56 1022| 5.08
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g gded = arf’ 16 Ruid | A Aemel @ forg o B9 @ fafyr fe 7

1 99 ¥ A B @ & foy Rest ai¥iared 21

IMRfaes fafordt : varsnsedl, TadeTE vaw IS 1 e 2018 WISl ATIe & forg

IR Il UolemS, Tadiens Uan JERE 25 SfF, 2009 & forg TSl AT

IR Il : fARET 097 2017, TASIUHRT 01 TR 2013, IMSHIMEHIATE 18, AS 2009, BITH 5 H 2009, TAMEHAT 03 JelTs 2013,
ReTdd 21 7 2009, THRTE 15 78 2009 3R ISIRMMS 21, A 2009 (-1 & form)

IR IO : TGRS 04, 3TACER 2010; BICH 30,51 2012; THARME 16 RIGER  2010; JEIBMS 04, AT, 2010 (TTITH—ATSC)
RS AT HrulRe Aol fax aef 2013—14 # F9ra g8 |

ARfAR IR : fAReT 09 7S 2017, TASIUHRT 01 IR 2013, IMSURMSHIRNE 21 fAHIR 2009, BIeh 14 fEHIR 2009, TAIMSHT 12 IR
2013, R 21 fIdaR 2009, TEARMMS 14 IR, 2009 R FERME fHTR 14, 2000 -1l & fom)

ARSI - TS 23 TS 2013; TASIUHAT 01 IR 2013; IR 09 S 2017, JMSHIATSAISMS 18, 75 2009, PICH 15 HS 2009,
Remdd 21 7, 2009, THAIE 15 [, 2009 3R JLWRME 21 7, 2009 ()

RS AT ToRme 12 3R, 2013; TISIUHHT 01 WA 2013; faReT 09 7S 2017, IMEARMERME 21 fIHaR 2009, BIeH 14 foxdaR
2009, Remd 21 AR 2000, THAISS 14 AR, 2009 MR IS fewdar 14, 2000, Al

IR fIRRI : TSl 23 JelTs 2013; TASIHAT 01 TR 2013; fIRET 09 7% 2017, SMSAIASIHISNE 18, AS 2009, BICH 15 A
2009, R 21 78, 2009, THIRTE 15 #S, 2009 3R JERMS 21 AS, 2009  (Sh—I)

R AR @ Telemswil 12 1=, 2013; TASIUHT 01 SFTR 2013; fAREAT 09 HS 2017, JTSHRSHIATS 30 fIHER, 2009; PIeH 14 A7,
2009; R 23 fadaR 2009; THARME 14 fIHER, 2009 R FERME fAHTR 14, 2009, (SH—II);

ARfAD AR : Taremgdl 13 oTacar, 2016; TASIUHHT  1037ACHR, 2016; fARGIT 15, A 2017 ATSHIBMSHIIE 21 TR, 2016; BICH 14 AT,
2016; RARI 2 FdaR, 2016; TAIAE 13 TR, 2016 R JEIME 14, raTIR 2016 (AT T-—1)

3.13 fafafia amRaar

¥ gUr SS9 WU H Sl YIUhIIRSIv  SrfSfee
faffal & d8d M TP BT AT WA gRT
fef™> 1@ 8 |

‘fafrafia snRaal” & dread & dor | |fferd
2 I dAT I JMRAAT S IS HY W IRIRY

& gRETed 7 Mfa § o dre divedR
I &, S S 9 d@l @& 91 SUase ©
S B ARt B ga & fofw ema @
2, P YA WMCRR T O B ol A B
wU H AN el § faf ree wu 9 wHEied
faf™ e W /S1eT ¥R & Afedy B cH
AT fSoRer Readl Hex, Acad aur =g |+l
gfaemd \faferd 24ifdes e &1 Bleax (a,
TR B TR, fasTell myfet efan, weifer) |

USTIRROT & BRIGIA B AaAH W AT HRIRY &
PR & A1l 5 HIRY gRT UafRd &= qen
fafafa onRaat wfdeRor & A1 Usiigd 3=
HRIRY Bl WIFIART B &1 G, S AHITafey

3.14 fa<1 9 & <IRME UMSsReT gRT gHIRRG
AT Ghferd Ty S drel 3 Yo AT YR

TUU & SIfASTaRT 0R i TRl IR 39 Aeuwel
SIS ERT SN AT Bl Aard e bRl &
ERT Mo AT YR SR 5 St 2 | gedes
JoTTell H Ud T 8 WR, HeUReT Sahrsdi Sifiardreif
& Uofixur & foy SRR B 7 swifq
GRS, S ISRl & TR 9odh  Hebford
HRA 2| A U T ISl & T USIepRoT [
WRHR gRT 989 fhd O 1 oFTal |R R,
ARIRY, S ARG AfAFHROT & @il Grer
@ o e odT ¥ T 9F 9 & B forg
SHIEAN B FRAT gRT @ral YR &Rl & | 99
g 9q, IS GFdeR @ forg forad srfigrdraii
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B 3 1o AfEferd 8, WRIRY T Uil SFi & 31fRed S+a dgd 1 drell iaal @ forg
ERT Yot JATRA fhar Sirar €1 4 19 Ml gR1 yMR o 81 3R 3fd d, gadivd = =i ol
g 1 g&es Mo, faramell & a9 TUcwifear  afoyfd sifiardrell | @ 9l 7
TEfdd v & forg wiRa fa o & | wfengforat

arferst 3.19: ARl wR IfeTds @ Yedb 3R IR

HEER] Yedb / YR feroft ARHN.* Tdiey rge
/ gdiarg
G WIBTRY MRS Moh | TITHSIVA: . 40. | TAUHSUS: %, | TAUASIUSt: %
SIRRICEIC] 00 40.00 15.00
BT HTdl: ©. 3936 | @Al - 3936 | Hl B 1500
qITes dIeTRY Yege | TAgESIUer: . 95. | UAUHSIUA: . | TAUESIE: 3.
SIUGRCINIRCIG] 00 95.00 25.00
H1d! B 57.63 HIGf © . 57.63 | B - . 14.40
gfd HIdeR Hed | TITHSIYSr: . 3.75| UAUESIUS: .
375 =
H1df © B, 3.36 H1d! © B 3.36
IuRRerfey H[RARATH ST | 3. 200 I STeT BT I STeT BT
SRS Ul 3R 3 TaH
ATAS
BIg AT FAAER |3 &M BT 0.25%, | AL Al BT I STeT BT
AdH. . 20
JAfTHTH 5. 25000,
IR—aRTT %, 20
gedl |leh > 6 Wel [ %. 50 Ufa gef ] <TET BT I STeT BT
IR ATH 3 T’H .
1000 Hifcrael
SUTUIGE & ATH 9 |0.10% 1 31 T&E | AR Tl 81T I STeT BT
A e FAdH % 10
JAfIHTH %.10000
<Al d§® A
SIRNGED IR a1 H[eh Soldei-d 9T 3R 4Ifde 91T & oIy 0.0032% Ui g9
4 ™ MR |9 1 g§ee ves 0.01% Hfcrael 0.0102% 9fcael 0.0102% wfcrasd
TAUITH =19 | A1 @) wfayf ara

* WREHR HHARAT & A ¥, WIRY H[ed BT YA FHIET ISR gRT fhar Srgam |

# P19 YR TR Ugde fafics 7 15 wRa¥t 2017 & uRared IR=T o |
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fa<T a2t 2018—19 & SR GUHIARSIY GRT fAR=T Hegwell ¥ U1 H[eeb {11 dIferest | yar fol 1Y

g
darferst 3.20: fa asf 2018—19 & <R U< fHA MY Yob
. AR TP 3eh U
. R o F)
1 | ==Y do— a9 2402.75
2 |4 =& 1198.91
3 | HRIRU—TATHSITA— § Ta- S9hReHeR fofics 717.40
4 | IPReTH— TaUERTeTETA 107.15
5 [Qarfgiy  domer /Wi /Aeemad / TuEd / SURST / JIRYwd 17.25
URIRHRUT o
6 |HeRU— H1df dey R uigde fafics 1.31
o 444477
A= Aegwell | U1 HJed Pl ITE! SR UR AN SIQIT

3.15 fasorfeq fAleror, smafoa g QiR
frorfeq arderor o9 dea faftr <@
T weaRen AR I sHISAT AT GIASHI
P dEradiar aftafaad @ @ fag #ift w18
ST |

3.15.1 o9 3i¥ fodeyor

JIUHIIRSIT iR TAUgd = HRIRY, =i
d% R ST® AWORIEHI gRT S @l TS
Rare &1 FHe oxar g, foesy g8 gl =rd fhan
S 9 fdh gl Hal wWR aredl H germeiRa
fRaaafers T &1 rguTed aR & E |
3.15.2 Fegor sk @i

YIUBRIRSIT, 1T AfASRIYT AFABRT 3R IR
Jop fafogdl & siffrerdmet @ fRal @ e & forw
WRY IR IRAT §F & or@maer iR feror
BT YA B | fa<T a9F 2018—19 & SR, WTfIHROT
ERT JAaRe oEmies & fRyfs & forg o
@ Mg R ol 1 fowth & R § Wt
N1 Ry fby 1T eiaRe ramierdt g1 8 ™
ARy @ ariaRe oRaTIRien & TS |

foT a9 2018—19 & <RM, o a9 2017—18 &
fory 08 U ™ ARl @7 e smAfTa @1 TS
ATHd:

TadleTs U ™ B ugde fifics
Tl ¥ ™ B fafics

IERms Remvde Ay ™ fafics
TISIUHAT § 19 AIoTie duAl fafics
PeH AT U ™ Be
IrEAeEeTE g e ™ hed Avoric
Hu- forfics

e R dficad ¥ ™ ws fafics

e fRT 9 as® U = Forice fofics

fR1eTor T aferepRor gRT SN fafrEl, & e T,
M T 9 S=Ed e & FRIEvT d S &
gd giRT SRR & AR TAIfSTa foar rar o |
gefgd O ™ MRl gR1 wEfed Qe @
oiaTeRieT 1 ®r g oft | 0 = e off denfae
SIRIToRET & 37Efi 2 |

dupaRey, 4 ™ AR fafme ek fder
fgreoT (SufRerta ), fafeem, 2018 sk
Sq ded oI uRETford fa e 1 & srurerd
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P R H, YU, THUTE—dge 3R vdars
P ded IR—TRGRT &7 o SuRefa siRdw &1
A TIdeToT HRar 2 |

R, @ e & AT @ g widerr 3R

(M) TTdE, TTE-—aTge, TiaE SR SIRTY
P ded URidN @ forv MivwmeReSy rfafs &
fafrm 14 2(@) wmA T/ T /gEetl & SRy
BT |

g9 TAdeTor 3ifhdTse 3R 3ifFTse <Fl gN
fhaT ST & | UAUIeE, UAUIRE drge IR gdiaTs
@ ded fhardama @ forv SuRerfa oRdwl &1
USiigpd fhar T € 3R AR AelsdRI B
TIAIe & ded fsharherdl & oy doiigd fhar

TIT B |
(@) Sifwarse &g

GIUHITREIY HeaRey SH1el gRT YIUHARSIY 3R
TIITH =T BT ST @ s RAIE @ o1 3R
THIT HRAT 8, S WIEEROT gRT oI fhg 79
fafeml oik f& e 1 & srgure 9 wwfdq
2| fSwlee AeRYy sHhsal &I ST RS B
IR fAfdee Muddiferd T9a &1 UTes B+ 3R
afigfd &1 PIaE HA B g < Sl 2|
STafh IR—IR AT B arelt ol Hfdee ufshar
@ IIFAR FAAY SN BT g © Al ATt
o f2dl @1 e B S |, AN guRSIS
SO SHRA DI GIN G © e FRied
uRarerd & e 1 iR faffHl &1 srgurer
foar < 9@ | ifparse fFReor iR wideror #
ferferRaa mfaer © -

(@) Siiarge AR

dwmaRely, SuRefd ikl (fieimdsr) & forg
FB AMGSl & AER W AFAEe FReror «f
MR HRaT 8 SN AMifha fhy T gdiea
™ Trr | el 2018—19 & SR UAUIGH, TIUITH
arge 3R Thag & dea v v frarward
@ forg 16 sifaEe MR smafoa fy T |
fFRieror RUd & JgUTed & 4 =1 §9199 & fery
IR SHIGAT BT ATARYT fhaT Tl 2 |

gHISAl ERT fhaTharal & WRel e iR
frarm & fog fmT A wmm /< 1/
Gl & forg SR @t |

(=) s RUIE ST & -

TRIeToT fauTT U sl el # srffam @) gt
28 & UPH IT P N & dad dNHel Uel w4
¥ HAPHd B Gerrdr wRar § ar u Reafa
H ud 3iueRe werfde Rue ST o |

TG0 & ded a4l I HeReT §HhIsdl & oIy,
AMpATge IR S se dF & forv 9w oF
JUcle 2|

s ararar, FEfiRad qmal & T § o
Rard ST HRAT

) 39 IS Tw a1 SHe dga AT fosdr fFam
a1 faffm & Sodigd &1 s W T
YUHARSIT AATH, 2013 B ORT 30 3iR
URIIRSIV  (RIEfAuias iffeRl &1 Siid
o fou ufsean) fafeE, 2015 @ d'a =i
AeR R AT o & forg SR sifcr
A T & IAJAR, Icifdhd rTsTHed oI,
TS (Adhedddl @ wU H) B GNUHARSIY
JAATTTH, 2013 DI IUYRT 28(4) PBT Iectad
HRA gY 9T AT B |

i) wrfrexer & ol &1 g S 9@ ared
e a7 - gl wu | ured T |

Iy

3.16

3.16.1 Afgar (AvfaR) < s dIE
yorrell AR sfSfaw & sfl9 = dve
T ® d8d A fed 1w 2

fisad auf ® vuwadflgg @ d&«d
If¥rerare &) ST
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TTiUE & d8d 99l ¥ ARl @ AMied  SfFaTarel @l W | 20 Ui 19 9 9fE g8 ©
A& A 2018 & 21178 RI W FEBR AMG, UAUINH AR DI IUTER H&T AE 3.1 H
2019 H 27355 @RI B 5| 2018—19 & IRM UQH &I T8 © |

aifer®T 3.21: AITH /Qdlars & dgd AR AQIAR d =T

a4 ATd—18 ATd—19 ERIRRIN
@ g ¥H) | (G arE ) i gy %
( G o™ ¥)

DG RPN 19.22 19.85 063| 328
A BT % 9.08 7.25
TR TRHR 38.68 43.21 453 1171
BHA BT % 18.26 15.8
PIUNC 6.96 8.03 107| 1537
BA BT % 3.29 2.94
J3TH (Fd ANTR®) 6.91 9.30 239| 3459
B BT % 3.26 3.40
TUITE dge / 43.95 4363 —0.32 —
EEICEE M
A BT % 20.75 15.95
[ CIES 96.06 149,54 5348 | 5567
A BT % 45.36 59.66
XS 211.78 273.55 57.39| 29.17

*(QdiaTg & MR & T G 01 3MIe], 2015, ® 918 ¥ Plg AU USIIhRYT Wi 8l gU)
e 3.1: AAIYY IR dars & dsd 9eaR IRl & [

300 37.17 273.55 40
_?EI h— 15
22 250 : iz 3P
= jﬂﬂ 75 :1.'-
= 154.39 o
2 150 " 20 2
z £ .
= 100 L
] 10 .7
= 50 A
tFi ?
= 0 0
= Mar-17 Mar-18 Mar-19
5 F I

mmm Central Government _ State Government m Corporate

0S5 (Al Citizen) [ PS Lite/ Swavalamban™ o AFY

m—Total No., of Subscribers oY % Growth
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Ry oty e Rard | 2018-19 .
@) AfeaRt @ e — AR g fed a3
WA 83 _ .
RraT: 3.22 ReTI® 31.03.2019 7% 3 AT mﬁvlmﬂq;r_\rw 3.24.3ﬁ_\rﬁ?n$ 31.03.2019 ? D
WO 89 o AMQTarsl, AU AR WYUH o1 _Z“_”g FTNT @S )
& e ARG, AU AR CYUH B &A1
ax IR LR TS g )
P g | Gads ) | (5. NS fararor S, SRR A
(@@ W) ) alEEn) | (5 we | (5. BNIS
ZB-_Q' NP 19.85 78,379.20 1,09,009.55 = i ) ﬁ)
TYIey  dlige / 43.63 2555.18 3409.23
NS AP 43.21 1,24,190.66 1,58,491.37 .
2 63.06 2.02,569.86 2.67.500.92 At T Ao 149.53 6335.09 6860.30
Coxyl 193.16 8890.27 10269.53

e T, 2019 & 3T H UGN AT 57.90
IRT AdgHY AT, 2019 & 3id H 63.06 I
Bl 7Y, 3R 5.16 I (8.91%) B! Ilg &l Bl |

IESIREE!

arferat 3.23:fATH 31.03.2019 & & FTAR
ot &3 & sifdieTarsl, siere @ ik U

D AT
faavor JifeTar e | TguH (.
(e arE | (3. B | B]is H)
w) w)
PHIIRE &3 8.03 24436.77 30,874.79
a3 / 9.30 9685.54 9568.50*
9 ARTRS
A 17.33 | 34122.31 4044329

TG ge 3R UUErE b ded fereR
JTfAETATRT @ AT AT 2018 ® 140.01 T
| gdR AT, 2019 H 1931 6 AT Bl T, ST
53.13 G 3AfAGTATRN (37.96%) X QI |
faqie 1 i 2017 W Wracid JoHT H Y
gd T AT U 3R UUlETs @l 9 #g, 2015 9
B3N BT T 3R 3H 1 Jels 2015 A A
far | viarE 9Rd @ &l iR dfera
TN W Bisd ©; I8 60 I B MY & 18
IR O ™ e B |

wdlarg & d8d, STWardl 60 a3 @l 3 W
=JAAH $.1000, $.2000, ¥.3000, T. 4000,
. 5000 UfHTE @Y AMRISG U T T &R,
ST S9d 3 TeM IR iR Bl S vdiars

6.96 TRI  gQHX 8.03 oG & s, ol fb
107 @ (15.37%) SifWaramell & gfg o |
AT / FAANTRS &3 & T8 fAardall o
TR ATd, 2018 3 ® 6.91 AR W @I
AT, 2019 & 3fd H 9.30 9IG 8T TS, S 2.39
TG (34.59%) SfaTarsil &1 gig o |

*q@ WY U0 Bl P Haex H g Aaex e dRA B
forg fo e gevm |

d 9 B B A B g W AR
SN | QUTETS H 9N B9 @l g4 Y 18
asf SR arfdieaw amy 40 q9f { | gAY, ThETs
& d8d WS RT3 & &I <[4 A
20 97 IT AN 3P BT |

o DY IAfYEdTe  STHERUT  (fITRY) B
AT YSiipd HQH #9 arell I 9l /
SIHERT & ARIH | AoHe gRerfad @
ST E |

fa<T a9 2018—19 @ TR, 149.53 I AT

TfiaTs & TEd Uoiihd gU € SHd STeTdT 11.49

G TSI TUIdTs & dad RPN d8—3f  Ta

& fog ama 2

e 77—



N o
P. 21% IMASTATRA 7 %.5000 B G T f T

fweq g 2|

G, 61% SHIGAR 26 I3 U 310D & AT THE

q g

. E 3R YT AT BT SUT 42 © 58

=

arfer®t 3.25: forr, U f¥ 3R oy &
IR R Uoiipd vdEars QI &f

3.16.2 SufRerfa IRaw

ey fafH, 2018 & d8d YIUHIIRSIV o 268
TN DI GoflpRoT JHoTas Oy fhar 2 |

3.16.3 IIVHAR Y99 & = gREGuRy

JISTTaR J&e9 & 31N uREuRT &1 faaxor for=
arferst # fear T

faeqa favawor) arfer®T 3.26: AN ER 689 & AefiA
forT srgar R .
% 9 | for | weowomr | wfea (o. Frs )
. BINE] Aqrd—18 qrd—19 % qfg
1 SHAferT 6,470,224 41.96 s °o 4
. 84955 1,09,011
2 J 8944417 58.01 TGl 115989 1,58,881
3 EZ 3’644 0.02 G‘q—lﬁa 200944 2,67,892 330/0
Bl 15,418,285 100.00| | ke <o 14846 20683
31 4308 7234
URIC IR SRS A1 2847 4422
$hH. ﬁQFT ?I'QI YT ITOTAT Fl'ﬁl"\’ﬁf Si— | 4243 6897
e | (5. ufa T— | 7 20
q18) =11 217 325
1 1,000| 10,465,175 67.88| ¥ 162 209
2 2,000 979,412 635| |1 181 263
TqIT dTge 3006 3409
3 3,000 500,754 3.25 e -
4 4'000 206'278 1.34 ?:Tﬁga 33636 50322 500/0
5 5,000 3,266,666 21.19 @l AT 234579 318214 | 36%
Gl 15,418,285 100.00| |wie wadioa—=ra
A 2018 & foru fewofy
e TEICR  HIEI WY 30994 HIS THAS b dgd
El it YT 0T PIGEIG < e 8|
e o JURRH ATl I8 G Bel o b TRBNT &F
1 18 9 20 9f 1,977,639 12.83 Zgﬁ:rz i _ e R ﬁi g ; ) B ma;r i
3 g qulq %l 33% | S ?ZI N
2 |21 9 25 gt 3,968,264 2574 _ _ ' _
R PR + 028 020 ~ors I I8N &Y Use= & T uREURT 50% 9
— — 93| FUIHRT ¥ WRGRI &F A . 66,948
4 |31 3 35 gf 3,394,552 22.02 ' ~ . '
: PRIS | deI i 7 AN 3. 16,687 BRIS
5 |35 guf ¥ SR 2,049,201 13.29 gy
] 15,418,285 | 100.00 '
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3.16.4 ®oIg AMAIEUTA AFYBIOT, D!
e R ord

$) uR=Ey

TIOISI0T § —Ta-d g9hRedeR faifies, o
QUHANRSIT B AfATGUTA SIHBRT B HY
H g b T/ m o SR 26 FdER, 2007 BT U
31gee 1 freurfed faam wm o |

NUHIRSIV (B 3ffierguret 1fawRon) faferm,
2015 @1 SfeRge faid 27 Ve, 2015 & 91
J, TATHSIUT 3= §3pReder fofics &l
18, faTwR, 2015 | DHaIT AU BRI &
wU H, I & qot rgey faid 26 Faw=R, 2007
A 10 99 P @l & forg, S 1 fewR, 2007 |
TATAT ofT, DI AT Ay & forg & &= & forw
TATOTIS SR fasa |

WTRY FH! AeIReT SHhIsdl & folU Udh Hared
$SGA B ©U H BRI BT B sHD YfHeT H
T qIER BN B AT GUD RAMUT HRAT
AT & IR TaUIgd @& Y srfweramstl @ forg
IRGUTAT, ¥ TR QIR UT8h WaT B AR
=

focfr gl 2016—17 & SRM, USRI 7 TH
HRRT & ®U # 799 HAl dRYS IR WA
fafics @ doliga fear o &k S wdigw
I & $5—UTUICH Al & AEIH | Erdl @
AR & forg faATd 15 ®RaR), 2017 | U
aRETed W[ B Bl AT a1 ofl, RraH a18d
Bl TSIV ST fofies (e aRe)
IR TH/TE HEl dYPER R Wsde foIfics
(fasa WRIRY) & 9= 9 | g1 &1 faded ur
BT B, iR SO 918 g faaver a+alt # g
& fabed B8R | 7 Bl FREIY RR BT 31
Ad, 2017 T ¢ WAl HI FaATG USH HIA @
AT & IS o 3R I\ a1< 01 3, 2017 4
TTdIgE & Hielal Aferae & forg termiaRa
A & v fApey UeM HRA dlell geX
RIS Brleraar & |rer ol AWRIRY & wU H
BRI B DI A AT T8 T |

fafems 3 & Su fifass 4 & dga, Ay
Dara ReEafthr woidfl a1 woifial, afe fgm
e Sirer 8, & i UTEdt & efded, Uh URe ff
AIYES 3R UfHAT U AR ST 14T 6 u1idra.
U1 §RT FHI—FAI U Aferansi 2d # g
T SIrar § | 9eg9R, AMGIAR & aTded &
fog Aude fAFaR 8-

U A § S8l $uRe dafed, dHaRI—=amwh
Wdyg g, afe Farer g’ Wy & 99R 984
fpu ST <@ €, O WIRIRY &7 == B &l iy
fRIPT @ UNT B, o9 9@ fb 9 fa T wu W
foell aafeTd dHeRAl &1 faded T8 Aiud
IR =g AT ATl H, WeIRY & ¥ BT fdbey
UIIU S ded HHART /ST & Urd X297 |
Wfes frardamei (e W sraRI—frarn e
& IR @ 991 & A H, ARy AT BT
fapey WM ®U W IAfIST $ U BT B
e U ™ AT & d8d Yol ATl &
Al ¥, GO IRBR Fd1ell ®I USH dRA B
forg HlemRue! It | divE—arse sifeTanit
& AWl H Hhorddl & U HIRY g4 Bl
faped BRI |

@. H_Ry &1 qfA$r1 R <1l
AIIRY BT Jqg AT 3R I AR ©

i. A3 fhurHedRt @ ARAY sed iR
famr
Ig  UIUGARSIY b  STR&NI
2 fF a T nrR ¥ gfen ogt @
T Y &R i &R S=
fafr=r 98 fharcHearsl /STarT &l
f[ABRId BT 3R Areged @1 AR
9ed Ud fdorg &xa1 'R o
fafa=1 fRauR®! & 3ma IHarh &1
Tl ol 9D |
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i, o aA @ srfieraret @ fordr warg
HRRY &1 THE SR | gAUId
NPT BT MfFeiEdTed, U TN,
Ued WAl HET B gaur uee
&A1 7, T ifagranstt & faf tee
IR wafgiy @rar | (J9F) &Ik
e /A o8 B 21 e
|1y B SreTaRll B A= gidemd
IUAE BT O TONdRYT &b THY
TAUHTH 3feTe 3iR gHad HorT, f - 1
@1 dfse /Sfae, R, aa H af 1,
JIMETAT SIRTRGAl HRIGH AT
FHRAT, TIHNE RauRe! o7 99 maRd
Ugd U PRAT | IR STerai
3R AASel BraTer™dl & o { Thrd
UeE YoTTell 3R Bl dwex a giaer
A wed dRAT g1 3 glawweil b
reATaT AT IMFISTT TdeE [arg o
o1 IRade, SHRIDHIT  faaRor
gRacH,  TerRId e anfe ARIRy
eI Tsfrd fhd o 21

jii. WEARYT HISAI I A4

®) Uz e yeus -

Tg ey @ wufie e § 6 dg
QU Bl qHy | Rl @1 Refa e
PN, FHIhd 9 T IR ST gaT Bl
T B qer Ao, GIUHTR B RIRA d6
gRT U (RS erAraRer Ruie & gResdvor
F AR R - HUS WMFRY RAC ol
a1 AT ue 19 RUIE &1 gAYd! §RT 90T
R Y UM HRAT ST YIUHUH gIRT HI37RY
BT Wl TS |

Q) -l 9% -
IR Iy FARRaei s d ™

R & 1o AT Ruc & e o i
AT R Ffe /faf=ar Rud IR &=,
IR 9% BT 1 31 b srfieTar @rd |
geaTeReT A R e derm il Aot

& foru foru arf3rast Tar veraret o e 1
IFRTT BN |

) arf¥@T d4ar Y

afferaret | Wifde ofded UF U @Y
TAT S8 YUY Bl TAT aTferd! RITHHaR0T
faaRoT BT TUAGISTRT Hol aoIT JfASTAT &l
qIf¥ren & A TRmAaRer fdaver & vodS
P US| SodSid SISl WRITFFAR Bl
TUAYIST BT RAFIRT B O T arfdrep!
faaror & w81 qr arfdrd! Ao W
e 1 Ao

iv) 3=

TIURITRSIUST 3MTIfh dAT TSEIhUHITS T
( e frarer Afsfeq), 9 WRaRI,
A MRUS TV BRIBH Arsd BRIl
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3 |HFIBR b 3.75 a3 3.36 IR
M fafem JAMETAT BT TAUIgE & d8d Suae gfawry :
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B W9 e 39 TaR &
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IR dg RGN HHATRAT & o7 SucTer

w7 oo Rrd fEfaRaa fAden

3T B

®) Hispar o, EH diiwaReIy gRT
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forv vdive @ dgd 19 1@ forg =i §@
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quheRey (M 8fR wrearervn) fafem,
2015, UTUIGE & d8d Gfad 4 9 o9 &
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vdiars & forg ure /Sume

TdaTs SIfASTATRT Bl SUAUITHS AegH I Hifdd
TS UM BTs N@H &1 fddeq fear wam 2
AT BT SYTUITH HF BT STIART B AR
UHT ed & ARIH 9§ AN] Hled BT Y ad
AT U9 B & T TR & Bl d Jhell
T | TR U B WR, HIRY HoTell ¥ usiigd
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ad &for
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Aree BRIl §RT U SARYA ARIE TAWRD
foar Srar 8 e gRT ARIRT gomelr #
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3T §IRT SIAFHT BRI Bl JMF el Bl © |
SIS IreTTdl, qd ¥ U fadbeq famr o s

dgd ®fake U ™ [ @1 g7 96hd 7 IR anRa
Jrded QT gRT fohar Sirar & 3fR afe favsd
AWl H SrfeTdarell @ fAdeu fear Smar g, @
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v & ded 8 4 ™ R &) ww A=
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28 | Sper umIvT §% 21716 441 49 50
29 | oS arfor § 2060 42 49 50
30 |dge W U< T AT §@ 20272 456 44 50
31 | el o d& 2351 59 40 50
32 | SR fer umivr §% 34722 1033 34 50
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N ary =T 1|

g uriior §&
4. | vhars damemar &1 9 | feAie 01.04.2018 | 31.03.2019 T 31.03.2019 d&Y & faw 1y
fa1i®31.03.2019 Afsea wmrEg d®eitad viiars | aiffe aea (50
dd Gid T T / 2meEn "ra ufa wman)
giarg @rar (2018—19)
33 | fBvrae ug 1 U % 8540 265 32 50
34 | JTET AT S 13291 414 32 50
35 | adtaer IoT d6 6440 203 32 50
36 | TSR HGERT UTHIVT d 22025 701 31 50
37 | & oRid aior da 7623 243 31 50
38 | @Y I & 6415 213 30 50
39 | ST Ut d% 15308 549 28 50
40 | ST SR TTHIOT db 10727 408 26 50
41 | IRGTS R d% 6257 239 26 50
42 | U= amT d% 7981 335 24 50
43 | SRR & AR IO 96 4753 217 22 50
44 | of> == 7 i S 3648 230 16 50
45 | drree Mo 3772 260 15 50
46 | erm\ MO fa d@ 5208 413 13 50
47 | Frer@r aror o 1116 89 13 50
48 | °frr o faer S 6897 587 12 50
49 | ofaTe =g g @ 6108 610 10 50
50 | fAoiRE wmior d% 821 85 10 50
51 | AMGR IEfer § 226 25 9 50
52 | wd sRamom a6 4776 654 7 50
53 | HeTery T d& 350 93 4 50
54 | 3rUTES U T UMY Ib 55 29 2 50
55 | ANTIetS UMOT 6 2 1 0 50
56 | ScT@eTs  <El  §b A 23 139 0 50
EIRIEE)
E| 1161887 21824

e 108




IRy - atfYee Rgid | 2018-19 N
difaer @& IV : foft 9@ @1 ygelg
. gdfiars a1 yarar fa-ia 01.04. 31.03.2019 | 31.03.2019 CEa i

il 2019 ¥ 31.03. [ 9@ @ IFUR | W wd e &

2019 T® @ afsea wmEr qgdiars CULERS LS

IR @il G /et | (25 @rd

T @ (2018—19) | wufar @)
1 |®aes §& fafics 20496 835 25 25
2 | g d fofacs 3738 648 6 25
3 | rsSIvel do farfacs 1101 203 5 25
4 | afiaere Raesd 46 urgde fafics 2177 509 4 25
5 | T 9y sfeaq d& fafacs 3320 915 4 25
6 | A A d% fafacs 2791 792 4 25
7 | gaetht 9% fafics 701 266 3 25
8 |@icH AftaT 9@ 2975 1487 2 25
9 | Bed d& fafics 2306 1250 2 25
10 |3RAITA d& forfics 368 244 2 25
11 | T Aare 9o fafics 107 135 1 25
12 |dem 9o fafics 654 938 1 25
13 | I 9o fafics 320 844 0 25
14 | T daifas A= d& fafics 132 426 0 25
15 [T et e d& fafics 118 542 0 25
16 | SR d& fafics 11 198 0 25
17 | ssuss d@ fafies 29 745 0 25
18 [ RS 9 0 0 0 25
19 [RvsE e & 0 100 0 25

] 41344 11077
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I =T 1|

difer®r W& V - oy faw@ 9@

vdiars 9ar yerden | ImEen &Y §ar|  01.04.2018 ¥ | 3fwd @rd | faxr 9 2018—19
BT A 31.03.2019 d& | ufa wmEr | & fore ufa wmar
Gl MY @l &g
® GE&T
SUATUG T BIg-d 356 9190 26 50
do fafacs
drfet®dT G&aT VI - Ui §@
vdiars 94T ugrdaren | SmErsn 01.04.2018 ¥ Jitva @ra ufa | faxr 9 2018—19
BT A @I AEdr | 31.03.2019 MIECI] @ forg cemfa
el ¢ Sl HIEC]]
b G&1
U UHe d¢ fafics 1 48182 48182 10000
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S arf¥ e a1 | 2018-19
darfer®r dw=1 VI - S faanT (Sadl) &1 ygeiea — 9 83rgar
®. a9 &1 M 2015—2016* & | 2016—2017* ¥ | 2017—2018* & fa<r ad
. U= 0T RIEEILE] YT 30T 2018—2019# H
Giel 1Y qdiarg
rd
1 | 9ome (F<nTe Afeq) 2,802 14,521 8,997 3,090
2 | RoReE 30,889 24,711 9,762 1,766
3 | 9ERRg (AT afed) 22,386 16,130 4,405 4,008
4 | afreers, (gga) 2,763 23,867 5,670 2,913
5 |®Ac® 5,842 8,104 8,774 3,460
6 |zRamm 792 757 129 48
7 | e 1,331 2,301 1,416 291
8 |emEHe T 1,683 1,979 760 542
9 |SREE ([RAA & TU H) 1,580 8,381 3,363 672
10 | er~TH 200 703 443 77
11 | oI 2,189 4,130 3,305 1,044
12 | 9f =¥ Twma (Rafesw <afzq) 165 2,888 1,127 733
13 |9 IR & HR 111 42 7 31
14 | feeh 22 1,096 725 1,527
15 | sREve 182 134 1,401 184
16 | ISl 216 445 467 393
17 |7 o 1 177 468 240 245
18 |fdER 98 595 1,523 392
19 | TRV 1,390 824 463 165
20 | SRyl @revmEd w1, AR, 116 56 31 8
ARl 3R FAgR)
21 | BURTTS 39 866 396 168
22 |[fRvme we 1 315 764 789 349
23 | &RA 54 893 1,175 2,857
A 75,342 1,14,655 55,368 24,963
*afewa ik fRma u= afa
# daa Afha 9=
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- sscuaw

IS I

qrfersr— | : 31 91, 2019 0% @ ITUR YAUITH & d8d YAUHSIVa—HIRIRY & AT
golipa SufRerfa siidca &1 =

£ SuRerfa sifaal & - Ho ysfiga diadi—gady
1 | P Sftea fafics 69
2 | 3rcipd sRAs Y farfics 288
3 | somEETe 9@ 2,046
4 | o= d® 1,766
5 | dord §ifd wgde fafics 1
6 | REd dficea Aracy fafics 1
7 | R A AEar geRedc sewEivey fafits 1
8 | ufaww d& fafics 3,536
9 | o dftea fafics 83
10 | 9% 3ifp Feer 5
11 | & @it gfear 5
12 | % i wERITE 1,851
13 | &I d5 3,569
14 | dga d@ e Sfear 4,647
15 | HYeR TSl Avforie Al wgde fafics 227
16 |®UR ™ & 2,292
17 | Aol ey A sfean fafies 1
18 | e R ugae farfacs 29
19 | SduweE R fafics 1
20 |3 9% 1,449
21 | vaTSe I TearsoRy forfics 1
22 | UGG WA wIgAN 4 fafics 144
23 | @1 i e WRR Fifby A fofics 11
24 | fpAfaSTS eamdiol urgde fofacs 1
25 | ORIA SHICH folfics 4
26 | TaSuw I fafics 3
27 | TaRIUwl 4 T dnede so fafics 1
28 | vadwd R fafics 2
29 | arsemEHieTs I fafics 1,564
30 | omS¥ienswiens = ™ ¥ ™ wUs Aeuie -
31 | emSiensiens RreRds fafics 34
32 | ERERE d& fafics 1,891
33 | omsSua vs ywyw RreRds afdaw fafics 37
34 | sfear s=mrame weaw fofics 1
35 | Sfear U wdive e siffths 808
36 |Sfemm 9= 1,834
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I arf¥e RAlE | 2018-19

37 | 3T e §a 3,282
38 | SeusE dw fafics 805
39 | SEnics Scunmsoa (Efew) ugde fufics 121
40 |@es d@ fafics 801
41 | Bt i ST fafics 8
42 | @ afder o fafics 844
43 | TorRSITETRTS BrsHl e afdas fafies 1
44 | ARATE WIgH g wigAw fofics 80
45 | 9@ Fead dftea fafics 1
46 | 9y WA forfics 33
47 | ARAferar RrenRE fafics 1
48 | v S soRevTsde fafics 1
49 | 3MRuvead I 3ifp S 985
50 | U YHed d@ fafics 1
51 | g<c diuRe vsasor |fdus fofics 1
52 | uoie ok Ry §& 914
53 |dom@ 7 ™o 96 6,987
54 | aRde I fafics 201
55 | Remra dfiea fafics 140
56 | ferreR sife T forfics 13
57 | TAdRE $u RaaRdy fafice 1
58 | TaUHRel Tole RraaiRd fafics 27
59 | 9Rd we 9% 22,640
60 | e fad RraaiRds fafics 48
61 | <@ gifceT Uk ™ oifw gfear fafics 232
62 |fifsde 9% 3,501
63 | dffere Awesa I fofics 510
64 |Twevd do fafics 1,073
65 [T @ox 3w w1 ¥ fafies 710
66 | g el faema d& fafics 542
67 | 9=y fmw o fafics 918
68 | @l & 1,851
69 | Ifee 9 oifw Sfear 3,872
70 | gAmEcs 9% Sifw Sfea 1,117
71 | IERTE SR Ferie Huel fafics 152
72 | deg R forfacs 1
73 | fasmn 9% 1,247
74 | I Io Aipd e fafics 3
75 | w9 o fafice 86
76 | o9 RreaRd fafics 27

2 81,981
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I 3y crer=r 11—

darfer®i— || : 319142019 0% @ JUR TAHIgH® dgd
FId—HRT & Grer Yoligd SuRerfa siRaal &1 g |

HH. fiardia am gofipa dafi—gadt &) g
1 A dftea fafics 69
2 Jreifrd srATgTHew fafics 288
3 ESISEIECED 2,046
4 SIPIEEY 1,766
5 Torat i urgae fafics 1
6 IRET dfiea Aoy fofics 1
7 afe W wEdT saveHe sewlifeuey fafics 1
8 fraads fofics 3,536
9 oIt dfted fafics 83
10 | 9% 3ife a<mer 5
1 | ¥ $&ifw gfeam 5
12 | §% it wereg 1,851
13 | d® 3,569
14 | Jga 9% offw gfear 4,647
15 HIEIYS Hurie AfdS wrgae fofics 227
16 |®OR = 4% 2,292
17 | AueiE—reng affaw sfear fafics 1
18 | e R ugae fafacs 29
19 | v RreRds fofics 1
20 | @ d® 1,449
21 Tollge doef Usdlgud fofics 1
22 | SUAUTH WA BEHd 6 fafics 144
23 | @1 i e WRR difdb A fofics 11
24 fhafase Thlcol Ugde fofics 1
25 | Iowma swes fafics 4
26 | TERIUwHl d& fafics 3
27 TISITHd ¥ 19 A9ude suel fofics 1
28 | TaSuwe R fofics 2
29 | amSMengieng I fafics 1,564
30 | ams<iensHRns S e U ™ wed dnude swu fafics -
31 | amsHieTsHRns RrenRdm fafics 34
32 | mEddenE d& fafics 1,891
33 | 3Msud Us ywud RreaRds afdew fafics 37
34 | ST gwrez e fafics 1
35 | sfear U wdivd e e 808
36 | sfemm 9w 1,834
37 | 3T el dw 3,282
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38 | SeusE da fafics 805
39 | seUICs vexmiseid (fsan) urgde fafics 121
40 | FAfew I fafics 801
41 | ordt e aifd fafies 8
42 hIeh AfeeT 9o fiifics 844
43 | USRSl UAUHUS WigHl O g fafies ]
44 | ARAE Wod g AN fafics 80
45 | A ATt dfuea fafics 1
46 | gye s forfics 33
47 | Ao RreRE fafics 1
48 ol 3feaT gwRe Urgdc fafics 1
49 | 3nRuvea & ifw wied 985
50 | U<IgH Yew d@ fafics 1
51 gS¢ Biue geargen dfdgea fafics 1
52 ESICRERNGERED 914
53 | U9@ 9 THA 96 6,987
54 | aRdiwe I fafics 201
55 | Ramiw afica fafics 140
56 | ferrar aifder fafics 13
57 | vadieE $u RraaRd fafics 1
58 | TEUA TolEe RraaiRd fafice 27
59 | 9Rd we d% 22,640
60 e Ry ﬁﬁﬂffﬁﬁ\—r{ fofaes 48
61 Wik gifesT dRAR T 1% sfear fafics 232
62 |fifsde 9% 3,501
63 | dffeTe e 9 foifics 510
64 | T Bevd d@ fafics 1,073
65 |T dox o9 1 da fafics 710
66 | el faar & fafics 542
67 | T 9=y Ifeud da fafics 918
68 | IP B 1,851
69 | g 9% Sif Sfean 3,872
70 | gAECS 9% offw gfear 1,117
71 | IERTE Wi Faerie Ful fafics 152
72 | degur R forfacs 1
73 | oo 9@ 1,247
74 | 329 died wisde fafics 3
75 |39 J& fafics 86
76 |99 RreEiReT fafacs 27

E| 81,981
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I w111 |

e =i I
arfetsT H&IT— | : 31 AH2019 TP @ JJAR TANTH & ded N (Ghaaahdl) o1 gl

4. Y &1 9 Yofiepd e @ €@ (TIoadE)
1| Tl fRfSST U xR Bt ™ daY JaBIR e 27
2 | efwr dftea fafics 36
3 | R AsHr BIEAY ugde fafics 1
4 | ercifera srgTew fafice 56
5 |saEER 96 301
6 | SRR gq uHr §6 116
7 | erem d% 151
8 |\ urir e I 375
9 |dum do fafics 10
10 | a@en SRgae P fies ey I forfics Suee 1,954
11 | g@eF B AR 1
12 | 9% 3if% s<IaT 2
13 | ¥& 3w AeRTES 729
14 | 9SIET ORI AT dF 25
15 | ISIST IORA &= ITHoT 6 72
16 | AfesT Us oreR &g ™ ¥ JABIR TS IO 33
17 | SegEY wis+9 fotfics (fuwud) 39
18 | T % 3,081
19 | P TR 7P B TS AR 343
20 | ¥er ®R STdvHe RUYeTH s ¢ (RfIsle) 52
21 | #fec g amor forfaes 94
22 | v S—vraie Afdda gfean fafics 32,211
23 | < §@ 11
24 | Afger vd 911 faem faqmT 212
25 | SUAVTE WA BeRN §@ fofics 246
26 | ORI $7hich fafics 2
27 | asSdies d@ forfics 50
28 | SMSTHTHIR HIs+d Afdwst wrgde fafics 4,510
29 | 3feam do—dfdhT i 19 feurdHe 779
30 | 3fea ol d& 64
31 | 3R siIEIww e wey T forfics 15
32 | S W wigeN da fafics 237
33 | IRGvs AT TS X g ™ Ta9 JabaR dls Jdl 36
34 | Ffcd W FRINAESS by A Td RaaIRe a8, FraR 1,040
35 | gomsdl TR wisHa fafics 79
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I e RAlé [ 2018-19

BN Y &1 9 gofigpa M@l B SE (TIEiR)
36 | R Sies 9 65
37 | 7em fagr amior d& 331
38 | sMRuvea d% it Hr=d 219
39 |doie 9 ™o g% 441
40 | dfedr FRIFE SaemHe AfdS 1
41 | wdeRarom arfior 9 466
42 | 5 &5 TR WA SAAUHE Ul 123
43 | = wfgen dar FEer I fafics 10
44 | Iraed) R Tfaffm T e BRe gradt 22
45 | IR we 9% 17,950
46 | WrIAST—UT | -
47 | T ATSHT pfec AfdAS 45
48 | fafsde d% 151
49 | T A=Y e o fafics Amfen feurddic wivd o 631
50 |g@rd® 28
51 | grscs d@ oifw gfsan 215
52 | fasmr d& 560

T 68,248
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I sreger=1 1v |

—_

© © N o o > w0 N

P N U U §
A w0 pM =2~ O

15.
16.
17.
18.
19.

g ® IV
g fed U3 darseR | Frgar @

& HEIIegd, Ta-ive a9+ gHe, IRA™ e d9@, 5 ol

ydyd e TH QIR Wgell, THTHSIVA 3= SIhREHR fofics

FrieR e 1@ (Rea dfd), v 9@

SUHETET = d (ddh-Td! FaTg), g [qurT, fod J3red

T HRIGR] ARBR 3R YUidlicld e 16, Iy Rerde Ay 19 foafics

T PRIGR] ARBR, TASUEHH U 19 HAorHe Huel ferfice

IURTE 3R TSHICISTA Ao, Wi BlfesT BUR ™ i Sfear fafics

s fa 1 Uq, R S 95 i & g dWies

Jegel, YAUITH <

ST VT A, TAIRUE IHHR, 7 9o SRS 3T Ufedtd hrg-a U urferdl (Tamsdiysmdl)
3N Pl Ucd, IRYS dHIhD AR M Th — FAlge JBIEC Hore, TIHdIeHd, TSI
e, SEISC h Uil 3% sfer

T HRIGN ATHRI, Uh Tolal[cd bR fhaws gadH #+I Alfdhe Us SRafesd Tay ™
3ife gfear

SUNId (R | ), BIfHD AR °f 16701 fFqmT

< ™ (A/Cs), 16 fawmT, =5 facel

) RSd YR, BRIGN a Th—Yu T=srRed el se&iia fofics Rusifén dismgang

T FRIBRI— SIS dad Ty ™

2 1%, goTe, fa fawmT, \iuTd, Fegyue 1 WRGR

UISHROT & ehe] IR A, U 9 FollgdR AMfY & UeT ehe] iR Ued IS B |
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I arf¥e RAlE | 2018-19

v fafer fafframe @ik faera wiferexor

I D V

(e 3 (@) <)

31 A1E 2019 B o U & B9 H

(gPrE—RT o)
aTRAT Gl Hioar adf qd oy ufy A | wiopEr ad qd adf
1. BRI /Yol HSR 1 55,46,76,869 20,89,66,154 | 1. 3rdal AURKRAT 8
REACSIGD 2,34,73,725 2,11,92,797
2. 3ferd arfer et 2 | =9 qemE™ 1,47,66,875 1,29,39,764
Eagiceicd 87,06,849 82,53,032
3. feriRa / emfer fAfer 3 2,04,01,314 1,80,59,540
2. FeiRa/ s 9 1,93,23,162 1,70,21,896
HE AT T
4. A For 3R Sy 4
3 9 —e= 10 36,18,40,229 27,00,00,000
5. IGRfAT 0T &R [e 5
Kl
475LET gREuf, 1 49,90,06,771 75,41,60,564
xor, i <f 71 emfe
6. IR T 3R 6
5. fafay = (@
S OF -8} fore T
|qERIST e )
7. Ai[ET SeIRE &R 7 31,37,98,828 82,24,09,799
YT
TA 88,88,77,012 | 1,04,94,35,493 | @ 88,88,77,012 | 1,04,94,35,493
gyt deEie Aifa 24
ITH AP IAIC AR 25
dE-rEr ) Ay

& S— . o UF 7 g W &7 e €

A e feoeh
fe=1i © 12.09.2019
TH.§SIgTEI
T

weAe FAR s

Y AR AR

T o AT

A faae
Bt
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I sreperr=1 v

vz fafer fafframe s faera wifsrexor

Igeri{d V
(Fram 3 (@) <)

01 3T 2018 W 31 AME 2019 db BT @ & foTU My 3R I BT GT—oiar

(FPE—TRE T
g4t A [ isgEr adf gd a 3 A | HAieEr gd as
1. JJTUAT &g 20 19,41,52,441 14,24,40,735 | 1. f3eT /Famati & ama 12 - -
2.3 U TG =g 21 2243172940 | 2,40,97,71,405 | 2. 3T / 3Figfer 13 1,77,99,37,800 |  2,25,75,78,000
anfe
331 dAfeqsl W &g | 22 - — | 3.1 /A 14 54,19,73,514 36,30,29,595
anfe
4. &S 23 2,943 1,750 | 4f9 e (ReriRa/ | 15 - -
SR [ ® gwaiaRo
¥ T emg
5. Jeuer (a3 & 3fa 20,57,488 16,94,998 | 5. JII, Bl ™ T | 16 - -
# geargeeh 8 & W o
SERKIN)
6.31fTe @t 17 4,35,15,368 3,91,20,774
7.39 3M 18 2,26,525 245,759
8. IR AT 3R HTH 19
# gy & R #
&/ (@)
Ex 2,43,93,85,811 | 2,55,39,08,888 | @l 2,36,56,53,207 | 2,65,99,74,128
AY TH F Pl 3T (7.37.32,604) | 10.60,65,240
W aftre (e amRfera
P IUHART (TAH
fafde)
AT SRR BT /|
ERIEIGING]
WL HIAR  Tera=T / =rer (7.37,32,604) | 10,60,65,240
CINIERIC UK S
ol T
AEEYUT i T 24
AMHRAB ATy 3R 25
TSI R A

&I d— . o U3 A SR W @1 R €

e e feoeh
fe=1ia © 12.09.2019
TSI
T

weAY FAR s

MY AR AR
T o ARBT

SERLGG
Bt
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Iy arfYe a1 | 2018-19

ATelH V

(Fram 3 (1) <)
Yeq fafer fafame s faera

gTfere~or

31 A9 2019 BT FAE 8T G & forg oy R & BT A@r—wirar

(sPTE—RATT T
i — Hiopat att qd af B HIAT sitsaT ad qd af
1. yRfYE Ay aly 1. wd
®. | T 20,000 20,000 5, R W @d 18,55,95,984 15,44,36,867
g | ¥ ¥ - - . T e @ 29,73,44,838 27,29,70,411
e, @t # 2. SUART fBY T srgeTT _ _
aHY ST @t - - @, RSIECEE L] 18,18,55,819 34,84,88,000
Ecvnilcicik 68,03,96,600 76,15,72,278 . ESIECER RG] 4,84,000 2,46,15,900
2. | < srge™ T | I T el = @ g - -
g MR TRBR B . farg & e 81,45,81,888 1,18,21,19,845
P, IR WETAAT I 12,60,00,000 10,50,00,000 s TdaE e vd faws 1,09,49,45,670 44,86,67,343
. TR - 4,50,00,000 . IR BT Ao - -
. SR WERId-¥aTaeiad ANTET 10,09,00,000 42,94,81,675 3. Kl - -
fﬁ%ﬂ; ARTIA—waTaeids AedTe iR faer 30,37,800 8,96,325 3. g 18R o favy g
S, ST HErar vharE of e 75,00,00,000 87,72,00,000 foeriRa / emfar Y & aex 2278,104 3,00,000
9. e e hiars HayE ud fawr 80,00,00,000 80,00,00,000 WE B g9 ¥ qex (FT 1 - 3) 8,83,00,000 27,00,00,000
B. 3 - - 4. IrFe Hufert 3R HM H IR W ey
gl R =
Q. I WRHR H - - srEd Hufrl @ @i 441518 7,89,671
@, IET ARl Ja - - w | om gl w e - -
. IET—HERIAT —ATA - - 5. Ay Yo 4/ O B Aoy
. IR AERId—aTaead ANTET - - 6. g § T yOTTell R ¥ ael - -
H. QT AETIdI—waead - -1 ' | T WeR B - -
T, UrTE SR fawr afifafe sy - - T, g @ T TR BT - -
T facira weermett & - - 6. fa<r oo ()
3. frder we amg 3 & e 2,943 592
&. FeiRa / darawd o9 12,25,042 20,868 . = - -
. @ 1R T 7. =1 e (@R )
4. T STl £ e 11,61,179 18,11,050
@, §6 sERIC 18 W) 4,36,17,399 2,61,60,198 . FO / YR HHAIRAT B forg 2,50,000 2,44,000
. I, QYR SR T, aftm f 1 @t & g 4,86,04,303 5,33,48,792
T, 3 (RO WRAT) . YRETT ST 4,78,000
5. = ama (ffdse) 8. i srer
®. aRfe Mo 44,27,52,732 36,13,45,095 @, R 20,000 20,000
. fafdy Sarelt & wr ey 17,24,501 16,84,500 I afr o
1. fafder e 24,634 5,761 1e, @rat §
6 SYR o TE Wi g S @Tar
7 PrE A I Wi g b ST @t # 26,81,40,459 68,03,96,600
P, YREM /TSN R
. SUR B el 3,31,35,430 2,99,62,218
TR & ERAROT 142,145 50,283
w0, siffrerar £ 1 ok wReror ey 10,30,423 2,87,870
A 2,98,40,06,705 3,43,86,87,071 A 2,98,40,06,705 3,43,86,87,071
R TS feeh amefiy {AR FRedl
i@ - 12.09.2019 TR AT ARAHRY
RG] weAer AR fsm <fa foraer
NESS NES

YT

e 21



I srgcr=re> v
veg fafer faframe sk faera iferevor

31 #ATE 2019 BT T U H e AR IHBT AT g1
DI /Yol HER
(SPTE—IR o)
faaxor Higar a9 gd qu
arer ;0 7 99 @ R F 20,89,66,154 17,56,81,330
SIS: e e Ay B e wrer af 1 66,17,79,686 58,89,99,270
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STATEMENT OF GOALS AND OBJECTIVES

Under rule 9(2) (C) of Pension Fund Regulatory and Development Authority
(Reports, Returns and Statements) Rules, 2015.

OBJECTIVE

The broad objectives of the PFRDA are contained in the Preamble
to the PFRDA Act 2013 as under:

“To provide for the establishment of an Authority to promote old age income security by establishing,
developing and regulating pension funds, to protect the interest of subscribers to schemes of pension
funds and for matters connected therewith and incidental thereto.”

N
Y

VISION

To be a model Regulator for promotion and development of
an organized pension system to serve the old age income

needs of people on a sustainable basis.

V
\

;s ___________________________
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Chairman’s Message

It is my great pleasure to present the annual report of PEFRDA for the financial year 2018-19. On this
occasion, we refresh our efforts towards our mandate to promote and develop an organized pension

system for all citizens of India to serve the old age income needs on sustainable basis.

India, being one of the world’s most populous countries, is undergoing unprecedented demographic
changes. Increasing longevity and falling fertility have resulted in a dramatic increase in the population
of adults in both absolute and relative terms. Due to a changing social and economic landscape, the
traditional family support system is breaking down in the households of many older adults. This

change brings social and economic challenges, to which our country must rapidly adapt.

The time is ripe to engage and create a sustainable pension system in the country, covering the
majority of the population. PEFRDA, over the years, has been engaged in developing the pension sector
through guided development and prudent regulation with focus on institution-building, capacity
development and enabling framework for innovations in products, schemes and programmes across
all stakeholders under the umbrella architecture of the National Pension System (NPS). The larger
objective is to improve and expand the adequacy and scope of pension coverage both in the organised

and unorganised sectors.

Promotion and development of NPS is vital for the growth of the economy as it serves the twin
objectives of providing old age income security to a vast multitude of our ageing population and
garnering resources in the form of long term funds for meeting investment needs of the critical growth-
driving sectors of the economy and the capital market. A developed pension sector has a stabilizing

effect on the economy through promoting long-term savings combined with long-term investments.

NPS has an unbundled architecture where each function is performed by a specialised and different
entity. The product is unique, providing an opportunity for subscribers to be serviced by the
intermediaries which are renowned in their areas, that too at low cost. The technologically driven
platform provides ample flexibility to subscribers in terms of choice regarding the Point of Presence,
Central Recordkeeping Agency, Pension Fund Manager, Annuity Service Providers, frequency and

amount of contribution among others.

An extensive framework of regulations is in place and notified under the PFRDA Act 2013. The same
is reviewed on regular basis to ensure the security of pension assets to minimize the risk to the pension

assets that have been accumulated to provide retirement benefits and ensures timely exit.

N 1
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PFRDA continued to leverage technology across the value chain to drive efficiencies and improve ease
of access to NPS for the subscribers by way of eNPS, Mobile apps, e-KYC etc. Various initiatives have
also been undertaken to digitally empower the Atal Pension Yojana (APY) subscribers by offering
value added services. Moreover, as a stakeholder in India’s policymaking regarding old age income
security and to carry out the mandate of the PFRDA Act in the interest of pension subscribers, PERDA

is constantly vigilant about the cyber security measures to mitigate any cyber threats.

The central government has notified on 31.01.2019, the increase of its contribution to central government
employee’s NPS account from 10% to 14% with effect from April 1, 2019. Greater freedom in choosing
pension funds and pattern of investment to central government employees has also been notified.
Further, tax exemption limit for lump sum withdrawal on exit has been enhanced to 60%. With this,
the entire withdrawal will now be exempt from income tax. These exclusive measures will definitely

boost the contribution level under NPS.

Pension is a long-term financial product, which requires consistent contribution towards one’s corpus
in the accumulation phase during the working age of an individual. In view of the same, as the pension
regulator, PFRDA has taken up the important task of financial literacy of the masses in matters related
to pension, retirement planning/savings along with the overarching mandate of developing the
pension sector through various digital /social media and a dedicated website named Pension Sanchay.
The increased financial inclusion and literacy will also help in countering the behavioral bias with

respect to pension and retirement planning.

By way of this communication, I wish to reiterate the commitment and dedication of the PFRDA to

the overarching cause of making India a Pensioned society to fulfill its objectives of old age income

security.

Chairman
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Part I

Policies & Programmes

The Preamble to PFRDA Act, 2013 sets out the
objective of providing age- old income security in
India. The NPS system is designed with a view
to have a systemic approach towards designing
and implementing a coherent and financially
sustainable pension system. The introduction of
the National Pension System in India marked a
paradigm shift from Defined benefit to Defined
contribution system The success of the system
depends upon regular/consistent savings
mechanism, prudential investments guidelines,
and judicious draw down during the de-
accumulation phase. Further, the design of these
three phases is greatly impacted by the global and
domestic developments in the financial sector.
On reaching a pivotal point, Pension assets also
start impacting the economy through myriad
ways including channelizing the small savings
into desired sectors like Infrastructure, maturing
of capital markets, stabilizing the capital markets
through Buy and hold strategy etc.

As the global and domestic developments like
growth rates, commodity prices, inflation etc.
impact all types of the financial markets, be it
Equity market, G sec market or bond markets,
it is in fitness of things to first have a bird eye
view of the global and domestic economy before
reviewing the developments in the global and
domestic pension markets.

1.1 General Review of the Global Economic
Scenario

The International Monetary Fund (IMF) in its
World Economic Outlook (WEO), April 2019
reveals that after strong growth in 2017 and early
2018, global economic activity slowed notably in
the second half of last year, reflecting a confluence
of factors affecting major economies. China’s
growth declined following a combination of
needed regulatory tightening in shadow banking
and an increase in trade tensions with the United
States. Trade tensions increasingly took a toll on
business confidence and, so, financial market
sentiment worsened. Conditions have eased in

2019 as the US Federal Reserve signaled a more
accommodative monetary policy stance and
markets became more optimistic about a US-
China trade deal.

Global growth is now projected to slow from
3.6 percent in 2018 to 3.3 percent in 2019, before
returning to 3.6 percent in 2020. Growth for 2018
was revised down by 0.1 percentage point relative
to the October 2018 World Economic Outlook
(WEO), reflecting weakness in the second half of
the year, and the forecasts for 2019 and 2020 are
now marked down by 0.4 percentage point and
0.1 percentage point, respectively. The current
forecast envisages that global growth will level
off in the first half of 2019 and firm up after
that. The projected pickup in the second half of
2019 is predicated on an ongoing build-up of
policy stimulus in China, recent improvements
in global financial market sentiment, the waning
of some temporary drags on growth in the euro
area, and a gradual stabilization of conditions in
stressed emerging market economies, including
Argentina and Turkey. Improved momentum
for emerging market and developing economies
is projected to continue into 2020, primarily
reflecting developments in economies currently
experiencing macroeconomic distress —a forecast
subject to notable uncertainty.

Beyond 2020, global growth is set to plateau at
about 3.6 percent over the medium term, sustained
by the increase in the relative size of economies,
such as those of China and India, which are
projected to have robust growth by comparison to
slower-growing advanced and emerging market
economies. The baseline outlook for emerging
Asia remains favorable, with China’s growth
projected to slow gradually toward sustainable
levels and convergence in frontier economies
toward higher income levels. For other regions,
the outlook is complicated by a combination of
structural bottlenecks, slower advanced economy
growth and, in some cases, high debt and tighter
financial conditions.

e 20—
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Pension funds have both quantitative and
qualitative impacts on financial development.
Quantitatively, pension funds increase the
capital supply to financial markets. Qualitatively,
the managing organizations of pension funds are
institutional investors who influence corporate
governance and information disclosure, and
therefore help establish financial markets

1.1.1 Global Commodities Prices :

A per WEO report, oil prices dropped from
a four-year peak of $81 a barrel in October
to $61 in February. While supply influences
dominated initially —notably a temporary
waiver in US sanctions on Iranian oil exports to
certain countries and record-high US crude oil

production—weakening global growth added
downward pressure on prices toward the end
of 2018. Since the beginning of 2018, oil prices
have recovered due to production cuts by oil-
exporting countries. Prices of base metals have
increased by 7.6 percent since August as a result
of supply disruption in some metal markets more
than offsetting subdued global demand.

1.1.2 Inflation:

Inflation is a trend of increasing prices from
one year to the next. An economic concept, the
rate of inflation is important, as it represents the
rate at which the real value of an investment is
eroded. It helps in determining the purchasing
power of an individual over the time. Inflation

Chart 1.1 Global Inflation
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Source: WEO report April, 2019.

also tells investors exactly how much of a return
(in percentage terms) their investments need to
make them to maintain their standard of living.
Hence, the design for pensions invariably need
to take into account the inflation rate to target the
real rate of returns.

A per the WEO report, Consumer price inflation
remained subdued across advanced economies.
For some emerging market economies, currency
depreciations have passed through to higher
domestic prices, partially offsetting downward
pressure from lower commodity prices.

For most countries, core inflation is well below
central bank targets despite the pickup in
domestic demand in the past two years; in the

United States and United Kingdom, it is close to 2
percent. Although wage growth has been picking
up across most advanced economies, notably
in the United States and United Kingdom, it is
still slow despite lower unemployment rates
and diminished labour market slack. Consistent
with subdued overall price and wage pressures,
and possibly reinforced by the slowing growth
momentum, inflation expectations remain
contained across advanced economies, and, in
many cases, have softened recently. Among
emerging market economies, core inflation has
remained below 2 percent in China as activity
has moderated. In other cases, inflation pressure
has eased toward the lower bound of the central
bank’s target range with the drop in commodity
prices (Indonesia) and slowdown in food
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inflation (India). For some economies, currency
depreciations have passed through to higher
domestic prices, partially offsetting downward
pressure from lower commodity prices.

1.1.3 Global Financial Environment

It is important to keep a track of exchange rate
of a national currency relative to another major
currencies. As, it has a direct bearing on the
national economy because of bilateral trade
relationship between countries. An unstable
exchangerateleads to unstable economy; it affects
the cost of import and export of the country.
Therefore, exchange rates play significant roles
in the financial health of country.

As per the WEO report, financial conditions in
emerging markets improved in early 2019 but
remain somewhat tighter than in October,2018.
Central banks in many emerging market
economies (Chile, Indonesia, Mexico, Philippines
and South Africa) have lifted policy rates since
October, 2018 because of concerns that inflation
may rise following the increase in oil prices in
2018 and, for some countries, pass-through from
previous currency depreciation. In China, the
central bank provided liquidity support and
reduced reserve requirements for all banks as
growth moderated. Long-term sovereign yields
and spreads over advanced economies are
broadly back to October 2018 levels. In Mexico,
concerns over policy reversals under the new
administration led to a notable widening of the
sovereign spread during November 2018 and
December 2018, but it has since narrowed. In
Brazil, spreads have declined since October amid
optimism about the prospects of pension reform
under the new government. Following ongoing
adjustments to rein in financial imbalances in
Argentina and Turkey, spreads for both have
declined somewhat but remain elevated. In
line with improving risk sentiment this year,
emerging market equity indexes have recovered
some of the ground lost in late 2018 and are
now broadly at or have surpassed the levels of
October in most cases.

The geographical distribution of assets such as
equities, bonds and property has taken a more
global path in the past few years as pension
funds spread their risk. As a result, the currency

exposure of assets under management has
become an important factor in the investment
matrix. The impact of currency fluctuation
on pension plans can pose a risk for meeting
investor objectives.

1.1.4 Bond and equity markets.

Almost all financial assets offer investment
opportunities, so FllIs, Banks and investors try
to diversify their portfolios to minimize the
risks. They usually include securities in their
portfolios, securities include stocks and bonds
and are traded globally, so the international
market for bond and the equities has significant
impact on domestic markets too and therefore
need to be tracked.

As per IMF WEO report of April 2019, following
notable tightening of financial conditions in late
2018, market sentiment rebounded in early 2019.
Signs of slowing global growth, moderately
less buoyant corporate earnings, and market
concerns about the pace of Federal Reserve
policy tightening weighed on sentiment at the
end of 2018. Financial conditions in advanced
economies have eased since the start of the year,
after tightening sharply in the final months of
2018 on equity price declines and higher risk
spreads. As of early March, conditions were
slightly tighter than in October, but in most
cases, still accommodative. This is especially
the case in the United States, where bond yields
dropped as investors reassessed the outlook for
monetary policy normalization.

The US Federal Reserve suggested a patient and
flexible approach to policy normalization, and at
the March meeting of the Federal Open Market
Committee, it signalled a pause in its interest
rate hikes for this year. The European Central
Bank, which ended its net asset purchases in
December, announced in March a new round of
targeted bank financing and further postponed
a rise in policy rates to at least the end of this
year. The Bank of England and Bank of Japan
have increasingly taken more cautious views on
the outlook. Consistent with this shift in tone,
advanced economy sovereign securities (in
particular, 10-year US Treasury notes, German
bunds, UK gilts) have priced in a lower path
for future policy rates and are generally 40-80
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basis points below the peaks of early November
2018. Italian spreads over German bunds, about
250 basis points as of late March, have declined
from their late-October/early-November peaks,
but remain elevated. Equity markets in the United
States and Europe have regained footing after the
sharp sell-off at the end of 2018, while high-yield

corporate spreads, which had decompressed
significantly in December, have narrowed since,
but remain wider than in October. Financial
conditions in emerging markets improved in
early 2019 but remain somewhat tighter than in
October.

Chart 1.2 Ten Year Government Bond Yields (Percent)

Financial conditions in emerging market economies improved in early 2019, with differentiation across econo-

mies based on country-specific fundamentals

——China
— Mexico

22
(Percent)
18

I eI NP O\

B w_r——————

e —

24 i
2015

Source: WEO report, April, 2019

Pension fund portfolios are held over a long
period of time, which provides abundant funds
to the financial market in the long term which in
turn is good for the stability of financial markets.

Pension funds as large institutional investors are
also large shareholders. The positive impacts of
institutional investors on corporate governance
result in investment returns in the stock market,
which once again enhances investor confidence
in the financial markets. This also effects returns
of the pension funds in the long run.

FlIs play a major role in the performance of
financial indices like equity and debt markets
in India today. The performance of the financial
markets in the Advanced economies like US,
impact the direction of the foreign Institutional
Investors -towards or away from the emerging
markets and therefore need to be tracked.

—— Brazil
—— Argentina (right scale)

Turkey

2. Ten-Year Government Bond Yields

1.1.5 Global Growth outlook for 2019

As per the WEO report, growth in advanced
economies is projected to slow from 2.2 percent
in 2018 to 1.8 percent in 2019 and 1.7 percent in
2020. The estimated growth rate for 2018 and
the projection for 2019, respectively, are 0.2
percentage point and 0.3 percentage point lower
than in the October 2018 WEO, mostly reflecting
downward revisions for the euro area. The
projected slowdown in advanced economies in
2019 accounts for over two-thirds of the expected
deceleration in global growth relative to 2018.

Growth in the euro area is set to moderate from
1.8 percent in 2018 to 1.3 percent in 2019 (0.6
percentage pointlower than projected in October)
and 1.5 percent in 2020. Although growth is
expected to recover in the first half of 2019 as
some of the temporary factors that held activity
back dissipate, carryover from the weakness in
the second half of 2018 is expected to hold the
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2019 growth rate down. Growth rates have been
marked down for many economies, notably
Germany (due to soft private consumption,
weak industrial production following the
introduction of revised auto emission standards,
and subdued foreign demand); Italy (due to
weak domestic demand, as sovereign yields
remain elevated); and France (due to the negative
impact of street protests). The baseline projection
of about 1.2 percent and 1.4 percent growth in
the United Kingdom in 2019-20is surrounded by
uncertainty.

In the United States, growth is expected to
decline to 2.3 percent in 2019 and soften further
to 1.9 percent in 2020 with the unwinding of
fiscal stimulus. The downward revision to 2019
growth reflects the impact of the government
shutdown and somewhat lower fiscal spending
than previously anticipated, while the modest
upward revision for 2020 reflects a more
accommodative stance of monetary policy than
in the October forecast. Despite the downward
revision, the projected pace of expansion for 2019
is above the US economy’s estimated potential
growth rate. Strong domestic demand growth
will support higher imports and contribute to
some widening of the current account deficit.

Japan’s economy is set to grow by 1.0 percent
in 2019 (0.1 percentage point higher than in the
October WEO). This revision mainly reflects
additional fiscal support this year, including
measures to mitigate the effects of the planned
consumption tax rate increase in October 2019.
Growth is projected to moderate to 0.5 percent
in 2020 (0.2 percentage point higher than in the
October 2018 WEO report).

1.1.6 Emerging Market
Economies

and Developing

Emerging and Developing economies are
alternatives to Indian markets for the FlIs and
hence it is important to track our peers, especially
China, which, due to sheer size of its economy
and foreign trade, is able to impact the Global
macroeconomic parameters.

As per the WEO report, global growth in 2019
is also weighed down by the emerging market
and developing economy group, where growth

is expected to tick down to 4.4 percent in 2019
(from 4.5 percent in 2018), 0.3 percentage point
lower than in the October 2018 WEO. The decline
in growth relative to 2018 reflects lower growth
in China and the recession in Turkey, with an
important carryover from weaker activity in
late 2018, as well as a deepening contraction in
Iran. Conditions are projected to improve during
2019 as stimulus measures sustain activity in
China and recession strains gradually ease in
economies such as Argentina and Turkey.

In 2020, growth is projected to rise to 4.8
percent, driven almost entirely by an expected
strengthening of activity in these economies on
the back of policy adjustment and some easing
of strains in countries affected by conflict and
geopolitical tensions. With declining growth in
advanced economies, the projected pickup in
global growth in 2020 is entirely predicated on
this projected improvement for the emerging
market and developing economy group. The
role played by the increasing weight of fast-
growing economies, such as China and India,
in supporting aggregate growth for emerging
markets and developing economies as well
as world growth. Growth in emerging and
developing Asia is expected to dip to 6.3 percent
in 2019 and 2020 (from 6.4 percent in 2018), with
a marginal downward revision for 2020 relative
to the October WEO. Economic growth in China,
despite fiscal stimulus and no further increase
in tariffs from the United States relative to those
in force as of September 2018, is projected to
slow on an annualized basis in 2019 and 2020.
This reflects weaker underlying growth in 2018,
especially in the second half, and the impact of
lingering trade tensions with the United States.
The projection for 2019 is slightly stronger than
in the October 2018 WEO, reflecting the revised
assumption on United States tariffs on Chinese
exports.

In India, growth is projected to pick up to
7.3 percent in 2019 and 7.5 percent in 2020,
supported by the continued recovery of
investment and robust consumption amid a
more expansionary stance of monetary policy
and some expected impetus from fiscal policy.
Nevertheless, reflecting the recent revision to
the national account statistics that indicated
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somewhat softer underlying momentum,
growth forecasts have been revised downward
compared with the October 2018 WEO by 0.1
percentage point for 2019 and 0.2 percentage
point for 2020, respectively. Activity in emerging
and developing Europe in 2019 is expected
to weaken more than previously anticipated,
despite generally buoyant and higher-than-
expected growth in several central and eastern
European countries, before recovering in 2020.

1.2 Domestic Economy
1.2.1 Macro-Economic Developments in India

India has emerged as the fastest growing major
economy in the world and is expected to be
one of the top three economic powers of the
world over the next 10-15 years, backed by its
strong democracy and partnerships. As per the
Economic Survey of India report, India continues
to remain the fastest growing major economy in
the world in 2018- 19, despite a slight moderation
in its GDP growth from 7.2 per cent in 2017-18 to
6.8 per cent in 2018-19. On the other hand, the
world output growth declined from 3.8 per cent
in 2017 to 3.6 per cent in 2018. The Slowdown in
the world economy and Emerging Market and
Developing Economies (EMDEs) in 2018 followed
the escalation of US China trade tensions, tighter
credit policies in China, and financial tightening
alongside the normalization of monetary policy
in the larger advanced economies. In 2019, when
the world economy and EMDEs are projected
to slow down by 0.3 and 0.1 percentage points
respectively, growth of Indian economy is
forecast to increase. India forms part of 30 per
cent of the global economy, whose growth is not
projected to decline in 2019 (World Economic
Outlook (WEO), April 2019 of IMF). India is
the seventh largest economy in terms of Gross
Domestic Product (GDP) in current US$ and has
emerged as the fastest growing major economy.
The average growth rate of India was not only
higher than China’s during 2014-15 to 2017-18
but much higher than that of other top major
economies (measured in terms of GDP at current
US$ terms) as well. With Purchasing Power
Parity (PPP) adjustments, India’s GDP at current
international dollar, ranks third in the world.

India’s growth of real GDP has been high with
average growth of 7.5 per cent in the last 5 years
(2014-15 onwards). The Indian economy grew
at 6.8 per cent in 2018-19, thereby experiencing
some moderation in growth when compared to
the previous year. Numerous foreign companies
are setting up their facilities in India on account
of various government initiatives like Make
in India and Digital India. The Make in India
initiative has been launched with an aim to boost
the manufacturing sector of Indian economy, to
increase the purchasing power of an average
Indian consumer, which would further boost
demand, and hence spur development, in
addition to benefiting investors. Besides, the
Government has also come up with Digital India
initiative, which focuses on creation of digital
infrastructure, delivering services digitally and
to increase the digital literacy.

1.2.2 Inflation

As per the report of Economic Survey of India,
headline inflation based on CPI-C continued its
declining trend for fifth straight financial year.
It has remained below 4.0 per cent in the last
two years. Food inflation based on Consumer
Food Price Index (CFPI) too declined over the
last five years, and has remained below 2.0 per
cent for the last two consecutive years. Inflation
based on Wholesale Price Index (WPI) remained
moderate at 3.0 per cent in 2017-18 compared to
1.7 per cent in 2016-17, (-) 3.7 per cent in 2015-16
and 1.2 per cent in 2014-15. During the FY 2018-
19, WPI inflation stood at 4.3 per cent. At the
all India level, CPI-C inflation during FY 2018-
19 was driven mainly by miscellaneous group
followed by housing as well as fuel and light
group. Goods inflation, which accounts for a
weight of 76.6 per cent in CPI-C, was 2.6 per cent
during FY 2018-19 as compared to 3.2 per cent
during FY 2017-18. In contrast, services inflation,
which accounts for a weight of 23.4 per cent, was
6.3 per cent during FY 2018-19 when compared
to 5.0 per cent during 2017-18.

The below chart depicts the year on year %
change of WPI & CP], it is recorded that WPI
went up as high as 5.68 % in comparison to its
last year rates in the month of June, 2018, whereas
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the lowest % change was recorded in the month of of June, 2018 whereas the lowest was recorded in

January, 2019 as 2.76%. The CPI has recorded the
maximum % change (year on year) in the month

the month if January, 2019 as 1.97%.

Chart 1.3: The inflation rate CPI & WPI years on year are shown below:
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Source: CPI & WPI data source CSO,DIPP & www.data.gov.in

1.2.3 Monetary Management

The monetary policy formulated by the Reserve
Bank of India relates to the monetary matters of
the country. The policy involves measures taken
to regulate the supply of money, availability,
and cost of credit in the economy. In the First
Bi-monthly Monetary Policy Statement for 2018-
19, the MPC decided to keep the policy repo rate
unchanged at 6.0 per cent. With the perceived
risk to inflation from increase in crude oil prices
as well as expectation of tightening of monetary

policy by the Federal Reserve, the MPC in the
Second and Third Bi-monthly Monetary Policy
Statement, decided to increase the policy repo
rate by 25 basis points (bps). The policy rates
remained unchanged in the Fourth and Fifth
Bi-monthly Monetary Policy Statement due
to the persistence of unusually soft food price
readings and its impact on the evolving headline
inflation trajectory. However, the policy stance
was changed from “neutral” to “calibrated
tightening” in the Fourth Bi-monthly Monetary
Policy Statement of October 2018.

Chart 1.4: A movement in the repo rate during FY 2017-18 & FY 2018-19 is presented below:
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1.3 Financial Markets

India has a diversified financial sector
undergoing rapid expansion, both in terms
of strong growth of existing financial services
firms and new entities entering the market. The
sector comprises commercial banks, insurance
companies, non-banking financial companies,
co-operatives, pension funds, mutual funds and
other smaller financial entities.

1.3.1 G-Sec Market

During 2018-19, the 10-year benchmark G-sec
yields were volatile and closely tracked the

movement in oil prices, domestic liquidity and
rupee exchange rate. It hardened in the first
quarter but witnessed intermittent softening in
the second and third quarters. The hardening
of yields in the first quarter may be attributed
to rising crude oil prices, the firming up of US
treasury yields, concerns regarding the pace of
rate hikes by the US Fed, upside risks to domestic
inflation. Later, with the decline in crude oil
prices in July 2018, and with the announcement
of OMO purchases, the yields softened in July.
However, the currency depreciation in August
2018 due to rising crude oil prices and rising
US interest rates, caused the yields to harden,

Chart 1.5: 10 Year G-Sec Bond Yield (Percent)
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taking the rise in yields from end-July to mid-
September to 40 bps. Yields softened towards
the end of September reflecting the measures
taken for containing rupee volatility along with
expectations of lower market borrowings by
the central government in second half of 2018-
19. The benchmark yield continued to trade
with a softening bias in October 2018 as the RBI
announced OMO purchases of higher amount. In
the third quarter of 2018-19, the OMO purchase of
"1.36 lakh crore along with the decline in crude oil
prices and CPI inflation rates caused the yields to
soften in general. During January 2019, however,
the yields traded with a hardening bias amidst
fiscal concerns, tightening liquidity and rise in
crude oil prices.
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1.3.2 Corporate Bond Market

Development of corporate bond market in
India remains crucial for meeting the financing
requirement of industry and infrastructure
sector. Corporate bond market always supports
in development of economy and is expected to be
more beneficial for business having longer term
cash flows. It has witnessed a shift in recent years
and now the industry is gradually expanding
its reach and reducing its dependency on other
prevailing financial instruments. The gradual
increase in proportion of market-based sources in
total debt financing by non-financial companies
is confined only to the larger sized firms. Though
finance and infrastructure companies dominate
the corporate bond market, mutual funds are
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playing an important role in diversifying the
issuance base of the market. The growth of the
market was supported by the implementation of
policies by the regulator and positive economic
activity and interest cycle, the market in India
remains small, it has accounted for nearly 17
per cent of GDP. As per SEBI, the financial year
witnessed Rs. 6,10,318 crore raised through 2,358
issues by the way of private placement listed at
BSE and Rs. 36,679 crore in 2018-19, depicting a
manifold increase from the previous year.

1.3.3 Equity Market

Despite several challenges including the NBFCs-
triggered liquidity crisis as well as global
trade tensions and high crude oil prices, the

Indian equities market emerged as one of the
best performers globally in 2018-19. S&P BSE
Sensex, the benchmark index of Bombay Stock
Exchange (BSE), closed at 38,673 on March 31,
2019, witnessing an increase of 17.3 per cent from
its closing value of 32,969 as on March 31, 2018.
During this period, S&P BSE Sensex closed its
highest level of 38,897 on August 28, 2018 and its
lowest of 33,019 on April 04, 2018. In addition,
Nifty 50, the benchmark index of National Stock.
Exchange (NSE) closed at 11,624 on March 31,
2019, witnessing a gain of 14.9 per cent from its
closing value of 10,114 as on March 31, 2018.
During the period Nifty 50 closed at its highest
value of 11,739 on August 28,2018 and its lowest
level of 10,030 on October 26, 2018.

Chart 1.6: Sensex and Nifty movement
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1.4 Review of Global Pension Market

1.4.1 Pension fund assets in the OECD area in
2018

As per the OECD Pension Fund report May, 2019,
the Preliminary data for 2018 show that assets in
pension funds amounted to USD 27.6 trillion in the
OECD area, close to4% lower thanin 2017. Pension
fund assets declined in 12 out of 34 reporting
OECD countries, including some of the largest
pension markets: Japan (-1.1%), the Netherlands
(-1.2%), Switzerland (-0.7%), the United Kingdom

(-0.3%) and the United States (-5.0%). Poland
experienced the most significant decline at -12.3%.
Korea and Australia fared better with a 12.9%
and a 9.2% increase respectively, although for the
period from June 2017 to June 2018 for Australia
(Calculated in national currencies).

Assets in pension funds rose in national currency
during 2018 in nearly all reporting jurisdictions
outside the OECD area. Pension funds
experienced a growth in local currencies in all
reporting non-OECD jurisdictions but Botswana
(-3.7%) and Peru (-1.8%). The total amount of
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Chart 1.7: Real investment rates of return of pension funds, Dec 2017 -Dec 2018 (preliminary)
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pension fund assets outside the OECD area was,
however, 4% lower in 2018 than in 2017, at USD
800 billion. Denmark has the largest amount of
pension assets relative to GDP when considering
the whole private pension system (twice the size
of GDP) Pension funds experienced negative real
investment rates of return in most countries in
2018, especially in the OECD area. Pension funds
suffered financial losses in real terms in 20 out of
the 25 reporting OECD countries, compared to 11
out of the 26 reporting non-OECD jurisdictions.
The lowest investment rates of return were
observed in Hong Kong (China) (-11.6%), Poland
(-11.6%)and Turkey (-11.3%). Australian pension
funds also Exhibited a relatively strong real
investment return (5.9%), but this performance is
calculated over the financial year (June 2017-June
2018) instead of the calendar year.

Poor financial results of pension funds in 2018
probably result from the downturn on equity
markets in the last quarter of 2018. Some of the
major stocks indices fell sharply in 2018 compared
to 2017, This negative performance on equity
markets contributed to the decline of pension

B. Selected other jurisdictions
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fund assets in 2018 when these losses were not
compensated by increases in contributions of
plan members. Investment returns were positive
in nominal terms but failed to grow as fast as
prices in 2018 in some countries. This is the
case for instance in Egypt, Nigeria, Papua New
Guinea, and Romania, where investment returns
were positive in nominal terms in 2018 but lower
than inflation. Pension funds have a long-term
horizon. Long-term trends therefore matter more
than short-term results on these markets. Short-
term results are also likely to improve given the
recovery of equity markets in 2019 Q1.

1.4.2 Equities investments in 2018

The proportion of equities in pension fund
investments fell in 2018 compared to 2017 in 24
reporting OECD countries (out of 32 in the OECD
area) and 20 other reporting jurisdictions (out of
31 outside the OECD area). Equities remained the
main investment of pension funds in Botswana,
Hong Kong (China), Namibia and Poland where
they accounted for more than half of assets invested
in 2018. The proportion of equities in the asset
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mix of pension funds remained high in Australia,
Belgium, Finland, Lithuania and Netherlands
among OECD countries and in Malawi, Pakistan,
Papua New Guinea and Peru among non-OECD
jurisdictions where they represented between 40%
and 50% of their investments. Pension fund assets
remained mostly invested in bills, bonds and

equities in most jurisdictions. These instruments
accounted for more than 75% of pension fund
investments in 36 out of 63 reporting jurisdictions.
Any developments in equity and bond markets
therefore affect investment returns of pension
funds.

Chart 1.8: Asset allocation of pension funds in selected investment categories in 2018(preliminary)

B Equy
B G5 (when look-hrough unavallabis)
A Selected OECD countries

fhoiand —
Atk H -

Netherlaeds =]

Lithuaia ===}

Firand L1
Belgun -
Chils
Toedand =1
Moy 1
Extomn T
Pussirin I I
e Zosiand =
Linkad Siates e
Canada =
Lahig —1
lrtand T
(LT ) —

Source: OECD Pension Market Focus, May 2019.

= Bills and bonds =1 (Cash and deposits
O O

B Selecied other jurisdictions

gf

b b i & 80 (1]
Motes: AH data ane exprassed in per cent of tolal investment. Ses the end of this
factsheel for more methodelogical notes and country-specific details.
Source: OECD Global Pansion Stalistics; Eank of Japan,



A Annual Report [2018-19

1.5 Major Announcement for NPS in Budget
2019

1)  PensionFundRegulatoryand Development
Authority (PFRDA) implements and
regulates the National Pension System
(NPS) and Atal Pension Yojana through
various intermediaries including, inter-
alia, the NPS Trust. Keeping in view the
wider interest of the subscribers and to
maintain arm’s length relationship of the
NPS Trust with PFRDA, steps will be taken
to separate the NPS Trust from PFRDA
with appropriate organizational structure.

2)  Incentives to National Pension System
(NPS) subscribers: In order to give effect
to the cabinet decision already taken to
incentivise NPS, it is proposed to :

(i) increase the limit of exemption from
current 40% to 60% of payment on final
withdrawal from NPS;

(i) allow deduction for employer’s
contributionupto14% of salary fromcurrent
10%, in case of Central Government
employee;

(iii) allow deduction under section 80C for
contribution made to Tier II NPS account
by Central Government employees for a
tixed period of not less than three years.

3)  Services by National Pension System (NPS)
Trust to its members against consideration
in the form of administrative fee to be
exempted from Goods and Service Tax.

1.6 Indian Demography and Old Age Income
Security:

As the 7th largest country in the world, India
stands apart from the rest of Asia, marked off as
it is by mountains and the sea, which give the
country a distinct geographical entity. India’s
rich demographic dividend makes the country
young. About 50% the population was under the
age of 25 years as per Census 2011, almost 90% of
the population was below the age of 60 years and
the working age population proportion stood at
44% in 2015. However, the population is also
ageing with each passing day.

India is the second most populated country in the
world. There are 29 states and 7 union territories
in India the populations range massively in size
- the largest, Uttar Pradesh, holds the highest
population approximately 19.98 crore and the
smallest state is Sikkim with approximately
population of 6.10 lakh. India’s demographic
dividend makes it a young country and is
expected to remain so for the next couple of
decades. About 50% the population was under
the age of 25 years as per Census 2011, almost
90% of the population was below the age of 60
years and the working age population proportion
stood at 44% in 2015. The declining fertility
rates, declining infant mortality and increasing
longevity are the three dominant demographic
processes that drive the growing share of older
Indians.

As per WHO report, global life expectancy
at birth in 2016 was 72.0 years (74.2 years for
females and 69.8 years for males), ranging from
61.2 years in the WHO African Region to 77.5
years in the WHO European Region, giving a
ratio of 1.3 between the two regions. Women live
longer than men all around the world. The report
reveals, India’s life expectancy has also been on
the rise - going from 62.5 in 2000 to 68.8 in 2016.

In India, traditionally, the pension was available
mostly for the Government employees and to
some organised sector workers. To extend the
benefit of pension to the general public it was
intended to have a pension system in place which
can facilitate and spread the coverage of Pension
in the Country to secure the old age income.
The United Nations Population Fund (UNFPA)
report has pointed that in India, persons above
60 would increase from existing 8.9 per cent of
the population to 19.4 per cent of the population
and persons above 80 would increase from the
existing 0.9 per cent to 2.8 per cent by 2050.

The rise in proportion of old aged persons and
Government pensioners has put increasing
pressure on the fiscal. Higher government
spending on pensions and old age security
has often crowded out expenditure on other
important public goods and services and
developmental sectors like education, health,
infrastructure etc. =~ A number of countries
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includes Greece have had to bear the impact of
unstainable pension liabilities on their entire
economy.

Due to rising and unsustainable pension
liabilities, in keeping with the global practices
and after deep deliberations on the issue,
Government made a conscious move to shift
from the defined benefit pension scheme to the
defined contribution pension scheme. Initially for
the Government employees. The New Pension
Scheme, now renamed as National Pension
System (NPS) was introduced by the Government
through a notification No. 5/7/2003-ECB & PR
dated 22nd December, 2003 and it was made
mandatory for Central Government employees
(except armed forces) who join service w.e.f. 1-1-
2004.

The National Pension System (NPS), which was
introduced initially for the Central government
subscribers, has now been adopted by all the
state governments except West Bengal, and most
of the Central and States autonomous bodies.
NPS has also been extended to the private and
unorganized sector on voluntary basis from May
20009.

Government of India vide notification dated
31.01.2019 has notified the increase in its
contribution to central government employees
NPS accounts from 10% to 14% with effect
from April 1, 2019.As per the notification, “The
monthly contribution would be 10 percent of
the Basic Pay plus Dearness Allowance (DA) to
be paid by the employee and 14 percent of the
Basic Pay plus DA by the Central Government”.
Greater freedom in choosing pension funds and
pattern of investment to central government
employees has also been notified along with
compensation for non/delayed deposit of NPS
contribution.

1.7 Indian Pension Landscape

The landscape of Indian pension system
includes non-contributory social pension
schemes financed by the Government to provide
minimum level of protection like National Social
Assistance Programme (NSAP), mandatory
defined benefit pension scheme on pay-as-you-
go basis like Civil Service Pension for employees

who joined service before 2004, Employees’
Provident Fund (EPF) and Employees’ Pension
Scheme(EPS) under the EPFO, other Statutory
Provident Funds like Coal Mines, Seamen’s
Assam Tea Plantations etc. schemes, the National
Pension System (NPS) for the Central government
employees joining on or after 1st January 2004
on mandatory basis, Employees of those State
Governments who have joined NPS, NPS for
all citizens on voluntary basis covering both
employees and self-employed including those in
the unorganised sector, Public Provident Fund,
retirement and superannuation plans offered by
insurance companies and mutual funds.

The fiscal stress of the defined benefit pension
system was the major factor driving pension
reforms for Government employees and
introduction of NPS for Government employees.
Owing to the financial and practical difficulties
of extending coverage to the unorganised
sector through the mandatory scheme like
EPF (specially for organized sector workers),
voluntary retirement savings are seen as an
important policy tool to extend the coverage of
pension provision in India. The important policy
measure to achieve a higher coverage of the
unorganised sector workers under the pension
system (about 88% of the total labour force
of 47.29 crore workers is without any formal
pension provision) is the extension of the NPS,
which is a financially self-sufficient, low cost and
efficient system.

NPS introduced earlier for the government
sector has also been extended to other segments,
such as, autonomous bodies, State Governments
and un-organised sector. NPS has been adopted
resoundingly by the State Governments.
Twenty Eight State Governments and Union
Territories have notified adoption of NPS for
their new employees. To encourage people from
the unorganised sector to voluntarily save for
their old age, Government had launched the co
contribution scheme - NPS Lite/Swavalamban
Scheme in September, 2010, Subsequently, Atal
Pension Yojana (APY) was launched on 9th May,
2015 by the Prime Minister and the Scheme is
being implemented with effect from 1st June,
2015 with the focus on unorganized sector.
The Subscribers under APY shall get a Govt
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guaranteed pension of Rs. 1000, Rswa. 2000, Rs.
3000, Rs. 4000 or Rs. 5000 depending upon the
contribution level opted by them . APY, a defined
benefit pension scheme has a total of about 149.53
lakh subscribers and AUM of Rs. 6860.30 crore as
on 31st March 2019. As on 31st March, 2019, 406
Banks are registered as APY - Service Providers
which include Public Sector Banks, Pvt. Banks,
Foreign Banks, Regional Rural Banks, District
Commercial Banks, Schedule Commercial Banks,
Urban Commercial Banks, Payment Banks, Small
Finance Bank and Dept. of Post.

Till 31st March 2019, a total of 273.55 lakh
members/ subscribers have been enrolled under
the NPS and APY. Assets Under Management
which includes the returns on the corpus, under
the NPS and APY have witnessed an increase
from Rs. 2,34,579 crore as on 31st March, 2018
to Rs. 3,18,214 crore as on 31st March, 2019,
registering an increase of 36 per cent. The number
of Subscribers and Assets Under Management
under NPS are given in table below:

Table no 1.1: Number of Subscribers and Assets
Under Management under NPS/APY

(As on 31st March 2019)

Sector No. of subscribers AUM
(Rs. crore)

Central Government 19,84,564 1,09,010
State Government 43,21,325 1,58,491
Corporate 8,03,015 30,875
All Citizen Model 9,29,931 9,569
NPS Lite 43,62,538 3,409
Swavalamban
APY 1,49,53,432 6,860

Grand Total 2,73,54,805 3,18,214

Source: NPS Trust

NPS and APY schemes have recorded a rapid
growth over the period. Government support
to these schemes in the form of tax benefits and
guarantee for APY increases the appeal of these
schemes but the schemes still require traction
from the people, considering the vast population
of the Country. The major challenge in extending

the NPS to all citizens is increasing the awareness
and financial literacy among potential subscribers.
PFRDA has been taking several steps to increase
the awareness through different mass media and
capacity building programmes. PFRDA has also
allowed registration of retirement advisors who
have a responsibility to help the prospective as
well as existing subscribers in deciding retirement
plans and guide them toward a financially secure
retirement.

Further, to ensure dissemination of NPS
awareness, PFRDA has aggressively undertaken
promotional and developmental activities by
appointing a dedicated agency for imparting
training and capacity building for officials of
Service Providers.

To improve ease of access to NPS for the potential
subscribers and service providers, PFRDA has
leveraged technology across the value chain and
launch of eNPS, Mobile apps, e-KYC etc. which
are driving the efficiencies. Through e-NPS, a
person can conveniently register & contribute
online. Online contribution facility under NPS is
also available for the existing subscribers. eNPS
facilitates opening of Individual Pension Account
under NPS and making initial and subsequent
contribution to the Tier I as well as Tier II account
online. This feature also enables the subscribers
to change their Pension Fund Managers, Asset
Class, Allocation Ratio, and Scheme options
after authentication. NPS subscribers can initiate
withdrawal request from Tier II account by using
their login credentials and OTP authentication on
registered mobile number.

1.8 A Brief on the review of the objectives of
PFRDA during the year.

The preamble to the PFRDA Act 2013, lays down
the objectives of the Authority as the promotion of
old age income security, through regulation and
development and protection of the interests of the
subscribers to schemes of pension funds and for
matters connected therewith or incidental thereto.

PFRDA has been actively engaged in the
promotion and development of National Pension
system (all its variants) and Atal Pension Yojana
, regulation and supervision of all intermediaries
under NPS towards the overall objective of
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provision of old age income security and
protection of subscriber’s interest. While engaged
in these activities, in keeping with the Preamble
of PFRDA Act 2013 and the Best Global practices,
the PFRDA endeavours to achieve the following
broad objectives/outcomes:

. Increasing Coverage
. Security

. Efficiency

. Adequacy

. Sustainability

Increasing Coverage

Provision of the old age income security to all
sections of the population has been one of the
important objectives of the Authority. While
PFRDA Act 2013 mandates regulation of NPS, a
number of variants of NPS have been introduced
to cover different sections of the population
viz Central Government, State Government,
corporate, All citizens, NPS Lite, Atal pension
Yojana( a GOI scheme, administered by PFRDA).
The Authority has been engaged in expanding
coverage through creation of mass awareness
through Print, electronic and social media,
engaging a training agency for imparting training
and capacity building for officials of banks, post
offices, POPs, Nodal Offices etc., appointment
of retirement advisors etc., facilitating ease of
on-boarding and transaction through eNPS etc.
Consequently, the subscriber base under NPS has
grown from 211.78 lakhs in FY 2017-18 to 273.55
lakhs in FY2018-19 i.e. a growth of 36%.

Security

PFRDA has putin place an extensive framework of
regulations under the PFRDA Act 2013 to ensure
the security of pension assets to minimize the risk
to the pension funds that have been accumulated
to provide retirement benefits. These regulations
include strenuous eligibility criteria for selection,
detailed Corporate Governance frameworks, fit
and proper criteria, extensive code of conduct,
detailed roles and responsibilities, penalty
structures for all intermediaries including pension
funds to ensure the security of assets. These
regulations have been reviewed and strengthened
from time to time. In order to further strengthen

the IT supervisory processes, the PFRDA, is
focusing on implementation of cyber security,
and will ensure the coverage.

Efficiency

It has been the Authority’s endeavour to optimize
the efficiency in the system through maximizing
returns to the subscribers subject to acceptable
risks. This has been done through review of
the investment guidelines from time to time to
optimize the returns. Introduction of two new life
cycle funds viz LC 25 and LC 75 and introduction
of a new Asset class “A” for private sector
subscribers are some of the steps in this direction.

Efficiency also relates to the efficiency of the
labor and capital markets, as each interacts with
the pension system through direct contributions
to pensions (through longer working lives and
contributions, lower costs of capital, or greater
financial inclusion) as well as through indirect
contributions to jobs and investment. PFRDA
has been actively engaged in financial inclusion
through awareness creation for APY subscribers
in particular & NPS in general.

For capital markets, efficiency relates to capital
market depth through the development of
non-bank financial capital to fund productive
investment and maximize the benefits of wider
capital market reforms. PFRDA has been parts
of inter regulatory groups and committees in
furtherance of these objectives.

The other endeavor of the Authority is to
strengthen the intermediaries under NPS. The
strengthening of intermediaries is very important
as to have a fair and transparent system.
Strengthening by the means of sharing and
imparting correct knowledge to Intermediaries
about the product and process, laying of proper
guidelines enables the entire system to function
properly. The disciplined system ensures and
protects the subscribers” interest.

Adequacy

One of the important objectives of any pension
system is ensuring that consumption smoothening
of subscribers during their life cycle i.e. facilitating
accumulation of retirement benefit entitlements
to enable them for old age income security. While
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NPS is a defined contribution scheme, without
guarantee of any benefits, however, as a measure
of Good practice, Authority’s endeavour has
been to work towards ensuring adequate pension
wealth on retirement, through various measures
including increasing the age of contribution
to NPS beyond 60 years, review of investment
guidelines for optimizing returns, increasing
contributions through engaging with Govt for
tax concessions etc. Further going ahead, under
voluntary sector viz All Citizen Model, Corporate
Model has been allowed to onboard NPS even
after 60 years of age.

Sustainability

Sustainability is one of focal point of any
contributory pension system. Through NPS, there
is an effort to offer pension product to different
segment of society of the country, which can
sustain in a long run to achieve the ultimate goal
of providing a secured old age income. NPS is a
defined contribution scheme, with institutional
framework and product design, it empowers itself
to sustain in a long run. The continued savings
habit and investment discipline has important
role to play in achieving the endeavor of a
sustainable pension system. PFRDA has initiated
several steps to increase the awareness level of
retirement saving/pension and to in furtherance
of these objectives.

1.9 Intermediaries under NPS

1.9.1 Intermediaries and other entities
associated with National Pension System and
other pension schemes covered under the Act

The National Pension System (NPS) works
under an unbundled architecture with each
function assigned to specialized entities in the
field. The NPS architecture consists of Points of
Presence (POP), Govt. Department Nodal Offices,
Central Recordkeeping Agency (CRA), Trustee
Bank, Pension Fund Managers (PFM’s), NPS
Trust, Custodian, Annuity Service Providers &
Retirement Advisers.

a) Points of Presence (PoPs)

Points of Presence are banks and non-banking
financial companies etc registered with PFRDA for
registration and servicing of the subscribers to the

NPS. A PoP is the first point of interaction between
the subscriber and the NPS. The registered PoPs
have authorized branches called POP-Service
providers (PoP-SP) to act as collection points and
extend services to customers. The functions of the
PoP include: Subscribers Registration, Processing
subscriber contributions, change in personal
details, change in investment scheme/fund
manager, processing subscriber shifting from
one model to the other, issuing printed account
statement, processing of withdrawal/ exit request
on superannuation etc.

b)  Government Department Nodal Offices
Central Government Nodal Offices
PrAO, PAO and DDO

The Principal Accounts Office (PrAO), Pay
and Accounts Office (PAO) and Drawing &
Disbursing Office (DDO) under the Central
Government or analogous offices under Central
Government and Central Autonomous Bodies are
intermediaries which interact with CRA on behalf
of the Subscribers for purpose of NPS.

State Government Nodal Offices
DTA, DTO and DDO

The Directorate of Treasury and Accounts (DTA),
District Treasury Office (DTO) and Drawing
& Disbursing Office (DDO) under the State
Governments or analogous offices under State
Governments and State Autonomous Bodies are
intermediaries which interact with CRA on behalf
of the Subscribers for purpose of NPS.

Nodal Offices are the identified offices of Govt.
agencies register under CRA system for various
operational works under NPS. These offices are
identified by a unique number, i.e., Pr.AO /PAO/
DDO registration number that is allotted to them
by the CRA on successful registration. The office
has major role to play few of them are as below:

. Submit Subscriber registration forms to
PAO for subscriber registration

o Distribution of PRAN kit to Subscribers

. Providing timely and accurate information
to PAO about Subscriber’s contribution

. Forwarding Subscriber’s request to PAO
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for subscriber maintenance
. Resolving Subscriber’s Grievances

. Forwarding  subscriber’s ~ Withdrawal

requests to PAO etc.

¢) Central Record-keeping Agency (CRA)

NSDL e-Governance Infrastructure Ltd. and
Karvy Computer Share Pvt. Ltd. have been
designated the CRAs for the NPS. Their main
functions include:

. Maintaining subscriber records,
administration and customer service
functions.

. Issuing Permanent Retirement Account

Number (PRAN) for each subscriber,
maintaining the database of all PRANs and
recording transactions relating to each
PRAN.

. Acting as the interface between the various
intermediaries of the NPS system. This
includes monitoring contributions by each
member and instructions and
communication of the same to the pension
funds. Periodically, they also send PRAN
statement to each member.

. Providing a centralized grievance
management system.

. Providing timely fund transfer related
information to fund managers.

. Co-ordinate with the trustee bank for

remitting withdrawal funds to subscriber’s
account and to annuity service provider
for the annuity scheme.

d) Trustee Bank

The trustee bank handles the flow of funds
between various intermediaries under NPS.
Presently, Axis Bank Ltd is the designated bank
to facilitate fund transfers across subscribers,
fund managers and the annuity service providers
based on the instructions received from the CRA.
The trustee bank receives funds from the nodal
offices/PoPs/ Aggregators and reconciles it with
the Subscriber contribution file. The trustee bank
holds the funds in the name of the NPS Trust and
the subscribers are the beneficial owners.

e)  Pension Funds (PFs)

These are professional pension fund managers
appointed to invest, judiciously and prudently,
the pension corpus in a portfolio of securities
and manage them. Currently the pension fund
managers under NPS are -ICICI Prudential
Pension Funds Management Company Ltd.,
LIC Pension Fund Ltd, Kotak Mahindra Pension
Fund Ltd., Reliance Capital Pension Fund Ltd.,
SBI Pension Fund Pvt. Ltd., UTI Retirement
Solutions Ltd, and HDFC Pension Management
Co Ltd., Birla Sun Life Pension Management
Limited. Their functions include:

. Ensuring investment as per investment
guidelines

. Investing the contributions in the schemes
as per the instructions provided by CRA.

. Constructing the scheme portfolio.

. Maintenance of books and records,
reporting to authorities and making

disclosures.

f) Custodian of Securities

The securities purchased from NPS corpus in the
name of the NPS trust are held by the Custodian
of Securities, who also facilitates securities
transactions by making and accepting delivery
of securities. The PFRDA has appointed the
Stock Holding Corporation of India Ltd as the
Custodian. The functions include:

. Having Custody of the Securities held in
the name of NPS Trust, purchased out of
NPS Corpus.

. Maintaining details of securities held.
o Collecting the benefits like dividend,
rights, bonus etc. on securities.

. Informing about the actions of the issuers
of securities held that may impact the
benefits.

g)  NPS Trust

NPS Trust is a trust set up under the Indian Trusts
Act, which holds the assets of the NPS for the
benefit of subscribers. The trust has the fiduciary
responsibility of taking care of the funds and
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protecting the subscriber interests. The NPS
trust monitors and supervises the functioning
of the Pension Funds and interacts with other
intermediaries like the Central Record Keeping
Agency (CRA), Trustee bank, Custodians and
other entities.

h)  Annuity Service Providers

Annuity Service Providers (ASPs) are insurance
companies regulated by IRDAI, and empanelled
by the PFRDA to provide the annuity to the
NPS subscribers from the bouquet of annuities
offered by them. Presently five ASPs have
been empanelled which are Life Insurance
Corporation of India, HDFC Life Insurance Co.
Ltd, ICICI Prudential Life Insurance Co. Ltd.,
SBI Life Insurance Co. Ltd., Star Union Dai-ichi
Life Insurance Co. Ltd.

i) Retirement Advisers

Retirement adviser means any person being
an individual, registered partnership firm,
body corporate, or any registered trust or
society, who desires to engage in the activity of
providing advice on National Pension System

or other pension scheme regulated by PFRDA
to prospects/subscribers or other persons or
group of persons and is registered as such under
PFRDA (Retirement Adviser) Regulations, 2016.
The list of Individual & other than Individual
Retirement adviser are available on PFRDAs’
website

1.9.2 Types of Account

Under NPS following two types of accounts are
available:

1.  Tier-I account: Under Tier-I account the
subscriber contributes his savings for
retirement/ pension into this partially-

withdrawable account. Premature
withdrawals are allowed subject to certain
conditions.

2. Tier-I account: This is a voluntary

investment account where the subscriber
is free to deposit and withdraw the savings
from this account whenever he/she wishes.

Beside NPS, PFRDA also administers and
regulates the Atal Pension Yojana.

Table:1.2 Performance Highlights of National Pension System/Atal Pension Yojana during

FY 2018-19.
(In numbers)

Measures As on end of FY 17-18 | As on end of FY 18-19 | Growth (%)
Government Subscribers 57,89,217 63,05,889 8.92
All Citizen + Corporate Subscribers 13,87,401 17,32,946 2491
APY Subscribers 96,05,713 1,49,53,432 55.67
No. of POP-SPs 79,640 81,983/ 2.94
No. of APY-SPs 399 406 1.75
No. of CABs 545 559 2.57
No. of SABs 1078 1154 7.05
No. of Corporates 4,559 5,964 30.82
No. of officials trained (FY wise) 65,520 36706* 56.02

~ Considered for NSDL CRA, as it has maximum number of registered POP-SPs.

* Incremental conducted by Hero Mindmine Institute Private Ltd.
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Government subscribers have increased
from 57.89 lakh as end of March 2018 to
63.06 lakh subscribers as end of March
2019, registering an increase of 5.17 lakh
(8.92%).

Under Private sector, number of corporate
subscribers have increased from 6.96 lakh
as on end of March 2018 to 8.03 lakh as
on end of March 2019, an increase of 1.07
lakh (15.37%) subscribers. The subscribers
under UoS/All Citizen have increased
from 6.91 lakh as end of March 2018 to 9.30
lakh as end of March 2019, an increase of
2.39 lakh (34.59%) subscribers.

No. of APY subscribers have recorded
steady growth, it has increased from 96.06
lakh subscribers at end of March 2018 to
149.53 lakh at end of March 2019. In

percentage terms, it witnessed a growth of
55.67%.

PoP-SPs increased from 79640 as end of
March 2018 to 81983 as end of March 2019.

The no. of Service Providers for APY has
marginally increased from 399 as end
of March 2018 to 406 as end of March 2019,
registering a growth of 1.75 %.

All employees of Central Government
along with CABs and State governments
along with SABs which have adopted
NPS are to be mandatorily covered under
NPS. This year 14 new CABs and 276 SABs
have been brought under NPS taking
total no. of CABs and SABs to 559 and
1154, respectively.

Corporate sector offers NPS to their
employees on mandatory or voluntary
basis. As end of March 2019, as per CRAs
reports total 5964 corporates are registered
under NPS against 4559 corporates as end
of March 2018.

For fulfilling PFRDA’s mandate of
creating awareness about the need of
saving for retirement and retirement
planning, PFRDA undertakes various
activities including imparting training
through training agencies selected by
PFRDA. These training agencies impart
training to the Central and State Govt.
nodal officers- Pay & Accounts Offices
(PAOs), Drawing & Offices (DDOs), Points
of Presence/ banks/ Post Offices
aggregators, etc. involved in the
registration of subscribers, about the salient
features of the NPS / APY, the process of
joining etc. Further, training workshops/
camps have been organized for subscribers
across the sector and geography as a part
of a wider financial consumer protection
policy. Total 911 batches in four zones viz.
East, West, North & South and a total of
36706 individuals were trained during
the period (8/8/2018 - 31/03/2019). The
total number of individual trained put
together FY 2017-18 & FY 2018-19is 102226.
It has recorded growth of 56.02%.
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Part I1

Investment of Funds under NPS

This chapter deals with the investments of funds
under NPS and other pension schemes covered under
the Act, and the extent of exposure in the National
Pension System, in different categories of investments
including Government securities, debt securities
and equities in accordance with Appendix 1I of the
Pension Fund Regulatory and Development Authority
(Reports, Returns and Statements) Rules, 2015.

2.1 Pension Funds (PFs)

Pension fund means an intermediary which has
been granted a certificate of registration under
sub-section (3) of section 27 by the Authority
as a pension fund for receiving contributions,
accumulating them and making payments to the
subscriber in the manner as may be specified by
regulations.

2.1.1 Functions of Pension Funds

The functions of the Pension Funds include, but
are not limited to the points mentioned below:

a)  Professional investment of assets under
management as per investment guidelines
prescribed by the Authority and in the best
interest of subscribers.

b)  Scheme portfolio construction as per laid
out schemes by the Authority.

c¢)  Maintenance of books and records of its
operations.

d) Reporting to the Authority and NPS Trust
at periodical interval.

e)  Public disclosure.

f)  Other activities as specified under Pension
Fund Regulatory and Development
Authority (Pension Fund) Regulations, 2015
and amendments thereto.

2.1.2 List of Pension Funds (PFs) for Government
Sector NPS Schemes (i.e. CG and SG), and APY.

i. LIC Pension Fund Limited
ii. SBI Pension Funds Pvt. Ltd
iii.  UTI Retirement Solutions Ltd

The investment management fee charged by
Pension Funds for managing the Govt. sector
schemes is presently 0.0102 per cent per annum of
the assets under management.

2.1.3 List of Pension Funds (PFs) for Private
Sector NPS schemes

i HDFC Pension Management Co. Ltd.

ii.  ICICIPrudential Pension Fund Management
Co. Ltd.

iii.  Kotak Mahindra Pension Fund Ltd.

iv.  LIC Pension Fund Ltd.

v.  Reliance Capital Pension Fund Ltd.

vi.  SBI Pension Funds Pvt. Ltd

UTI Retirement Solutions Pvt. Ltd

Birla Sun Life Pension Management Limited

vii.
viii.
The Investment management fee charged by
Pension funds for the non-govt. sector schemes
is 0.01 per cent per annum of the assets under
management.

2.2 Schemes

Presently the following Scheme(s) under National
Pension System are managed by the Pension
Funds:

a) Scheme applicable to Central Government
Employees and employees of Central
Autonomous Bodies - This scheme is called as
the CG scheme and has the following investment
pattern:

Table No. 2.1 Allocation of assets in CG Sector

S.N. Asset class / instruments Maximum
exposure
i Government Securities and Related Investments 50%
including State Development loans *
ii Debt Instruments and Related Investments 45%
iii | Short term Debt Instruments and Related 5%
Investments #
iv | Equities and Related Investments 15%
v Asset Backed, Trust Structured and Miscellaneous 5%
Investments
following changes have been affected w.e.f. April 01, 2019.
“for investments under Government Securities and Related Investments including State Development loans the limit has been
changed to 55%.
#for investments under Asset Backed, Trust Structured and Miscellaneous Tnvestments the limit has been changed to 10%.
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b)

The details of the schemes wise asset under

The Assets under management are
distributed across three pension funds
viz LIC pension Fund LIC Pension Fund
Limited, SBI Pension Funds Pvt. Ltd
and UTI Retirement Solutions Ltd as per
directions of the Authority in accordance
with the last year returns. The Assets under
management for the FY 2018-19 have been
allocated to SBI Pension Fund Pvt. Ltd, UTI
Retirement Solution Ltd. and LIC Pension
Fund Ltd. in the ratio 33.5:34.5:32(w.e.f
07/05/2018).

Scheme applicable to State Govt.
employees and employees of State
Autonomous bodies - This scheme is
called as the SG scheme and it follows
the same investment pattern and pension
funds as the CG scheme. The Assets under
management for the FY 2018-19 have been
allocated in to SBI Pension Fund Pvt. Ltd,
UTI Retirement Solution Ltd. and LIC
Pension Fund Ltd in the ratio 33.5:34:32.5
(w.ef 07/05/2018).

management is given in the table below: -

Table 2.2: Details of Asset under Management

(Rs. in Crore)

Scheme Mar-18 Mar-19 % Growth
CG 84955 1,09,011
SG 115989 1,58,881
Subtotal 200944 2,67,892 33%
Cor.CG 14846 20683
E-1 4308 7234
C-1 2847 4422
G-1 4243 6897
A-1 7 20
E-1I 217 325
C-II 162 209
G-I 181 263
NPS Lite 3006 3409
APY 3818 6860
Subtotal 33636 50322 50 %
Grand Total 234579 3,18,214 36%
*Source NPS-Trust
Note: Corporate CG does not include AUM of Damodar Val-
ley Corporation accordingly AUM of Rs. 309.69 cr. (last year
Rs. 309.94 cr.) is shown under SG.

e
0)

Schemes applicable to Individuals and
Corporates: -

The following schemes are applicable to the
individual and corporate subscribers: -

1.

NPS- Lite Scheme - This follows the same
asset allocation pattern as the CG scheme.
However, the aggregators can choose any
one pension fund from the eight pension
funds.

APY Scheme: This follows the same asset
allocation pattern as the CG scheme. The
Assets under management are distributed
across three pension funds viz LIC Pension
Fund Limited, SBI Pension Funds Pvt. Ltd
and UTI Retirement Solutions Ltd.

Corporate CG Scheme- This follows the
same asset allocation as the CG scheme.
However, the employer/ employee can
choose one pension fund from the three
public sector Pension Funds (i.e. to SBI
Pension Fund Pvt. Ltd, UTI Retirement
Solution Ltd. and LIC Pension Fund Ltd.).
This scheme has been closed for any fresh
employees.

E-C-G-A pattern for Tier I & Tier II - The
assets are invested in Equity, Corporate
Bonds, Government Securities and
Alternative Investment Funds SEBI
Regulated “Alternative Investment Funds’
AIF (Category I and Category II only)
as defined under the SEBI (Alternative
Investment Fund) regulations 2012.
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Table 2.3: Pension Fund wise and scheme-wise Asset under Management as on March 2019
(Amount Rs. in Crores)

Pension Fund SBI LIC UTI ICICI | Reliance | Kotak | HDFC | Birla Total
Schemes

CG 38453.66 | 33995.76 | 36561.29 - - - - -| 109010.71
SG 53946.41 | 51995.69 | 52939.00 - - - - -| 158881.10
Corporate- CG | 18709.21| 1973.58 - - - - - - 20682.79
A-1 4.48 1.06 1.14 3.18 0.21 1.05 7.73 0.67 19.52
E-1 2421.64 556.63 378.21 | 1369.58 102.21 | 275.20 | 2081.86 | 48.88 7234.22
C-1 1557.26 351.06 216.34 | 830.39 64.97 | 171.76 | 1205.67 | 24.62 4422.08
G-I 2851.19 567.84 329.66 | 1069.07 104.77 | 237.11 | 1708.95 28.16 6896.77
E-1I 101.58 14.26 23.31 80.50 7.66| 19.55 73.81 4.77 325.44
C-11 68.11 9.70 12.91 59.51 449 11.40 39.97 3.01 209.08
G-11 92.60 18.77 16.85 63.73 5.03| 1590 46.69 3.11 262.69
NPS Lite/

Swavlamban 1411.57 980.32 964.68 - -| 52.67 - - 3409.24
APY 2341.31| 2254.55| 2264.46 - - - - - 6860.31
Total 121959.00 | 92719.22 | 93707.84 | 3475.97 289.35 | 784.64 | 5164.69 | 113.22| 318213.94

The table above indicate that the asset under
management for government sector NPS
schemes (CG and SG) has grown by around 33%,
however the asset under management of the
schemes other than these two schemes has grown
by around 50%. In terms of absolute number, the
government sector schemes grew by Rs. 66,948
crores whereas other than government sector

2.3
administered by PFRDA.

schemes in aggregate grew by Rs. 16,687 crores.

As explained above, the different schemes are
managed by different Pension Fund managers,
the details of asset under managment of various
schemes under the respective pension funds are
given below:

Exposure of different categories of investments and various schemes regulated and

A. The maximum prescribed exposure, as per the investment guideline of PFRDA in respect of the
portfolio under CG, SG, Corporate CG and NPS Lite and APY scheme in various investment
instruments has been provided in the table below:

Table 2.4: Allocation of assets in Asset class in Govt. Sector

Category Asset class / instruments Maximum
exposure
i Government Securities and Related Investments including State 50%
Development loans*
ii Debt Instruments and Related Investments 45%
iii Short term Debt Instruments and Related Investments# 5%
iv Equities and Related Investments 15%
v Asset Backed, Trust Structured and Miscellaneous Investments 5%
following changes have been affected w.e.f. April 01, 2019
*for investments under Government Securities and Related Investments including State Development loans the limit has been changed
to 55%
#for investments under Asset Backed, Trust Structured and Miscellaneous Investments the limit has been changed to 10%
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B.  Subscribers opting for the schemes other than the Government sector schemes (CG and SG), NPS
Lite, corporate CG and APY, can decide the allocation of their assets in Asset class E (Equity),
asset class C (Corporate Debt), asset class G (Government Securities) and Asset class A (Alternate
Assets) as per the table below:

Table 2.5: Allocation of their assets in Asset class other than the Government sector

Category Asset class / instruments Maximum exposure
i Government Securities and Related Investments including State 100%
Development loans
ii Debt Instruments and Related Investments 100%
iii Short term Debt Instruments and Related Investments 5%
iv Equities and Related Investments 75%
v Asset Backed, Trust Structured and Miscellaneous Investments 5%

In case of Tier - II accounts, no investment is permitted in Asset class A, other prudential ceilings
remaining the same.

The asset class wise bifurcation of the assets under management as on March, 2019 vis a vis March 2018

is given below: -

Table 2.6: Asset Class wise bifurcation of Asset Under Management

Asset Class 31-Mar-18 31-Mar-19
Amount % of Amount % of
(Rs in Crore) Investment (Rs. in Crore) Investment

G-Sec 1,13,230 48.27% 1,50,576 47.32%
Corporate Bond 80572 34.35% 1,11,384 35.00%
Equity 32703 13.94% 45086 14.17%
Money Market 2760 1.18% 2802 0.88%
Cash & Net Current Assets 5314 2.26% 8366 2.63%
Total 2,34,579 3,18,214

Source: As per reports received from NPS Trust

Chart : 2.1 Asset Class wise bifurcation of Asset Under Management

Asset class wise AUM as on
31.03.2018

Maoney

Asset class wise AUM as on
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24 Regulations, Notification, issuance of
major circulars / Guidelines w.r.t. Pension
Fund.

1. Issuance of circular on Common
Stewardship Code for the Pension Funds under
NPS dated 04.05.2018

Pension Funds are expected to shoulder
greater responsibility towards the subscribers/
beneficiaries by enhancing monitoring and
engagement with the investee Companies.
Such activities are commonly referred to as
‘Stewardship Responsibilities” of the institutional
investors and asset managers and are intended to
protect the subscribers” pension wealth. In view
of the same, the Authority has issued a circular
on Common Stewardship Code to be followed by
all the Pension Funds under NPS Architecture.

2. Revised rating criteria for investments
under NPS schemes dated 08.05.2018

It has been decided by the Authority to allow
Pension Funds to invest in corporate bonds/
securities which have a minimum of “A” rating
or equivalent in the applicable rating scale
subject to a cap on investments between A to
AA- rated bonds to be not more than 10% of
the overall Corporate Bond portfolio (Scheme/
Asset class C) of the Pension Fund referred in the
subject investment guidelines.

The Pension Funds are required to submit a
quarterly statement on the investments made in
securities which have a minimum rating of ‘A’
and their performance including downgrades in
this category, if any, to NPS Trust for monitoring
of such investments.

3. Amendments to Investment guidelines
for NPS schemes (other than Govt. Sector (CG
& SG), Corporate CG, NPS Lite and APY) dated
22.05.2018

The cap on equity investments has been increased
to maximum of 75% from the current permissible
limit of 50% in active choice for private sector
subscribers under NPS, with tapering off of the
equity allocation after attaining the age of 50
years by subscriber.

In the interest of subscribers in the non-

government sector, the CRA would monitor
“the ceiling of exposure in Asset class E (equity)
upto 75%, C (Corporate debt) upto 100%, G
(Government Securities) upto 100% and Asset
Class A (for tier I only) upto 5% respectively’, to
ensure that such limits are adhered to.”

4.  Change in Investment guidelines for NPS
schemes w.r.t. investment in Equity Mutual
funds by Pension Funds dated 20.08.2018.

It has been decided by the Authority to puta limit
of 5% on investment in Equity Mutual Funds in a
manner that the aggregate portfolio invested in
such mutual funds shall not be excess of 5% of
the total portfolio of the fund at any point in time
and the fresh investment in such mutual funds
shall not be excess of 5% of the fresh accretions
invested in the year.

Further, it has been decided that the amount of
investment in any mutual funds mentioned in
any of the categories or ETFs or index Funds
made by Pension Funds through professional
fund / asset managers shall be excluded for the
purpose of computing their management fee.

5. Clarification on Circular No. PFRDA/2018/56/
PF/2 dated 20th August, 2018, Change In
Investment Guidelines for NPS Schemes w.r.t.
Investment In Equity Mutual Funds by Pension
Funds, circular dated 02.11.2018.

This circular provides clarification on the
issues being faced by Pension Funds while
implementing the revised guidelines for
investment in Equity Mutual Funds, ETF or
Index Funds as mentioned in the circular dated
20th August, 2018, below are the clarification
issued:

i)  Investment made by Pension Funds
in Liquid Mutual Funds would not be
excluded for payment of Investment
management fee. Accordingly, Pension
Funds shall be eligible for payment of IMF
for investment in Liquid Mutual Funds.

ii) In order to protect the interest of the
subscribers’, PF may continue holding of
the mutual funds units till they complete
one year so that exit load is avoided.

iii) Investment Management Fee is allowed to
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be charged on all investments including
those in ETFs etc. when the PFs were
allowed to charge IMF on such investment
prior to issuance of the circular dated
20.08.2018. But IMF on Mutual Funds
(excluding liquid mutual fund), ETFs or
Index Fund investment made on or after
the issuance of circular is excluded for
the purpose of computing investment
management fee.

6. Corporate Model NPS : Revision in the
provisions for exercising PF and investment
choices and bulk Authorisation of employees’
NPS application by corporates, circular dated
14.11.2018.

This circular states that either the employer/
corporate or the employee/subscriber will have
choice of selecting the Pension Fund and Asset
Allocation. Also, the corporate/employer will
have the option to authorize the NPS applications
of its employees individually or separately on the
corporate letterhead for bulk authorization for
which Central Recordkeeping Agencies (CRA)
has to be intimated in advance for enabling this
option in the CRA system.

7.  Including NPS Trust under the ambit of
Stewardship Code, circular dated 16.11.2018.

This circular informs that, in the unbundled
architecture of NPS, the NPS Trust is the
intermediary which acquires, manages or
disposes off scheme assets through Pension Funds
on behalf of NPS subscribers and holds the assets
in its name. NPS trust is the legal owner of the
fund and Pension fund undertaking investment
of such funds as per the investment guidelines
approved by Authority. NPS Trust, thus acts as
an institutional investor while Pension Funds act
as asset managers on its behalf. In view of the
above, it was decided to also bring NPS Trust
under the ambit of Stewardship Code.

8.  Clarification on Circular no.
PFRDA/2018/56/PF/2 dated 20th August,
2018 issued by the Authority for change in
Investment guidelines for NPS schemes dated
22.11.2018.

This circular provides clarification on the
issues faced by the Pension Fund managers

while implementing the circular on the revised
guidelines for investments in Mutual funds,
ETFs, indexed funds mentioned under point
4 above. Therefore, certain clarifications were
issued by the Authority ie the investments
made by Pension Funds in liquid Mutual
Funds would not be excluded for payment of
investment management fee. Further, in order
to protect the interest of subscribers, the Pension
Funds may continue holding the mutual funds
till they complete one year so that exit load is
avoided. The PF shall redeem these units as soon
as possible when the exit load ceases to adhere
the provisions of the circular. Also, the exclusion
of investments in any mutual funds mentioned
in any of the categories or ETFs or index Funds
made by Pension Funds would be excluded from
the computation of investment management fee
only from the date of circular.

9.  Cyber security policy for Intermediaries
registered with PFRDA dated 07.01.2019.

In reference to the circular no. PFRDA /2017/31/
CRA/5 dated 04.10.2017 regarding cyber
security, the Authority has further issued another
circular dated 07.01.2019 and added that the
intermediary will also submit a certificate as per
Annexure A on half yearly basis, declaring that
they are following the Cyber Security Policy and
also as mandated by their respective regulators.
Annexure A, i.e. the certificate for compliance
of Cyber Security Policy is attached with the
circular.

10. Amendments to Investment guidelines
for NPS schemes (applicable to scheme Govt.
Sector (CG & SG), Corporate CG, NPS Lite and
APY) dated 25.03.2019.

In order to provide flexibility to the Pension
Funds to improve the scheme performance
depending upon the market conditions, the
cap on Government securities and related
investments and short-term debt instruments
& related investments by 5% each. The cap on
Government securities and related investments
would now be 55% from the earlier 50% and
on short term debt instruments & related
investments would be 10% from the earlier 5%.
This circular would be effective from 1st April
20109.
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The chapter deals with duty, power and functions of
the Authority for promotion and orderly growth of
the National Pension System and pension schemes in
accordance with Section 14 of Pension Fund Regulatory
and Development Authority Act, 2013 to protect the
interests of subscribers of such System and schemes.

Functions of the Authority

3.1 Registration of intermediaries and
suspension, cancellation, etc., of such
registration; and regulation of activities of the
intermediaries associated with the National
Pension System or the pension schemes

Section 14 of the PFRDA Act, 2013 lays down the
duties, powers and functions of the Authority
to regulate, promote and ensure orderly growth
of the National Pension System and pension
schemes, and to protect the interests of subscribers
of such system and schemes.

The National Pension System and any other
Pension Scheme which are operationalized by
PFRDA through large number of entities such as
Pay & Accounts offices / Treasury Offices at the
Centraland State government, they areresponsible
for the registration and upload of the periodic NPS
subscription of the Government employees on the
NPSCAN, the Point of Presence (PoPs) which
are banks, non-banking financial companies
(NBFC), micro finance institutions (MFI) etc.
which assist in the registration and upload of NPS
subscription for the corporates, private sector and
unorganised sector employers, the aggregators
which help in the last-mile reach to the potential
subscribers particularly in the informal sector, the
Central Record Keeping Agency (CRA), which
is responsible for the recordkeeping of individual
pension accounts called PRAN of the subscribers
and acts as a coordinator for the NPS architecture,
Trustee Bank, responsible for the day-to-day
flow of funds and banking facilities, the Pension
Funds (PFs), mandated to invest and manage the
pension assets of the subscribers covered under
NPS as per the investment guidelines prescribed
by PFRDA and annuity service providers (ASPs),
empanelled with PFRDA to provide a monthly

annuity pension to the subscriber.

As on 31st March, 2019, the number of PrAQOs/
DTAs, No. of PAOs/DTOs and No. of DDOs are
given in the table below:

Table 3.1 Number of PrAOs/ DTAs, No. of
PAOs/DTOs and No. of DDOs

Sector No. of No. of No. of
PrAOs/ | PAOs/ DDOs
DTAs DTOs
Central 131 2,900 15,724
Government
Central 578 1,880 3,920
Autonomous
Body
Total 709 4,780 19,644
Table 3.2
Sector No. of No. of No. of
DTA DTOs DDOs
State 72 1,955| 2,23,204
Government
State 422 3,748 12,441
Autonomous
Body
Total 494 5,703 | 2,35,645
Further, there are 268 PoPs, two Central

Recordkeeping Agency, one Trustee Bank, eight
Pension Funds and five Annuity Service Providers
as on 31st March 2019.

Atal Pension Yojana (APY) is administered by
PFRDA. To bring the APY Service providers under
the ambit of PFRDA Regulations, the regulations
managing different categories under NPS
(Aggregator and POPs) were repealed and the
unified regulations for POPs, Aggregators, APY
i.e. PFRDA (POP) Regulations, 2018 were notified
on 25.06.2018. On the date of notification of these
regulations, PFRDA (POP) Regulations, 2015
and amendments made thereof were repealed.
Categories of POPs under current regulations are
as below:
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i. National Pension System (NPS) -
Distribution and servicing for public at
large through physical as well as online
platforms.

ii. = National Pension System (NPS) -
Distribution and servicing for citizens at
large through online platforms only.

iii. National Pension System (NPS) -
Distribution and servicing only for own
employees and other personnel either
through physical or online platforms.
Provided that only such entities shall be
permitted to function which has covered its
employees for social security benefits under
the provisions of the Employees Provident
Fund and Miscellaneous Provisions Act,
1952 or the Employees State Insurance
Act, 1948 or under the Goods and Services
Act, 2017 and is registered with authorities
under the said enactments, for not less than
a period of two years, from the date of the
application.

iv.  NPS-Lite-Swavalamban scheme
v.  Atal Pension Yojana

vi.  Any other schemeregulated or administered
by Authority

Under POP Regulations, 2018, PFRDA has issued
Certificate of Registration (CoR) to PoPs and PoP-
SEs, number of CoR issued as on 31.03.2019 are as
below:

(i) PoPs - 268 (ii) PoP-SEs - 28
During the FY 2018-19, 20 Individual Retirement
Advisors & 1 other than Individual Retirement
Advisors were registered under the NPS
architecture. To expedite the registration process,
online platform for registration was introduced
where applicants can apply online.

PFRDA had issued extension to NSDL-CRA till
31.03.2020 or the date of grant of registration
certificate under the first amendment to PFRDA
(CRA) Regulations, 2015 whichever is earlier, in
order to facilitate the implementation of the said
regulations.

3.2 Approval of schemes, the terms and
conditions thereof including norms for the
management of corpus of the pension funds and
investment guidelines under such schemes

Presently the following Scheme(s) under National
Pension System managed by the Pension Funds
are operative:

a)  Scheme applicable to Central Government
Employees and employees of Central
Autonomous Bodies - This scheme is called
as the CG scheme and has the following
investment pattern:

Table 3.3: Allocation of assets in CG sector

Category Asset class / instruments Maximum
exposure

i Government  Securities and 50%
Related Investments including
State Development loans *

ii Debt Instruments and Related 45%
Investments

iii Short term Debt Instruments and 5%
Related Investments #

iv Equities and Related Investments 15%

A Asset Backed, Trust Structured 5%
and Miscellaneous Investments

following changes have been affected w.e.f April 01, 2019
*for investments under Government Securities and Re-
lated Investments including State Development loans the
limit has been changed to 55%

#for investments under Asset Backed, Trust Structured
and Miscellaneous Investments the limit has been changed
to 10%

i The Assets under management are
distributed across three pension funds
viz LIC pension Fund LIC Pension Fund
Limited, SBI Pension Funds Pvt Ltd and UTI
Retirement Solutions Ltd as per directions
of the Authority in accordance with the last
year returns. The Assets under management
for the FY 2018-19 have been allocated to
SBI Pension Fund Pvt. Ltd, UTI Retirement
Solution Ltd. and LIC Pension Fund Ltd. in
the ratio 33.5:34.5:32 (w.e.f 07.05.2018), this
ratio was 33:34:33 SBI Pension Fund Pvt.
Ltd, UTI Retirement Solution Ltd. and LIC
Pension Fund Ltd. during FY 2017-18 (w.e.f

06.11.2017)
ii. =~ Scheme applicable to State Govt.
employees and employees of State

Autonomous bodies - This scheme is called
as the SG scheme and it follows the same
investment pattern and pension funds as the
CG scheme. The Assets under management
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for the FY 2018-19 have been allocated to
SBI Pension Fund Pvt. Ltd, UTI Retirement
Solution Ltd. and LIC Pension Fund Ltd.
in the ratio 33.5:34:32.5 respectively (w.e.f
07.05.2018), this ratio was 33:34:33 SBI
Pension Fund Pvt. Ltd, UTI Retirement
Solution Ltd. and LIC Pension Fund Ltd.
during FY 2017-18 (w.e.f 06.11.2017)

b) Schemes applicable to Individuals and
Corporates: -

The following schemes are applicable to the
individual and corporate subscribers: -

1.  NPS- Lite Scheme - This follows the same
asset allocation pattern as the CG scheme.
However, the aggregators can choose any
one pension fund from the eight pension
funds.

2. APY Scheme: This follows the same asset
allocation pattern as the CG scheme. The
Assets under management are distributed

3.3

3.

across three pension funds viz LIC Pension
Fund Limited, SBI Pension Funds Pvt. Ltd
and UTI Retirement Solutions Ltd.

Corporate CG Scheme- This follows the
same asset allocation as the CG scheme.
However, the employer/ employee can
choose one pension fund from the three
public sector Pension Funds (i.e. to SBI
Pension Fund Pvt. Ltd, UTI Retirement
Solution Ltd. and LIC Pension Fund Ltd.).
This scheme has been closed for any fresh
employees.

E-C-G-A pattern for Tier I & Tier II - The
assets are invested in Equity, Corporate
Bonds, Government Securities and
Alternative  Investment Funds SEBI
Regulated ‘Alternative Investment Funds’
AIF (Category I and Category II only)
as defined under the SEBI (Alternative
Investment Fund) regulations 2012.

Exit of subscribers from the National Pension System

3.3.1 As per PFRDA (Exits & Withdrawals under NPS) Regulations 2015 and amendments thereto,

following Withdrawal categories are allowed:

Table 3.4: PFRDA (Exits & Withdrawals under NPS) Regulations 2015 and amendments

Conditions in Non-Government Sector

At least 40% of the accumulated pension
wealth of the Subscriber has to be utilized
for purchase of an Annuity providing for
monthly pension to the Subscriber and
the balance is paid as lump sum to the
Subscriber.

If the accumulated pension wealth in
the PRAN is equal to or less than 2 lakh,
the subscriber shall have the option to
withdraw the entire accumulated pension
wealth without purchasing annuity.

Sr. Withdrawal Conditions in Government Sector
No. Categories
1 Upon At least 40% of the accumulated pension
Normal wealth of the Subscriber has to be utilized
uperannuation for purchase of an Annuity providing for
monthly pension to the Subscriber and
the balance is paid as lump sum to the
Subscriber.
If the accumulated pension wealth in
the PRAN is equal to or less than 2 lakh,
the subscriber shall have the option to
withdraw the entire accumulated pension
wealth without purchasing annuity.
2 Upon Death At least 80% of the accumulated pension

wealth of the Subscriber has to be utilized
for purchase of an Annuity providing
for monthly pension to the Spouse and
the balance is paid as lump sum to the
nominee/legal heir.

If the accumulated pension wealth in the
PRAN at the time of his death is equal to
or less than 2 lakh, the nominee or legal
heirs as shall have the option to withdraw
the entire accumulated pension wealth
without purchasing annuity.

If subscriber before attaining the age of
60 years or superannuation dies, then the
entire accumulated pension wealth of the
subscriber shall be paid to the nominee or
nominees or legal heirs.
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3 Pre-mature Exit

At least 80% of the accumulated pension
wealth of the Subscriber has to be utilized
for purchase of an Annuity providing the
monthly pension to the Subscriber and
the balance is paid as a lump sum to the
Subscriber.

If the accumulated pension wealth in
the PRAN is equal to or less than 1 lakh,
such subscriber shall have the option to
withdraw the entire accumulated pension
wealth without purchasing any annuity.

At least 80% of the accumulated pension
wealth of the Subscriber has to be utilized
for purchase of an Annuity providing the
monthly pension to the Subscriber and
the balance is paid as a lump sum to the
Subscriber.

If the accumulated pension wealth in
the PRAN is equal to or less than 1 lakh,
such subscriber shall have the option to
withdraw the entire accumulated pension
wealth without purchasing any annuity.

4 Exit in case of
Disability

At least 40% of the accumulated pension
wealth of the Subscriber has to be utilized
for purchase of an Annuity providing for
monthly pension to the Subscriber and
the balance is paid as lump sum to the
Subscriber.

If the accumulated pension wealth in

the PRAN is equal to or less than 2 lakh,

the subscriber shall have the option to
withdraw the entire accumulated pension

wealth without purchasing annuity. A

certificate from a Government surgeon or

Doctor is required:

a) the affected subscriber shall not be
in a position to perform his regular
duties.

b)  Percentage of disability is more

than seventy five percent.

Exit from National Pension System
by citizens, including corporate sector
subscribers- at least 40% out of the
accumulated pension wealth of such
subscriber shall be mandatorily utilized
for purchase of annuity providing for a
monthly or any other periodical pension
and the balance of the accumulated
pension wealth, after such utilization,
shall be paid to the subscriber in lump
sum. In case, the accumulated pension
wealth of the subscriber is equal to or
less than a sum of two lakh rupees,
the subscriber shall have the option to
withdraw the entire accumulated pension
wealth without purchasing any annuity

A disability certificate from a Government
surgeon or Doctor is required:

a) the affected subscriber shall not be
in a position to perform his regular
duties.

b)  Percentage of disability is more

than seventy five percent.

Exit from National Pension System by
NPS-Lite and Swavalamban subscribers-
A subscriber, attaining the age of sixty
years, at least 40% of the accumulated
pension wealth of such subscriber shall
be mandatorily utilized for purchase of
annuity providing for a monthly or any
other periodical pension and the balance
of the accumulated pension wealth, after
such utilization, shall be paid to the
subscriber inlump sum. If the accumulated
pension wealth in the PRAN is equal to
or less than 1 lakh, such subscriber shall
have the option to withdraw the entire
accumulated pension wealth without
purchasing any annuity.

A disability certificate from a Government
surgeon or Doctor is required:

a) the affected subscriber shall not be
in a position to perform his regular
duties.

b)  Percentage of disability is more

than seventy five percent.
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Swavalamban subscribers. The exit regulations
specified shall apply accordingly to the category
to which the subscribers belong.

For the purpose of exit from the NPS, the
subscribers are categorized and defined as: (1)
Government sector, (2) All citizens including
corporate sector and (3) NPS- Lite and

Table 3.5: No. of withdrawal reported, accepted & Settled during April 1, 2018 to March 31, 2019

Sr. Online Withdrawal
Sector

No. Reported * Accepted $ Settled#

1 Central Government 4,494 4,149 4,169
2 State Government 12,205 11,014 11,079
3 uos 4,736 4,330 4,256
4 Corporate 1,528 1,404 1226
5 NPS Lite 19,927 19,688 19,671

Total 42,890 40,585 40,401

(Source of Data: NSDL - CRA)

Note:

* Online Withdrawal Reported implies the cases authorized by Nodal Office and pending for authorization by
Nodal Office.

$ Online Withdrawal Accepted implies the cases where Nodal Office has authorized the withdrawal request in
CRA system.

#Some cases pertain to accepted cases of previous years.
Physical Withdrawal: No physical withdrawal cases were reported.

Table 3.6: Withdrawal claims outstanding as on March 31, 2018 & March 31, 2019.

Sr. Sector Physical Withdrawal Pending | Online Withdrawal Pending
No. As on As on As on As on
31.03.2018 31.03.2019 31.03.2018 31.03.2019

1 Central Government 2 464 345

2 State Government 1 1,605 1,191

3 UOS 79 423 406

4 Corporate 19 70 124

5 NPS Lite 460 122 239
Total 561 2,684 2,305

(Source of Data: NSDL - CRA)
Note:

Physical Withdrawal: Withdrawal claims outstanding at the end of the year are the cases where Subscriber/
Nodal Office is yet to submit necessary documents to CRA.

Online Withdrawal: Withdrawal claims outstanding at end of the year are the cases where Nodal Office is yet
to authorize the withdrawal request in CRA system.

It has been observed that in majority of the cases the withdrawal applications pending for processing
is due to missing/ inadequate documents submitted by the subscribers or the Nodal Offices.
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3.3.2 Partial Withdrawal under NPS

NPS subscribers can do partial withdrawals, not
exceeding 25 percent of the contribution made by
the subscriber for higher education and marriage
of children, purchase / construction of a house
and medical treatment of specified illnesses on
completion of 3 years from the date of joining of
the NPS. The subscriber ought to be subscribed to
the National Pension System, at least for a period

of three years from the date of his or her joining
to such system, to be eligible to make partial
withdrawals, under specific circumstances as
specified in PFRDA (Exits & Withdrawals under
NPS) Regulations 2015. As per regulation 8, in
sub-regulation (1) (A) sub clause (e) permits to
meet medical and incidental expenses arising out
of the disability or incapacitation suffered by the
subscriber.

Table 3.7: No. of Partial withdrawal cases reported & Settled during the period from
April 1, 2018 to March 31, 2019

Sr. | Sector Partial Withdrawal
No. Reported * Settled**
Initiated By Nodal | Approved By Nodal
Office # Office
1 Central Government 6,686 5,911 5,954
2 State Government 10,020 8,915 8,937
3 uUuOos 206 74 75
4 Corporate 1087 586 605
Total 17,999 15,486 15,571/

Note:

* Reported cases includes authorized by Nodal Office and pending for authorization by Nodal Office.

**Settled cases are where funds have been transferred to subscriber’s bank account
# Cases Initiated by Subscriber is also added in Initiated by Nodal Office

ASome cases pertains to accepted cases of previous years.

34 Details of Annuity Service Providers
(ASPs) and Annuity Schemes opted by
subscribers

Annuity provides for a monthly payment of
pension against deposit of a lump sum amount.
The subscriber has to mandatorily purchase the
annuity as specified in the exit rules of NPS,
from a PFRDA empanelled Annuity Service
Providers.

Annuity Service Providers are Insurance
Regulatory and Development Authority of India
(IRDAI) licensed and regulated life insurance
companies, transacting annuity business in
India and these are empanelled by PFRDA for
servicing the annuity requirements of the NPS
subscribers.

Presently, the following 5 ASPs are providing
the Annuity services to NPS subscribers.

V]
—

Life Insurance Corporation of India

b)  SBI Life Insurance Co. Ltd.
c¢)  ICICI Prudential Life Insurance Co. Ltd.
d) HDFC Standard Life Insurance Co Ltd

e)  Star Union Dai-ichi Life Insurance Co. Ltd.

Under National Pension System (NPS), the
subscriber has the option to choose the type of
Annuity and the Annuity Service provider. The
subscriber may choose the annuity type/scheme
basing on his requirements from the available
schemes offered by the respective ASPs.
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Table 3.8: Online Annuity requests processed during April 1, 2018 to March 31, 2019

Sr. Annuity Service Providers/Annuity Schemes No. of | Amount Transferred

No. Cases (in Rs.)

HDEFC Life Insurance Co. Ltd

1 Annuity for life 777 143,015,460.63
Annuity for life with return of purchase price on death 707 447,251,647.28

3 Annuity payable for life with 100% annuity payable to spouse on death of 545 120,591,890.27
annuitant

4 Annuity payable for life with 100% annuity payable to spouse on death of 619 217,855,441.18
annuitant with return on purchase of annuity
Life Annuity with Return of Premium/Purchase Price in parts 196,152.13

6 Life Annuity with Return of Premium/Purchase Price on diagnosis of 2 185,924.88
Critical Illness
Sub-Total 2651 929,096,516.37

Life Insurance Corporation of India

1 Annuity for life 1131 278,195,374.30

2 Annuity for life with return of purchase price on death 770 226,040,771.34

3 Annuity payable for life with 100% annuity payable to spouse on death of 1249 317,466,511.47
annuitant

4 Annuity payable for life with 100% annuity payable to spouse on death of 1287 382,203,760.30
annuitant with return on purchase of annuity

5 NPS - Family Income Option 31 13,985,555.70
Sub-Total 4,468 1,217,891,973.11

SBI Life Insurance Co. Ltd.

1 Annuity for life 149 59,967,008.08

2 Annuity for life with return of purchase price on death 121 54,395,641.55

3 Annuity payable for life with 100% annuity payable to spouse on death of 151 59,279,372.37
annuitant

4 Annuity payable for life with 100% annuity payable to spouse on death of 190 76,301,799.69
annuitant with return on purchase of annuity

5 NPS - Family Income Option 39 13,131,803.05
Sub-Total 650 263,075,624.74

ICICI Prudential Life Insurance Company Ltd

1 Annuity for life 69 11,245,555.66

2 Annuity for life with return of purchase price on death 79 25,547,561.74

3 Annuity payable for life with 100% annuity payable to spouse on death of 86 17,658,315.71
annuitant

4 Annuity payable for life with 100% annuity payable to spouse on death of 132 50,512,901.40
annuitant with return on purchase of annuity

5 NPS - Family Income Option 14 6,999,158.12
Sub-Total 380 111,963,492.63

Star Union Dai-Ichi Life Insurance Company Ltd

1 Annuity for life 1 261,306.87
Sub-Total 1 261,306.87
Grand Total 8,150 2,522,288,913.72
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3.4.1 Challenges faced in the purchase of
annuity

i Non - availability of correct contact details
of subscribers with ASPs.

ii. = Low financial awareness and literacy among
the subscribers/nodal offices about annuity
product.

The authority is regularly taking up the matter
with empanelled annuity service providers
and their regulator i.e. IRDAI for facilitating
subscribers during the purchase of annuity,
creating awareness on annuity products among
subscribers and also bringing an online platform
for making the annuity purchase process
completely online.

3.5 Activities undertaken for protection of
interests of subscribers under the National
Pension System and of other pension schemes
under the Act

One of the major objectives of PFRDA is protection
of subscribers’ interest and PFRDA has been
engaged in multifarious activities in furtherance
of this cause.

Measures taken to protect subscribers’ interest:

i)  With a view to protect the subscribers’
interest, PFRDA had revised Rating Criteria
for investment under NPS schemes during
FY 2018-19 alongwith the regular review of
the Investment guidelines.

ii)  Pension Funds are expected to shoulder
greater  responsibility = towards  the
subscribers/ beneficiaries by enhancing
monitoring and engagement with the
investee Companies. Such activities are
commonly referred to as ‘Stewardship
Responsibilities’ of theinstitutional investors
and asset managers and are intended to
protect the subscribers” pension wealth. In
view of the same, the Authority has issued
a circular on Common Stewardship Code to
be followed by all the Pension Funds under
NPS Architecture.

In the unbundled architecture of NPS,
the NPS Trust is the intermediary which
acquires, manages or disposes off scheme
assets through Pension Funds on behalf of

iii)

iv)

vi)

vii)

viii)

NPS subscribers and holds the assets in its
name. NPStrustis thelegal owner of the fund
and Pension fund undertaking investment
of such funds as per the investment
guidelines approved by Authority. NPS
Trust, thus acts as an institutional investor
while Pension Funds act as asset managers
on its behalf. In view of the above, it was
decided to also bring NPS Trust under the
ambit of Stewardship Code.

To ensure the transparency and fairness
in the interest of the NPS subscribers
who intend to use online platform, it was
decided by the Authority that the fees and
settlement time for such transactions at
the level of aggregator/payment gateways
and POPs should specifically display by
the POPs on their website along with NPS
literature.

To ensure the protection of information
system, networks and to adhere the policies
and procedures, PFRDA has issued Cyber
Security Policy for intermediaries registered
with PFRDA

Trustee Bank is appointed to facilitate
transfer of funds from Nodal Offices to
Pension Fund Managers. Intimation about
return of remittances to the respective
Nodal Offices is sent through emails as well
as physical letters. Apart from reasons for
rejection of the remittances, remedial action
and precautions to be taken by the nodal
office is provided to them to avoid repetition
of the errors and avoid return. This ensures
timely investment of the contribution made
by subscribers.

To reduce such fund return cases, a covering
letter has been devised which is generated
along with the SCF. The letter contains pre
populated fields such as Tran ID, amount
etc. which the Nodal Officer is to authorize
and submit to its accredited banker for fund
transfer to TB.

PFRDA’s website serves the subscribers and
potential subscribers with information and
guidance materials including information
on the protection of subscribers’ rights
and interests, regulations, circulars,
pension schemes products, pension funds,
intermediaries, exit and benefits.
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ix) The website of the NPS Trust also provide
information regarding NPS that are useful
for the subscribers at one place. NAV details,
Returns of the schemes, Portfolio details of
the schemes are disclosed for subscriber’s
information/comparison. Disclosure of
Portfolio details are disseminated to the

subscribers to ensure transparency.

As a pension literacy initiative of PFRDA,
Pension Sanchay website (pensionsanchay.
org.in) was launched. The website provides
references to topics and fundamental
elements and concepts related to money,
financial planning and retirement planning
and features a blog section that discusses
topicsrelated to Pension, Saving & Investing,
Retirement Planning, Fundamentals of
Money & Finance and Behavioral Aspects
of Retirement Planning.

Government of India vide notification
dated 31.01.2019 has notified the increase
in its contribution to central government
employees NPS accounts from 10% to 14%
with effect from April 1, 2019.As per the
notification, “The monthly contribution
would be 10 percent of the Basic Pay plus
Dearness Allowance (DA) to be paid by
the employee and 14 percent of the Basic
Pay plus DA by the Central Government”.
Greater freedom in choosing pension
funds and pattern of investment to central
government employees has also been
notified along with compensation for non/
delayed deposit of NPS contribution.

Xi)

3.6 Mechanism for redressal of grievances
of subscribers and activities undertaken for
redressal of such grievances

NPS has a multi-layered Grievance Redressal
Mechanism centralized at Central Recordkeeping
Agency (CRA), which is easily accessible,
simple, quick, fair, responsive and effective.
The Regulations have provided for four level
escalation matrix for resolving subscriber
grievance. Subscribers have the option of
registering grievance/complaints through Call
centre/ Interactive Voice Response System
(IVR), web based interface, physical forms.
Subscriber can check the status of the grievance
at the CRA website www.cra-nsdl.co.in for the
grievances logged in through Central Grievance
Management System (CGMS) maintained by
CRA or through the Call Centre by mentioning
the token number. Subscriber can also raise
a reminder through any one of the modes
mentioned above by specifying the original token
number issued. If subscriber does not receive any
response within Thirty (30) days or is not satisfied
with the resolution by intermediary, in such case
subscriber can escalate the grievance to NPS
Trust. Similarly, if the subscriber is not satisfied
with the response or no response has been
received within 30 days, subscriber can escalate
the grievance to Ombudsman. The subscriber can
also appeal to designated member of PFRDA if
they are not satisfied with the order passed by the
Ombudsman. Shri Vinod Kumar Pande was the
Stipendiary Ombudsman.

The position of Grievances received during the
year at CGMS as on March 31, 2019 and its status
is furnished in the table below:

Table 3.9: Grievances received and closed in CGMS during April 1, 2018 to March 31, 2019.

Sr. No Sector Pending As on 31st Received Till 31st Resolved Till 31st
March 2018 March 2019 March 2019
1 NPS Regular# 5,219 1,35,467 1,37,013
NPS Lite 193 2,688 2,837
3 APY 1,298 14,661 15,535
Total 6,710 1,52,816 1,55,385

Source: As per CRAs reports

Notes: * Referrals opted as Grievance by the subscriber in CGMS.
# NPS Regular consists of CG/SG/SAB/CAB/ Corporate and All Citizen Sector
The position of Grievances received to various intermediaries during the year at CGMS as on March 31, 2019

and its status is furnished in the table below:
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Table 3.10: Grievances received and closed in different sectors in
CGMS during April 1, 2018 to March 31, 2019.

Sr. Referrals Raised Against Pending As on 31st Received Till 31st Resolved Till 31st
No March 2018 March 2019 March 2019
1 Central Government 777 4,035 4,166
2 State Government 579 6,164 6,196
3 POP 1,138 13,171 13,928
4 Corporate 21 93 88
5 Trustee Bank 205 24 27
6 NPS Lite 160 835 977
7 APY (APY-SP) 1,195 9,441 10,328
8 eNPS 363 18,591 18,448
9 CRA 2,103 99,304 99,975
10 NPS Trust 169 1,158 1,252
Total 6,710 1,52,816 1,55,385

Source: As per CRAs reports

The major grievances received are related to
Statement of Transactions related, Contribution
amount not reflected in account, PRAN Card
Related, Incorrect Processing of Subscriber Details,
Delays in Uploading of Contribution Amounts
etc. Grievances are registered in CGMS by the
subscriber and are directly routed to concerned
intermediaries for necessary action. Thus, it is
for the concerned intermediaries to resolve and
close grievance in CGMS raised against them.
The periodic reminders are sent to concerned
intermediary for resolving and closing grievances
in CGMS.

3.7 Certification Programme for Retirement
Advisers

Pension Fund Regulatory and Development
Authority is registering Retirement Advisers for
widening the coverage of NPS and providing
advisory services to the subscribers for allocating
assets under NPS and choosing PFMs. The scope
of work and responsibility of the Retirement
Adviser is to ensure orderly growth of pension
sector.

During FY 16 -17, PFRDA started giving
registrations to individuals as Retirement
Advisers as per PFRDA (Retirement Adviser)
Regulations 2016. PFRDA has accredited
National Institute of Securities Market (NISM) as
institute for certification of Retirement Adviser

Certification Examination. Upto March 2019, total
423 candidates certified with NISM Series-XVII:
Retirement Adviser Certification Examination. In
FY 2018-19, 20 RAs, in the category of individual,
were registered by PFRDA and 01 RA other than
Individual category. A quarterly summary of the
candidates enrolled and appeared vis a vis passed
during the FY 2018-19 is as under:

Table 3.11 : Retirement Adviser Certification

details
NISM Series-XVII: Retirement Adviser
Certification
Month Enrolled | Appeared | Passed

Apr-June 2018 67 61 26
Jul - Sep 2018 90 64 32
Oct - Dec 2018 156 128 44
Jan - March 159 161 70
2019

Total 472 414 172

3.8 Collection of data by the Authority and

the intermediaries including undertaking &
commissioning of studies, research and projects.

Collection and compilation of a comprehensive
data based on demographics, retirement savings
and investments, the different financial products/
schemes issued by the different Organizations
to cater to the old age income security of the
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underlying subscribers, the returns generated
thereon, the disclosure and protection provided
to the subscribers etc. under different scheme are
the on - going activities of PFRDA. Towards this
end, PFRDA is compiling information on people
covered under various pension schemes and also
people receiving pensions under various schemes.
PFRDA in the process of gathering information
from other pension providers in the country.

3.9 Stepsundertakenforeducatingsubscribers
and the general public on issues related to
pension, retirement savings and related issued
and details of training of intermediaries

3.9.1 Financial Literacy:

PFRDA as a member of Financial Stability and
Development Council (FSDC), its sub-committee,
working groups and various inter-regulatory
forums viz. Inter Regulatory Technical Group
(IR-TG),Technical Group on Financial Inclusion
and Financial Literacy (TGFIFL), Inter Regulatory
Forum for monitoring Financial Conglomerates
(IRF-FC), Working Group on resolution regime
for financial institutions, Macro Financial
Monitoring Group (MFMG), actively contributes
to the furtherance of the objectives of these
committee’s/groups/forums.

As the pension regulator is assigned with
the significant task of financial literacy of the
masses in matters related to pension, retirement
planning/savings along with the overarching
mandate of developing the pension sector. As
a pension literacy initiative of PFRDA, Pension
Sanchay website (pensionsanchay.org.in) was
launched on 28th February 2018 by the Hon’ble
Finance Minister. The name Pension Sanchay
as the mascot for pension literacy has relevance
from the retirement planning perspective as
accumulation phase is the most important part
of retirement planning. The website provides
references to topics and fundamental elements and
concepts related to money, financial planning and
retirement planning and features a blog section
that discusses topics related to Pension, Saving
& Investing, Retirement Planning, Fundamentals
of Money & Finance and Behavioral Aspects of
Retirement Planning.
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PFRDA is also the co-promoter of National Centre
for Financial Education (NCFE) along with RBI,
SEBI and IRDAI which was incorporated as
a Section 8 (Not for Profit Company) on 5th
September 2018 for promoting financial education
across the country to all sections of the society as
per the National Strategy for Financial Education
of Financial Stability and Development Council.

3.9.2 Programme for co-ordination with financial
agencies and other agencies

PFRDA is promoting National Centre for Financial
Education (NCFE), a Section 8 (Not for Profit)
Company along with Reserve Bank of India (RBI),
Securities and Exchange Board of India (SEBI),
Insurance Regulatory and Development Authority
of India (IRDAI). NCFE’s mission is to undertake
massive Financial Education campaign to help
people manage money more effectively to achieve
financial well being by accessing appropriate
tinancial products and services through regulated
entities with fair and transparent machinery for
consumer protection and grievance redressal.

A share capital of Rs. 100 crores has been envisaged
for the company with 10% to be contributed by
PFRDA. In the Board of NCFE, nomination from
PFRDA has been done at the level of Chief General
Manager.

The objective of the company is to promote
Financial Education across India for all sections
of the population as per the National strategy
for Financial Education of Financial Stability
and Development Council and create financial
awareness and empowerment through financial
education campaigns across the country for all
sections of the population through seminars,
workshops, conclaves, trainings, programmes,
campaigns, discussion forums with/without fees
by itself or with help of institutions, organisations
and provide training in financial education and
create financial education material in electronic or
non-electronic formats, workbooks, worksheets,
literature, pamphlets, booklets, fliers, technical
aids and to prepare appropriate financial literature
for target based audience on financial markets and
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financial digital modes for improving financial
literacy so as to improve their knowledge,
understanding, skills and competence in finance.
APY has been incorporated in the NCFE modules

as one of the Government schemes providing
guaranteed minimum pension. Further, NPS has
also been incorporated in the NCFE modules as
a solution to retirement needs.

3.9.3 NPS awareness, Communication and Social Media

SEWE

ight
etireBright

Towards fulfillment of the Authority’s mandate
of undertaking steps for educating subscribers
and the general public on issues relating to
pension, retirement savings and related issues,
PFRDA has been leveraging on different media
platforms - print media, electronic media, digital
domain and social media to outreach the public
at large for improving financial and pension
literacy, dispersing the features and benefits
of NPS and APY. PFRDA has released various
advertisements over print media/electronic
media and social media platforms on the NPS/
APY product features, eligibility for joining the
schemes, benefits of starting at an early age,
procedure of joining the schemes etc.

PFRDA had initiated a drive with the themes“NPS-
Save Right, Retire Bright” and ‘NPS- Retirement
for Everyone’ with the concept of stimulating the

PFRDA on Social Media

A3 3AfeIDdR
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npPs

Retirement
for Everyone

pension
system

inquisitiveness of public at large to know more
about NPS and consequently take an informed
decision for their sunset years. Extensive print
media campaigns were undertaken with these
themes wherein - what is NPS, why NPS, who can
join, tax benefits, contact details of NPS Help Desk,
QR code for NPS Trust website were inscribed in
these advertisements. The advertisements were
carried out in Hindi, English and 11 other regional
languages in over 130 newspapers pan India per
print coverage considering that the messages need
to be delivered to the general public of the country
irrespective of language and region. In order to
keep the citizens and subscribers aware about the
fraudulent activities inimical to economic and
social well-being of the general public - fraud and
phishing in name of PFRDA/NPS, Television
commercials and Radio (FM Channels) Ads were
also released during the year.

Unlike traditional media which is considered
as a one-way communication to public at large
and quantification of its effect is challenging,
the social media platforms provide a multi-
pronged channel of communication and delivery
of message to target audience with feedbacks
from the subscriber’s side. Social media plays a
vital role for outreach and engagement with the
citizens and PFRDA in its effort of connecting
and communicating with the subscribers has

proactively engaged itself through social media
platforms by activating and maintaining Twitter,
LinkedIn, YouTube and Facebook pages for NPS,
APY and Pension Sanchay - a financial literacy
initiative of PFRDA. These specific social media
handles are dedicated to NPS, APY and Pension
Sanchay and the PFRDA social media handles
have a cumulative followership of more than 1
lakh followers.
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3.9.4 Public Relations Agency

Keeping in view the spread and scope of the
regulatory and Development role of PFRDA,
a PR Agency was engaged for designing and
executing an ongoing public relations strategy
and programme for PFRDA so as to ensure media
visibility through a high impact communication
strategy. The objective of engaging the PR
strategy was to enhance awareness and
disseminate information regarding the various
policies, activities and schemes within the ambit
of PFRDA to promote old age income security
and empowering every citizen of the country to
participate in securing his/her old age income.

3.9.5 Training

For furtherance of PFRDA’s mandate to create
awareness on pension, retirement savings and
training of intermediaries, PFRDA has appointed
a training agency for imparting training to the
Central and State Govt. Nodal Officers - Pay &

Accounts Offices (PAOs), Drawing & Offices
(DDOs), Corporate, Points of Presence - Banks/
Non-Banks/Dept. of Post, APY Service Providers
involved in the registration of subscribers,
Business Correspondents of Banks, DCCBs
(District Central Cooperative Banks), RRBs
(Regional Rural Banks) etc. about the salient
features of NPS/APY, the process of joining
the schemes, option of annuity, resolution of
grievances, etc. These training workshops/camps
are organized, for the employees of nodal offices
in the government sector and for subscribers in
the non-government sector, across the country
as a part of a wider policy for educating and
empowering the subscribers.

The training agency has conducted a total of 911
batches in the four zones viz. East, West, North &
South and a total of 36706 individuals were trained
during the period (8/8/2018 - 31/03/2019). The
Zone wise sector wise break and the state-wise
distribution of the number of trainings conducted
are as under :-

Table 3.12 : The state-wise distribution of the number of trainings

Sr. | NPS-Sectors | Training | Participants Zone wise training sessions

No. Sessions Count South East North West
1 [CG 72 2955 6 20 28 18
2 |SG 590 23612 155 151 134 150
3 |CAB 30 1340 7 6 12 5
4 |SAB 46 2147 0 4 4 38
5 | Corporate 35 1083 9 1 10 15
6 |POP 78 2871 11 20 44

Total 851 34008 188 185 208 270
Table: 3.13: NPS and APY Information Helpdesk
3.10 NPS and APY Information Helpdesk

Sr. Trainin Participants Zone wise training sessions

No. | APY-Sectors Sessiong Coul;t South East Norgth West
1 |[BC-APY 16 692 2 6 3 5
2 | DCCB-APY 9 424 0 1 4 4
3 |DOP-APY 3 86 2 1 0 0
4 |[PSBs 2 64 0 0 1 1
5 |RRBs 15 697 1 6 1 7
6 [Small Finance 15 735 2 1 6 6

Total 60 2698 7 15 15 23
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For spreading the concepts of old age income
security and dissemination of information on
NPS and APY, which can be accessible from
across the country and would facilitate in
enlightening citizens about latest developments
in NPS/APY, PFRDA is operating a dedicated
NPS/APY Information Helpdesk for providing
information and responding to the queries
from existing as well as potential subscribers in
respect of NPS/APY product features, policies,
regulations etc. PFRDA also makes utilizes
the call center for making outbound call to
subscribers for insisting persistency of APY
contributions, gauging the awareness of NPS/
APY product features, popularity survey of the
systems etc. across various sections of the Indian
society. The NPS Information Helpdesk receives
an increased number of calls during the periods
of media campaigns and on occasion of PFRDA
announcements being publicized by the media.

Presently two toll free numbers are being
operated through the NPS information helpdesk
i.e. 1800110708 for NPS and 1800110069 for APY.
For call back services from NPS Help Desk, SMS
facility is also available through- ‘SMS NPS to
56677". The NPS Information Desk is operational
for 8 hours a day (9.30 am. - 5.30 p.m.), 7 days
a week (including Sundays) throughout the year
excluding National holidays.

3.11 Conferences held during FY 2018-19
3.11.1. International Level

1. IOPS Technical & Executive Committee
Meeting (6th March 2019)

PFRDA has co-hosted IOPS meeting and
Conference in coordination with IOPS on 06th &
07th of March, 2019. The meetings were chaired
by Mr. Brendan Kennedy, CEO of the Pensions
Authority, Ireland who is also the Chairman of
the IOPS Technical Committee and was attended
by the officials from 30 countries including India.

Important issues relating to the pension systems
like supervisory guidelines on the integration of
ESGfactorsintheinvestmentand riskmanagement
of pension funds, projections of retirement
benefits, solvency of defined benefit pension
schemes - supervisory and policy responses
and supervision of infrastructure investments,
risk based supervision, cyber security in private
pension supervision, international cooperation
with other international organisations were
discussed during the meeting.

The IOPS Technical Committee meeting and
Executive Committee meetings was followed
by an international conference on “Options for
creating sustainable pension systems in emerging
markets” on 07th March, 2019.

IOPS Technical and Executive Committee Meeting, New Delhi
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2. International Conference on “Options for
creating sustainable of Pension Systems in
emerging markets” by PFRDA in collaboration
with IOPS on 7th March, 2019 Pension Fund
Regulatory and Development Authority (PFRDA)
in collaboration with IOPS (International
Organisation of Pension Supervisors) organised
International conference on “Options for creating
sustainable pension systems in emerging markets”

on 07th March, 2019 at New Delhi. The event
was attended by more than 30 countries from all
over the world in which deliberations were made
on Strategies to increase retirement savings, Role of
pension supervisors in promoting cost-effective pension
arrangements, Supervision of retirement options and
Roundtable session on supervision of governance of
pension arrangements.

International Conference

Creating Sustainable Pensio

New Delk

9ing Markets

Conference Delegate addressing the audience on 07th March, 2019

3.11.2 National Level

For better implementation of NPS in the Country
PFRDA had organized serval conferenceduringthe
year. Under Government Sector which comprises
of the majority of the of NPS subscribers, PERDA
sensitize the Government Nodal offices on various
issues/matters to improve their performance.
PFRDA undertakes various measures and also
conducts review meetings/ video conferences
with the Government Nodal offices in the Central
/ State Government sector. The following major
conferences/workshops were held during the
financial year 2018-19 :

Table: 3.14: Major conferences/workshops

Sl. Month Conference Theme

No.

1 February’ 2019 | Conference for Central
Government Ministries,
New Delhi

2 10th September” | Conference  for  State

2018 Government Sector, New

Delhi

3 13th June’2018 | Conference for Central
Autonomous Bodies

(CABs), New Delhi

National APY Conference,
2018, New Delhi

During the year 2018-19 PFRDA undertook
following measures under CG & SG including
autonomous bodies segment:

4 12th June’ 2018
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Table: 3.15: Review meetings conducted by PFRDA during the year 2018-19:

Head

Total
Number

Name of Ministries/States/CABs/SABs

Review Meetings/ VCs
With Central Government
Ministries/ Departments

32

Deptt of Post ( Postal Accounts) (3),Min. of NCT of Delhi (3)
, CBEC (2) , Min of Water Resources (2)

Min. of Home Affairs(1), Northern Railway, New Delhi
(1),CDA (Border Roads) (1), Delhi Cantt (1), Deptt of
Audits and Accounts(1), CBDT (1), CDA Pune (1), Southern
Railway, Chennai(1), South Western Rly, Hubli(1), Western
Railway, Mumbai(l), Central Railway, Mumbai(1), North
Eastern Rly, Gorakhpur(1), Eastern Railway, Kolkata(1), East
Central Rly, Hajipur(1l), North Central Rly, Allahabad(1),
PCDA (Navy) Mumbai(l), South East Central Railway,
Bilaspur(1), Western Central Railway, Jabalpur(l), East
Coast Railway, Bhubaneshwar(1), South Central Railway,
Secundrabad (1) South Eastern Railway, Kolkata(1), North
Frontier Railway, Maligaon (1)

Workshops For Central
Government Ministries/
CABs

11

North Delhi Municipal Corporation (1), MHA workshop at
Delhi (1), MHA workshop at Jammu(1), MHA workshop
at Mumbeai (1), MHA workshop at Shillong (1), Workshop
organized for Andaman & Nicobar (1), MHA workshop at
Hyderabad(1), MHA workshop at Kolkata(1), Training cum
workshop for CGDA officials at Bangalore(1), Workshop
organized for Postal Accounting Formation at Delhi(1),
Workshop organized for PAOs of NCT Delhi (1)

Review meetings of CABs

14

KVS, New Delhi(3),CSIR (2), SDMC(2),AIIMS (1), EPFO
(1), ICAR (1) New Delhi Municipal Corp. (1), EDMC (1),
Navodaya Vidalaya Samiti, Noida(1), Prasar Bharati(1)

Review meetings / VCs
& Workshops for States
including SABs

52

State Governments:

Bihar(4), Jharkhand(3), Goa(3), Telangana (3), Haryana (3),
Gujarat(2), J&K(2), Meghalaya (2), Kerala (2), Maharashtra
(2), MP (2), Rajasthan (2), Assam (2), Uttarakhand (2),
Nagaland (2),Manipur(1), Puducherry (1) ,Karnataka (1),
Punjab (1), Andhra Pradesh (1), Chandigarh (1), Mizoram
(1), Sikkim (1), HP (1), UP (1), Odisha (1)

SABs:

DPI, MP (1), DTD, MP (1), KSRTC (1), BSP, UP (1), DSE, UP
(1), DHE, UP (1)

. Conduct of workshop with 3 SABs of UP i.e. Basic
Shiksha Parishad, Directorate of Secondary Education
and Directorate of Higher Education

. Conference cum workshop for DTOs of State Govt of
Punjab.
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. Review meetings/ Concalls with top 5
CG/CABs/SG/SABs Nodal offices on monthly
basis which have high number of grievances &
exit count.

312 Performance of pension funds and
performance benchmarks

NPS Schemes showed a robust overall growth
of 36% in its AUM during the financial year, as

shown in Table 3.14, all the schemes witnessed
double-digit growth and APY had recorded
growth of 80% in terms of AUM.

Scheme CG for central government employees
posted 28% growth in its AUM during the year.
On the other hand, Scheme SG'’s assets grew by
37 % during the year.

Table 3.16 : Asset Under Management (AUM) Break up in NPS - Growth Scheme Wise Position

as on March 31, 2019
Asset Under Management (AUM) break up in NPS -
Growth - Scheme Wise Position as on Quarter ended 31st Amt. Rs. In Crore
March 2019
A;;gill\s/[igll:/l 22(1)1;; n Growth in AUM
Schemes YoY Mar 18 over YoY Mar 19 over
Mar-17 Mar-18 Mar-19 Mar 17 Mar 18
Amount % Amount %
Equity Tier I 2538.98 4308.22 723421 | 1769.24 69.68 | 292599 67.92
Equity Tier II 125.90 217.78 325.44 91.89 72.99 107.66 49.43
Equity Total 2664.88 4526.00 7559.65 | 1861.13 69.84 | 3033.65 67.03
% Share in Total AUM 1.5 1.9 24 3.1 3.6
Bonds (C)Tier I 1684.95 2846.55 4422.07 [ 1161.60 68.94| 1575.52 55.35
Bonds (C)Tier II 101.33 162.16 209.08 60.83 60.03 46.92 28.94
Bonds (C) Total 1786.28 3008.71 4631.15( 122243 68.43 | 1622.44 53.92
% Share in Total AUM 1.0 1.3 1.5 2.0 1.9
G Sec (G) TierI 2506.93 4243.06 6896.75| 1736.13 69.25| 2653.69 62.54
G Sec (G) Tier II 112.43 181.47 262.69 69.04 61.41 81.21 44.75
G Sec (G) Total 2619.37 4424 53 7159.44 | 1805.17 68.92| 273491 61.81
% Share in Total AUM 1.5 1.9 2.2 3.0 3.3
Scheme A TierI 1.04 6.53 19.52 549 527.38 12.99 198.77
Scheme A Tier II 0.10 - - (0.10) [ -100.00 - -
Scheme A Total 1.14 6.53 19.52 539 470.87 12.99 198.77
% Share in Total AUM 0.0 0.0 0.0 0.0 0.0
Sub Total Tier I 6731.91 | 11404.37 | 1857256 | 4672.46 6941 7168.19 62.85
Sub Total Tier II 339.76 561.41 797.21 221.66 65.24 235.80 42.00
Tier I + Tier II 7071.67 | 11965.78 | 19369.77 | 4894.11 69.21 | 7403.99 61.88
NPS Lite 2639.21 3005.82 3409.23 366.61 13.89 403.42 13.42
APY 1885.00 3817.86 6860.30 | 1932.85| 10254 | 304245 79.69
Corporate CG 10753.47 | 14846.33 | 20682.83 | 4092.86 38.06 | 5836.50 39.31
Sub Total (Put Sector) 2234935 33635.79  50322.14 | 11286.43 50.50 | 16686.36 49.61
% Share in Total AUM 12.8 14.3 15.8 18.8 20.0
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Asset Under Management (AUM) break up in NPS -
Growth - Scheme Wise Position as on Quarter ended 31st Amt. Rs. In Crore
March 2019
A;;‘;itﬂ;[ilcj}l:’d 2?)313 n Growth in AUM
Schemes YoY Mar 18 over YoY Mar 19 over
Mar-17 Mar-18 | Mar-19 Mar 17 Mar 18

Amount % Amount %
Central Govt 67040.05| 84954.60 [ 109010.70 | 17914.54 26.72 | 24056.10 28.32
% Share in Total AUM 38.4 36.2 34.3 29.8 28.8
State Govt 85171.43 | 115988.48 | 158881.11 | 30817.05 | 36.18 | 42892.63 | 36.98
% Share in Total AUM 48.8 494 49.9 51.3 51.3
Sub Total (Govt.) 152211.49 | 200943.08 | 267891.81 | 48731.59 | 32.02 | 66948.73 | 33.32
% Share in Total AUM 87.2 85.7 84.2 81.2 80.0
Grand Total 174560.84 | 234578.86 | 318213.95 | 60018.02 | 34.38 | 83635.09 | 35.65

Source: NPS Trust Annual Report
Performance of Pension Funds
Table 3.17: The position of the AUM with the Pension Funds
PFM AUM Increase in AUM
(Amt. In Rs. crore)

Mar-18 Mar-19 | Amount %
SBI Pension Fund Pvt. Ltd. 89283 1,21,959 32,676 37
LIC Pension Fund Ltd. 70130 92,719 22,589 32
UTI Retirement Solution Ltd. 69483 93,708 24,225 35
HDEFC Pension Management Co. Ltd 2560 5,165 2,605 102
ICICI Prudential Pension Funds Management 2326 3,476 1,150 49

Company Ltd.

Kotak Mahindra Pension Fund Ltd. 536 785 249 46
Reliance Capital Pension Fund Ltd. 231 289 58 25
Birla Sunlife Pension Management Ltd 30 113 83 277
Total 234579 | 3,18,214 83,635 36
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Table 3.18: Scheme wise Pension Fund wise returns as on 31st March 2019
Since inception (in %).

Scheme SBIPF | LICPF | UTIRSL | Kotak ICICI | Reliance | HDFC Birla
CG 9.96 9.67 9.65
SG 9.57 9.66 9.62
NPS-Lite 10.28 10.21 10.23 10.13
APY 8.67 9.10 9.35
Corporate CG 9.73 9.77
E-I 10.01 12.25 11.79 10.74 11.74 10.74 15.10 10.85
C-I 10.48 9.98 9.29 10.29 10.50 9.26 10.24 9.13
GI 9.59 11.08 8.40 8.66 8.73 8.42 9.78 7.06
A-1 8.17 8.13 7.03 6.05 7.68 6.81 8.43 7.17
E-II 9.71 8.86 10.11 10.01 9.70 9.60 12.19 10.44
C-1I 10.10 8.77 9.37 9.19 10.32 8.99 9.09 7.47
G-II 9.65 11.45 9.27 8.45 8.85 8.56 10.22 5.08

Source: NPS Trust Annual report. The date of inception is different for different schemes.

Returns above 1 year periods are annualized
Inception dates: LIC, SBI & UTI April 01,2008 for CG scheme
Inception dates: LIC, SBI & UTI June 25, 2009 for SG Scheme

Inception dates: Birla May 09, 2017, HDFC August, 01, 2013, ICICI May 18, 2009, Kotak May 5,2009, LIC July
03, 2013, Reliance May 21, 2009, SBI May 15, 2009 and UTI May 21, 2009 for (E-I)

Inception date : LIC October 04, 2010; Kotak Jan 30, 2012; SBI September 16 2010; UTI October, 04, 2010 (NPS-
Lite)

UTI Scheme Corporate CG ended in the financial year 2013-14 (corporate CG)

Inception dates: Birla May 09, 2017, HDFC August, 01, 2013, ICICI Dec 21, 2009, Kotak Dec 14,2009, LIC
August 12, 2013, Reliance Dec 21, 2009, SBI Dec 14, 2009 and UTI Dec 14, 2009 for (E-II)

Inception dates: LIC July 23, 2013; HDFC August 01, 2013; Birla May,9 2017 , ICICI May 18, 2009, Kotak May
15, 2009, Reliance May 21, 2009, SBI May 15, 2009 and UTI May, 21 2009 (C-I)

Inception dates: LIC August 12, 2013; HDFC August 01, 2013); Birla May, 9, 2017, ICICI December 21,2009,
Kotak December 14, 2009, Reliance December 21, 2009, SBI December 14, 2009 and UTI December 14, 2009 C-II

Inception dates: LIC July 23, 2013; HDFC August 01, 2013; Birla May, 9, 2017, ICICI May 18,2009, Kotak May
15, 2009, Reliance May 21, 2009, SBI May 15, 2009 and UTI 21 May, 2009 (G-I)

Inception dates: LIC August 12, 2013; HDFC August 01, 2013; Birla May,9, 2017 ICICI December 30, 2009;
Kotak December 14, 2009; Reliance December 23, 2009; SBI December 14, 2009 and UTI December 14, 2009
(G-1I);

Inception dates: LIC October 13, 2016; HDFC October 10, 2016; Birla May 15, 2017 ICICI November 21, 2016;
Kotak October 14, 2016; Reliance November 2, 2016; SBI October 13, 2016 and UTI October 14, 2016 (Scheme
A-I)
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3.13 Regulated Assets

“Regulated Assets” means and includes tangible
and intangible assets created exclusively for
the purpose of operations of CRA comprising
bespoke software with all the components
required for running the application, any third
party software and component off the shelf
specific to the CRA application system, all
relevant CRA project data, dedicated specific
hardware/software components of Data Centre
and Disaster Recovery Centre, networks and all
other facilities excluding physical infrastructure
(building, air conditioners, power supply
infrastructure, furniture).

On the expiry of the tenure of the registration
or in the event of termination of the CRA,
information and regulated assets held by CRA
shall be transferred to another CRA registered
with the Authority, within the time period and
in the manner, as may be required under the
PFRDA Act, rules or regulations or as may be
directed by the Authority.

3.14 Fees and other charges levied or collected
by the Authority during the financial year

Fees and charges are levied on the subscribers of
the NPS at various stages by the intermediaries
serving to the subscribers. At the entry to the
NPS system, the intermediaries responsible for
registration of the subscribers in NPS i.e. PoPs,
charge fees which are collected upfront from
the subscribers. The charge for registration
of Atal Pension Yojana (APY) is borne by
the government. In the next stage, CRA, the
recordkeeping agency, levies fee for opening
account and generation of PRAN, maintenance
of account by cancellation of units. Thereafter,
for each transaction involving contribution of
the subscribers there is charge by both CRA and
POP. Investment management fee is charged by
the Pension Funds for managing the investment
portfolio of the subscribers. The custodian of the
securities charges for the assets under its custody
and reimbursement of NPS Trust expenses are
charged from the subscribers.
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Table 3.19: Fees and charges to the subscribers at various stages

Intermediary Fees / Charges Private Govt.* NPS Lite/ APY
Central PRA Opening NSDL: Rs. 40.00 NSDL: Rs. 40.00 | NSDL: Rs. 15.00
Rec?;dkeeping charges Karvy #: Rs 39.36 Karvy : Rs 39.36 | Karvy : Rs. 15.00
8NY [ Annual PRA NSDL: Rs. 95.00 NSDL: Rs. 95.00 | NSDL: Rs. 25.00
Maintenance cost per [ Karyy : Rs 57.63 Karvy : Rs 57.63 | Karvy : Rs 14.40
account
Charge per NSDL: Rs. 3.75 NSDL: Rs. 3.75 NA
transaction Karvy : Rs 3.36 Karvy : Rs 3.36
Point of Initial subscriber [ Rs. 200 NA NA
Presence registration and
contribution upload
Any Subsequent | 0.25% of contribution, NA 0.25% of the total
Transactions Min. Rs 20 Max. Rs contribution in a
25000 financial year subject to a
minimum of Rs. 20/-.
All non-financial | Rs 20 Rs. 10/ - per transaction
charges
Persistency Charge > | Rs. 50 per annum NA NA
6 months & Minimum
contribution Rs. 1000
pa
Contribution through [ 0.10% of NA NA
eNPS contribution**  Min.
Rs 10 Max.Rs.10000
Trustee Bank NIL
Custodian Asset Servicing 0.0032% p.a for Electronic segment & Physical segment
charges
Pension Funds [ Investment 0.01% p.a 0.0102% p.a. 0.01% p.a

Management Fee

NPS Trust Reimbursement of 1. from 01.04.2018 till 24.01.2019 charges were @0.005% p.a. of the
expenses AUM on daily accrual basis.

2. Since 25.01.2019 charges were stopped.

3. The same charges (i.e. @0.005%p.a. of AUM, daily accrual basis)
were again levied since 01.08.2019.

Retirement | On Boarding Rs. 200 NA NA

Advisers Subsequent Rs. 20 per NA NA
transaction charges transaction or max
Rs. 100/ - annually

Advisory Fee 0.02% of AUM subject NA NA
to a minimum Rs.
100/- and maximum
Rs.1000/ -per annum,
for providing advice
to the subscribers.

* In case of Government employees, CRA charges are being paid by the respective Governments.
# Karvy Computershare Pvt. Ltd has started operation wef 15th Feb, 2017.
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The fees received by PFRDA from the various intermediaries during the Financial Year 20118-19 is

provided in the table below:

Table 3.20: Fees received during the Financial Year 2018-19

S. Intermediary Fee receipt
No. (Rs. in Lakh)
1 | Trustee Bank- Axis Bank 2402.75
2 | Pension Fund 1198.91
3 | CRA- NSDL- E Governance Infrastructure Ltd 717.40
4 | Custodian - SHCIL 107.15
5 | Retirement Advisor / POP/Aggregator/ ASP/EMD/RFP Processing Fee 17.25
6 | CRA- Karvy Computershare Pvt Ltd 1.31
Total 4444.77
Fee received from various intermediaries are accounted on realization basis.

315 Information sought for, inspections
undertaken, inquiries conducted and
investigations undertaken including audit
of intermediaries and other entities or
organisations connected with pension funds®

3.15.1 Inquiries & Investigations

PFRDA and NPS Trust review the reports
submitted by CRA, Trustee Bank and their
auditors to ensure that the intermediary is
following the turnaround time as defined in
service level agreements.

3.15.2 Inspection & Audits

PFRDA, Central Recordkeeping Agency and
Trustee Bank regulations also have provision to
conduct audit and inspection of CRA and Trustee
Bank to protect the interests of the subscribers.
During FY 2018-19, internal Audit of all the
Pension Funds were undertaken by the Internal
Auditors appointed by Pension Funds as per the
Guidance Note for the appointment of Internal
Auditor issued by the Authority.

During the Financial Year 2018-19, inspection
of 08 Pension Funds for the FY 2017-18 was
conducted -namely;

. SBI Pension Fund Pvt Ltd
. LIC Pension Fund Ltd

. UTI Retirement Solutions Ltd
. HDFC Pension Management Company

Ltd.
o Kotak Mahindra Pension Fund

. ICICI Prudential Pension Funds Mgmt.
Co. Ltd

. Reliance Capital Pension Fund Ltd.
. Birla Sun Life Pension Management Ltd

The inspection was conducted as per the pre-
defined scope of inspection and checking of
compliance pertaining to the Regulations,
Guidelines, Directives issued by the Authority.

The audit of the schemes managed by the
respective Pension Funds was also done. Pension
Funds are also subject to Statutory Audit.

PFRDA also undertakes supervision of Non-
Government Sector such as Points of Presence
under NPS, NPS-Lite and APY with respect
to their compliance with the Pension Fund
Regulatory and Development Authority (Point of
Presence) Regulations, 2018 and the operational
guidelines issued thereunder.

Regular supervision through monitoring,
analysis and in-depth inspection are often done
through both offsite and on-site basis. POPs are
registered for activities under NPS, NPS-Lite
and APY and RAs are registered for activities
under NPS.

(@) Offsite monitoring:

PFRDA examines and reviews the reports
submitted by the intermediaries to PFRDA
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and NPS-Trust w.r.t. their adherence to the
regulations and operational guidelines issued
by the Authority. The defaulting intermediaries
are advised to take corrective action and adhere
to the specified operational TATs and to pay
compensation. While the repetitive defaulters are
issued notices as per the prescribed procedure
for ensuring the compliance in order to protect
the interest of the subscribers, various remedial
measures are suggested to intermediaries
and NPS-Trust on concerns with respect to
compliance of respective operational guidelines
and regulations. The offsite monitoring and
supervision includes the following;:

Meetings with the defaulting intermediaries for
ensuring operational compliance.

(b) Onsite monitoring:

PFRDA also conducts onsite inspections of
the POPs based on certain parameters viz. the
number of NPS subscribers enrolled, pending
subscribers” requests and grievances. During
the year 2018-19, 16 onsite inspections of POPs
for activities under NPS, NPS lite and APY have
been conducted. The intermediaries are followed
up for the closure of their inspection reports after
ensuring their compliance.

(c) Issuance of advisories/directions/notices
under Regulation 14 2(o) of PFRDA Act to PoPs
under NPS, NPS-Lite, APY and RAs

The department issues advisories / directions
/ notices to POPs to ensure the compliance and
smooth functioning of activities carried out by
intermediaries.

(d) Submission of preliminary report:

The supervision department, in the event of any
alleged violations having been detected, which

prima facie discloses any act of omission or
commission covered under one or more sections
of Section 28 of the Act, submits a formal
preliminary report.

For all other intermediaries under NPS, similar
mechanism exists for offsite/onsite inspections.

Further submission of other reports in respect of
following matters:

i)  Every case of violation of this Act or of any
rule or regulation made thereunder: As
per the Final order issued by designated
member for imposing penalty under
Sections 30, of the PFRDA Act, 2013
and PFRDA (Procedure for Inquiry
by Adjudicating Officer) Regulations,
2015, violation of sub section 28(4) of the
PFRDA Act, 2013 was observed against
Alankit Assignments Ltd.(in capacity of
Aggregator)

ii)  the extent to which the decisions of the
Authority have been complied with: Fully
Complied.

3.16 Others

3.16.1 Subscribers (category wise) covered
under the National Pension System and other
pension schemes under the Act

a) Number of subscribers under NPS over
the years

Enrolment of subscribers in NPS increased
from 211.78 lakh in March 2018 to 273.55 lakh
in March, 2019. The growth of number of
subscribers during 2018-19 is 29 per cent. A year-
wise number of NPS subscribers is provided in
Chart 3.1.
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Table 3.21: Sector wise number of Subscribers under NPS/APY

Sectors Mar-18 Mar-19 Growth over year
(No. inlakh) | (No.inlakh) | Apsolute increase %
(No. in lakh)

Central Government 19.22 19.85 0.63 3.28
% to total 9.08 7.25
State Government 38.68 43.21 4.53 11.71
% to total 18.26 15.8
Corporate 6.96 8.03 1.07 15.37
% to total 3.29 2.94
UoS (All Citizen) 6.91 9.30 2.39 34.59
% to total 3.26 3.40
NPS Lite/Swavalamban* 43.95 43.63
% to total 20.75 15.95
APY 96.06 149.54 53.48 55.67
% to total 45.36 59.66

Total 211.78 273.55 57.39 29.17

*(No fresh registration permitted after 01st April, 2015, post launch of APY)

Chart 3.1: Year wise number of subscribers under NPS & APY
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b) No. of subscribers - Sector wise

Government Sector

Table 3.22 No. of subscribers, contribution &

Unorganised Sector

Table 3.24: No. of subscribers, contribution &
AUM of NPS Lite & APY as on 31.03.2019

AUM of Govt. Sector as on 31.03.2019 Particulars | Subscribers | Contributions | AUM
(Nos.) (Rs. in Crs) (Rs. in
Sector No. of Contribution AUM Crs)
subscribers [ (Rs. crore) (Rs. crore) NPS Lite/ 43.63 2555.18 | 3409.23
(In Lakh) Swavalamban
Central 19.85 78,379.20 | 1,09,009.55 Atal Pension 149.53 6335.09 | 6860.30
Government Yojana
State 43.21 1,24,190.66 | 1,58,491.37 Total 193.16 8890.27 | 10269.53
Government
Total 63.06 2,02,569.86 | 2,67,500.92 Number of subscribers under NPS Lite and

Government subscribers have increased
from 57.90 lakh as end of March 2018 to
63.06 lakh subscribers as end of March
2019, registering an increase of 5.16 lakh
(8.91%).

Private Sector

Table 3.23: No. of subscribers, contribution &
AUM of Private Sector as on 31.03.2019

Particulars | Subscribers | Contributions AUM
(Nos. in (Rs. in Crs) (Rs. in Crs)
Lakh)

Corporate 8.03 24436.77 30,874.79
Sector
UoS/ All 9.30 9685.54 9568.50*
Citizen

Total 17.33 34122.31 40443.29

*mainly attributed to shifting of PRAN from one

sector to other sector.

Under Private sector, number of corporate
subscribers has increased from 6.96 lakh to
8.03 lakh, an increase of 1.07 lakh (15.37%)
subscribers. The subscribers under UoS/
All Citizen have increased from 6.91 lakh
as end of March 2018 to 9.30 lakh as end
of March 2019, an increase of 2.39 lakh
(34.59%) subscribers.

APY, together, has increased from 140.01
lakh in March 2018 to 193.16 lakh in March
2019, increasing by 53.15 lakh subscribers
(37.96%).

. New entry into Swavalamban scheme has
been discontinued w.e.f April 1, 2015 and
APY was launched on 9th May, 2015 and
it became operational from 1st July, 2015.
APY is focused on the poor and the under-
privileged citizen of India; it will provide a
defined pension after 60 years of age.

. Under the APY, the subscribers would
receive the minimum guaranteed pension
of Rs. 1000 per month, Rs. 2000 per month,
Rs. 3000 per month, Rs. 4000 per month,
Rs. 5000 per month, at the age of 60 years,
depending on their contributions, which
itself would be based on the subscriber’s
age on joining the APY. The minimum age
of joining APY is 18 years and maximum
age is 40 years. Therefore, minimum period
of contribution by any subscriber under
APY would be 20 years or more.

. Scheme operates through all Bank Branches
/Post Offices having CBS platform
registered with Central Recordkeeping
Agency (CRA).

During FY 2018-19, 149.53 lakh subscribers have

been registered under APY, further 11.49 lakh

subscribers were eligible for Government co-
contribution. Under APY,

a. 21% of the subscribers have opted for Rs
5000 pension amount

b. 61 % of the pension aspirants are in the age
group above 26 years
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C. The ratio of female and male subscribers is
42 : 58

Table 3.25: Details of APY subscribers on the
basis of Gender, Pension amount and Age.

3.16.2 Points of presence

Under POP Regulations, 2018, PFRDA has issued
Certificate of Registration (CoR) to 268 PoPs. The
overall registered list of POPs under the system is
at Annexure II & IIL

APY scheme is managed by three public sector
pension Funds namely LIC, SBI and UTIL The
asset under management of this scheme as on
31.03.2019is Rs. 6860.30 crores. The details of APY
subscriber base is provided at Annexure 1.

Gender wise
Sr. PRAN 3.16.3 Asset under Management Scheme wise
No. Gender Count | FereeMage | The details of the scheme wise asset under
1 | Female 6,470,224 4196| management in given in the table below:
2 |Male 8,944,417 58.01| Table3.26: Scheme wise Asset under Management
3 | Transgender 3,644 0.02 (Rs. in Crores)
Total 15,418,285 100.00 Scheme Mar-18 Mar-19 | % Growth
CG 84955 1,09,011
Pension Amount wise SG 115989 1,58,881
Pension Subtotal 200944 2,67,892 33%
Sr. | Amount PRAN | percentage | | CorCG 14846 20683
No. (Rs. Per Count El 1308 734
month)
C-1 2847 4422
1 1,000 10,465,175 67.88 ol oy 897
2 2,000 979,412 6.35 ol - 20
3 3,000 500,754 3.25 Il 17 325
4 4,000 206,278 1.34 I 162 209
5 5,000 3,266,666 21.19 Gl 181 263
Total 15,418,285 100.00 NPS Lite 3006 3409
- APY 3818 6860
Age wise Subtotal 33636 | 50322| 50%
SI. | AgeRange | CRAN | po centage| |Grand Total 234579 | 318214|  36%
No. Sount *Source NPS-Trust
1 |Between 18 1,977,639 12.83 Note : Corporate CG does not include AUM of
to 20 Years Damodar Valley Corporation accordingly AUM of
2 | Between 21 3,968,264 25.74 Rs. 309.69 cr. (last year Rs. 309.94 cr.) is shown under
to 25 Years 5G.
3 |Between 26 4,028,629 26.13|  The table above indicate that the asset under
to 30 Years management for government sector NPS schemes
4 |Between 31 3,394,552 22.02 (CG and SG) has grown by around 33%. The asset
to 35 Years under management of the schemes other than
5 | Above 35 2,049,201 1329 | these two schemes has grown by around 50%.
Years Though in absolute terms government sector
Total 15,418 285 100.00 schemes grew by Rs. 66,948 crores whereas other

schemes in aggregate grew by Rs. 16,687 crores.

3.16.4 The Central Recordkeeping Agency, its
role and functions

a) Introduction

NSDL  e-Governance Infrastructure  Ltd,
was appointed by PFRDA, as the Central
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Recordkeeping Agency and an agreement was
executed on November 26, 2007.

After notification of the PFRDA (Central
Recordkeeping Agency) Regulations, 2015 with
effect from April 27, 2015, NSDL e-Governance
Infrastructure Ltd was issued certificate of
registration to work as Central Recordkeeping
Agency effective from December 18, 2015 for the
remaining period of the original contract dated
November 26, 2007 effective from December 01,
2007 for 10 years.

CRA acts as an operational interface for all
intermediaries. The role includes liasoning with
all necessary external agencies and recordkeeping,
administration and customer service functions for
all subscribers of the NPS.

During the FY 2016-17, the Authority had
registered M/s Karvy Computershare Private
Limited as second CRA and allowed them to start
its operations for servicing of accounts sourced
through e-NPS module of NPS Trust wherein
the subscriber was provided an option to choose
between NSDL e-governance Ltd (1st CRA) and
M/s Karvy Computershare Pvt. Ltd (2nd CRA)
with effect from February 15, 2017 and other
distribution channels thereafter. M/s Karvy
Computershare was allowed to service the new
accounts till March 31, 2017 and thereafter it was
allowed to function as a full-fledged CRA with
interoperability functionality providing for option
to shift for existing subscribers of NPS from April
01, 2017 onwards.

Under sub regulation 4 of regulation 3 the CRA
regulations, the allocation of the subscribers
between the existing central recordkeeping
agency and the other central recordkeeping
agency or agencies, if appointed, shall be based
on a transparent criteria and process as may be
notified by the Authority from time to time having
regard to the subscribers’ interest. Accordingly,
the criterion for allocation of subscribers is
mentioned as under:-

In case where there is employee- employer
relationship, including corporate, if the CRA
charges are being borne by the employer, the
decision to select the CRA shall rest with the
employer, unless they specifically delegates the

option to individual employees and in all other
cases, the choice of selection of CRA will rest with
the employee/ subscriber under NPS. In case of
voluntary subscribers (without existence of any
employee-employer relationship) the option to
choose a CRA rests with the subscriber in general.
In case of subscribers registered under Atal
Pension Yojana, the respective government will
chose the CRA for rendering the services. In case
of NPS-Lite subscribers the aggregator will have
the option to choose the CRA.

b) Role and responsibilities of CRA

The major role and responsibilities of CRA are as
follows:

i. Continuous Enhancements and

developments of new functionalities

Itistheresponsibility of the CRA tocreateand
establish facilitation centres network across
country. They have to develop various new
functionalities/ utilities and do continuous
enhancements and development of modules
to address changing requirements of various
stakeholders.

ii. Services to Subscribers of all sectors

The primary role of CRA is of recordkeeping,
administration, providing customer service
functions for all NPS subscribers, issuance
of unique Permanent Retirement Account
Number (PRAN) and IPIN/TPIN to the
subscribers. The various services to the
subscribers includes sending SMS alerts and
emails at the time of registration, credit/
debit of units, withdrawal, balance in the
PRAN, conducting subscriber awareness
programs and providing web based access to
all the NPS stakeholders. CRA also provides
Centralized Grievance Management System
and call centre facility to the subscribers
and Nodal offices. Besides these services
all subscriber maintenance services such as
change of scheme, change of demographic
details, grievance handling etc. are being
handled by CRA.

iii. Services to Intermediaries

a) PFMs:
It is the primary responsibility of CRA
to timely intimate the position of the
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funds to PFMs, prepare and send
consolidated Investment Preference
Scheme information, sending net fund
transfer report to PFMs on the basis of
confirmation of fund transfer report
received from Trustee bank and to
measure the Scheme performance
reports using NAVs send by PFMs to
CRA.

b) TB:
To reconcile pension fund reports

received from Trustee Account
with pension fund contribution
information report and generate

error/discrepancy report on fund
reconciliation, sending instruction
to Trustee Bank to remit withdrawal
fund to subscribers” account and remit
remaining amount to Annuity Service
Providers” account against the annuity
scheme

c¢) ASPs:
To collect physical application forms
from the subscribers and forward them
to ASPs and sending funds transfer

iv.

a)

b)

details for the subscriber’s annuity
to ASPs. Transferring electronic
data transfer to ASPs with respect
to subscriber details and sending
instruction on Annuity scheme.

Others:

Provide periodic and ad-hoc MIS (including
Grievance redressal) to PFRDA, State
Governments, Central Government and
Ministry of Finance, conduct periodic
orientation programs for nodal offices and
to provide seamless and error-free system
operations involving CRA system, PFMs,
TB and other entities in NPS

Annual fee

The Central recordkeeping agency will pay
an annual fee at the rate of 0.05 times of the
service charges as specified in regulation 22
of PFRDA (Central Recordkeeping Agency)
Regulations, 2015.

CRA Service Charges

The charge structure for NPS regular and
NPS Lite/APY subscribers is provided
hereunder the information of all concerned:

Table 3.27: Charge structure for NPS regular and NPS Lite/APY

M/s NSDL e-governance M/s Karvy Computershare Pvt
S. . Infrastructure Ltd (1st CRA) Ltd (2nd CRA)
No. | ServiceChargehead o, o ular | NPS Lite/ APY | NPS Regular | NPS Lite/ APY
egular ite egular ite
(Rs.) (Rs.) (Rs.) (Rs.)
1 PRA opening charges 40.00 15.00 39.36 15.00
2 PRA Annual maintenance 95.00 25.00 57.63 14.40
charges
3 Transaction charges 3.75 NIL 3.36 NIL
¢) Regulations conduct of the entity who wish to function
The PFRDA (Central Recordkeeping as  Central  Recordkeeping —Agency.

Agency) Regulations, 2015, have been
notified on 27th April, 2015. Subsequently,
PFRDA (Central Recordkeeping Agency)
(First Amendment) Regulations, 2018 have
been notified on 25th June 2018.

The objective of the Pension Fund Regulatory
and Development Authority (Central
Recordkeeping  Agency)  Regulations,
2015 is to set standards for the eligibility,
governance, organization and operational

Regulations would ensure an effective and
credible use of inspection, investigation,
surveillance and enforcement powers and
implementation of an efficient compliance
program in tune with the spirit of PEFRDA
Act.

Entity registered as Central Recordkeeping
Agency through this regulation is required
to establish an internal system that delivers
compliance with standards for internal
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d)

organization and operational conduct, with
the aim of protecting the interests of NPS
subscribers and their assets.

Development of new functionalities

Continuousenhancementsand development
of modules to address changing
requirements of various stakeholders is
one the main objective of CRA. Various
functionalities were developed by CRA
to ensure the seamless functioning of NPS
system. Few of the major developments are
as under:

Facilities available under NPS to Subscriber:

All Citizens of India sector Subscribers
have an option to shift to eNPS by initiating
a shifting request in their CRA login.

Facility for instant generation of IPIN /
TPIN a feature has been enabled in the
CRA system to facilitate the Subscribers
to generate instant IPIN (Internet Personal
Identification Number) on the same day of
generation of PRAN. Thefacilityisapplicable
for Subscribers who have registered their
Mobile Number and/or email ID in the
system. The Subscriber is required to access
the CRA system to generate IPIN using OTP
(One Time Password) on Mobile Number
and/or email ID.

The following functionalities have been
made available 24*7 for Subscribers in the

CRA system:

a.  One Way Switch

b.  Tier II Partial Withdrawal

c.  Conditional Withdrawal

d.  Scheme Preference Change

e.  FATCA Self Certification

f. Aadhaar Seeding

g.  Aadhaar based address update

Change of PFM and Investment Option
At present, the option of Scheme Preference
Change for Tier I account is available only
to All Citizens of India (UoS) and Corporate
Subscribers. Now, the Scheme Preference
Change option will be made available to
Central Government Subscribers for Tier I
Account w.e.f. 01.04.2019 wherein following
option will be allowed:

a) The existing scheme in which funds
are allocated by PFRDA among
three public sector undertaking fund
managers shall continue as default
scheme for both new and existing
subscribers.

b)  Auto Choice Moderate (LC 50)

c¢)  Auto Choice Conservative (LC 25)

d)  Active Choice G (100% G, i.e., funds
will be invested in G-Sec only) scheme
of any of the PFMs.

Increase in Govt. co-contribution from
10% to 14% for Central Govt. subscribers
w.e.f. 01.04.2019.

PAN based registration made available for
Non Bank POPs if the subscriber is already
an existing customer of the non-Bank POP.

Addition of following sub-categories in
CGMS for Withdrawal

1.  Partial withdrawal not initiated / not
authorised / amount not received

2. Exit not initiated / not authorised /
amount not received

3.  Pre-mature withdrawal not initiated /
not authorised / amount not received

4.  Death withdrawal not initiated / not
authorised / amount not received

“NPS ki Paathshala’ videos on Youtube for
making the subscribers and nodal offices
more aware about the various functionalities
and benefits of NPS.

CGMS made available in Hindi- CGMS
available for subscribers in eNPS has been
provided the option to select the language
Hindi or English by Karvy CRA.

Frequently Asked Questions (FAQs) along
with answers against respective query
category are now available to Subscriber
& Entity (raising grievance on behalf of
NPS Subscriber) in CGMS. The Subscriber
raising any query through CGMS will have
a provision to view the FAQs & relevant
answers based on the category of grievance
selected.

For Facility of document (Exit Applications/
KYC documents) upload (in .pdf format)
to Subscribers /DDOs/ Nodal Offices for
Superannuation, Premature and Death Exit
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requests.

Post Supreme Court Judgment on Aadhar,
the Aadhar based registration and
authentication has been stopped under NPS
and APY.

Alerts: CRA is sending alerts to the
subscribers  for various transactions
under NPS. Now the alert will be send to
the subscribers for whom fund receipt
confirmation is received from Trustee Bank
for investment under NPS. In this regard, an
SMS will be sent to the subscribers that the
confirmation for fund has been received and
units for the same will be credited at the end
of day. This will help subscribers to know in
advance for investment under NPS

As per PFRDA (Exit and Withdrawal)
Regulations, 2015, a partial withdrawal
of accumulated pension wealth under
NPS, at any time before exit from NPS is
permitted subject to terms and conditions,
purpose, frequency and limits specified
in the regulations. Now, as per Third &
Forth Amendment to PFRDA (Exit and
Withdrawal) Regulations, 2015, partial
withdrawal will also be allowed for
following purposes. These new options have
been implemented in online withdrawal
module of CRA system

1.  Tomeetmedical & incidental expenses
due to disability /incapacitation

2. For skill development/re-skilling or
any other self-development activities

3.  For establishment of own venture or
any start-up

Enhancement in Central Grievance Management
System (CGMS)

Now, the following sub-categories have

been added in CGMS for “Withdrawal”

category.

1. Partial withdrawal not initiated / not
authorised / amount not received

2. Exit not initiated / not authorised /
amount not received

3. Pre-mature withdrawal not initiated /
not authorised / amount not received

4, Death withdrawal not initiated / not
authorised / amount not received

CGMS available for subscribers in eNPS
has been provided the option to select the

language Hindi introduction by Karvy
CRA.

To facilitate Subscribers and Nodal Offices,
Limited Access View has been enabled
on CRA’s website, to view the status of
grievances. The Subscribers and Nodal
Offices can check the status of grievance
directly without logging to CRA system.
Now, an additional check to provide mobile
number has been included alongwith other
details like Token No., Captcha code etc. in
search criteria to view grievance status

A pop-up of Frequently Asked Questions
(FAQs) at the time of raising enquiries in
CGMS of CRA has been enabled to ensure
that requisite basic information becomes
readily available to the Subscriber and
grievance does not get raised in the CGMS.

Under NPS, Subscribers/Nodal Offices
have an option to raise grievances in Central
Grievance Management System (CGMS).
Now, a provision is made in CGMS such
that at the time of escalating grievance to
NPS Trust, the Subscriber will have an
option to provide additional information
for grievance or escalate the grievance to
NPS Trust.

New features under eNPS

In eNPS, the KYC details of Subscribers
are verified by Bank POPs at the time of
enrolment through PAN based registration.
Now, as per PFRDA’s guidelines, non-Bank
POPs which are registered with any of the
financial regulators have been allowed to
verify the KYC of their customers while
registering them under eNPS. Accordingly,
PAN based Subscriber Registration through
non-bank POPs has been enabled under
eNPS.

e-Sign functionality has been implemented
under eNPS platform for PAN based
Subscriber Registration and Tier 1II
Registration. Now, Subscribers can directly
eSign the application form for Registration
and Tier II Activation instead of submitting
physical form to CRA.
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. The facility to download and/or print
ePRAN Card and Transaction Statement
is availbale to APY Subscriber. The APY
Subscriber can access their ePRAN Card and
Transaction Statement through CRA NPS
Lite website (www.npslite-nsdl.com). The
Subscriber have an option to search their
ePRAN Card and Transaction Statement
with/without PRAN details. The Subscriber
are then required to provide minimum
details like PRAN and Bank Account
Number or Subscriber Name, Bank Account
Number and Date or birth registered in the
CRA system under APY.

. APY Subscribers have been given an
option to have a physical APY PRAN Card
through eNPS. The Subscriber is required
to access eNPS platform and submit a
request for physical PRAN Card by paying
the applicable charges through Payment
Gateway.

Features in NPS Mobile App

NPS subscribers can access their account through
the NPS mobile application. This application
provides various features and allows easy access
to the subscriber’s retirement funds. The following
features have been added in NPS Mobile App:

. Request status view for Scheme Preference
Change, Grievances.

. Option of providing mobile number while
raising enquiry/ grievances.
. Message notification in landing page, in

case of server downtime.
. ePRAN View.

. The NPS Mobile App has been upgraded
with the relevant changes with respect to the
option of selecting the Pension Funds (PFs)
and Investment Pattern in Tier I account.

. Mobile app has been made available
for subscribers using I0S and Windows
platform. An option to check FATCA
compliance status has also been provided
in limited access view at www.npscra.nsdl.
co.in.

. Now, an additional option to submit
FATCA declaration through NPS mobile

app has been released for Subscribers.
Subscriber can login in NPS mobile app
using login credentials and select “FATCA/
CRS Certification” option. The Subscriber
is required to fill-up the requisite FATCA
details and submit the same through duly
authorisation by generating OTP on his/her
registered mobile number.

. An additional option to view historical NAV
has been made available in Mobile App.

APY Mobile app is available both for NPS Lite
and APY subscribers.

Alert for Grievances

. An Email/SMS alert (along with Token No.)
is sent to APY Subscriber on generation and
resolution of a grievance in CRA system.
A view facility has been enabled for CRA
call center user to view the details of email
and SMS sent to particular subscriber. This
will help the CRA user to serve/resolve the
subscribers query efficiently in less time.

PRAN/ePRAN for APY

APY Subscribers have been given an option to
have a physical APY PRAN Card through eNPS.
The Subscriber is required to access eNPS platform
and submit a request for physical PRAN Card by
paying the applicable charges through Payment
Gateway. On receipt of request, physical PRAN
kit is dispatched by CRA at the Subscriber’s
address registered in the CRA system.

Survey

Online Survey facility, this initiative, an
online platform has been developed by CRA
for conducting surveys wherein feedback/
replies can be given online by Subscriber/target
group engagement by accessing the relevant
link. Various survey has been undertaken by
the Authority to create/assess the awareness
amongst the suscbribers.

Error Rectification Module (ERM)

An ERM request can be processed by the Nodal
Office through whom the contributions were
uploaded in CRA system. In addition, now in
case of State Govt., the facility to perform a single
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ERM transaction on behalf of all the underlying
Nodal Offices is provided to the Oversight Office.
This will save efforts and time of multiple ERM
requests being captured by different Nodal
Offices.

Online Corporate Registration

A facility for online registration is enabled for
Corporates through eNPS platform. Corporate
is required to provide the requisite registration
details and select a POP for association and
submission of the relevant documents for further
processing. The registration details captured by
the Corporate are to be authorized by associated
POP.

Further, earlier there was one option where
Corporate can choose the Pension Fund and Asset
allocation can be provided by subscribers and if in
case choice is given to subscribers, Pension Fund
and Asset allocation was require to be selected
by the subscribers. Now, in case of choice made
by Corporate, the same has been changed for
prospective corporates wherein corporate has to
choose the Pension Fund as well as asset allocation
while applying for registration under NPS.

Moreover, the choice of selecting the scheme
preference under NPS will be either at Corporate
level or at Subscriber level.

Retirement Adviser

The Retirement Advisers (RAs) are appointed
by PFRDA to engage in the activity of providing
advice on NPS thereby to extend the reach of
NPS. The RAs can be an individual, registered
partnership firm, body corporate, or any
registered Trust or society. The online platform
has been developed and released in the CRA
systems to facilitate registration of an individual/
entity as RA.

The facility of Aadhaar based PRAN generation
is also provided to RA’s. RA is required to login
in the CRA system (www.cra-nsdl.com) using
its login credentials and click on ‘Subscriber
Registration” for generating PRAN under NPS.

CRA Toll Free Helpline

Dedicated toll free number (1800222081) is
available to Nodal Offices for contacting CRA

regarding their general queries / complaints.
This is in addition to an existing toll free number
(1800222080) available for NPS Subscribers.

3.16.5 Pension funds

The management of the assets under NPS and
any other scheme regulated / administered by
PFRDA is done by professional fund managers
appointed exclusively for this purpose.

Functions of Pension Funds

The functions of the Pension Funds

include:

a.  Professional investment of funds as per
investment guidelines prescribed by
the Authority and in the best interest of
subscribers.

b.  Scheme portfolio construction as per laid
out schemes by the Authority.

c.  Maintenance of books and records of its
operations.

d.  Reporting to the Authority and NPST at
periodical interval.

e. Public disclosure.

There are eight Pension Funds under NPS.
The following three Pension Funds manage
Government sector schemes and APY scheme

i) LIC Pension Fund Limited
ii)  SBI Pension Funds Pvt. Ltd
iii)  UTI Retirement Solutions Ltd

The investment management fee charged by
Pension Funds for managing the Govt. employees
NPS portfolio is presently 0.0102 per cent per
annum of the assets under management.

The private sector NPS schemes are managed by
the following Pension Funds:

i) HDFC Pension Management Co. Ltd.

ii)  ICICIPrudential Pension Fund Management
Co. Ltd.

Kotak Mahindra Pension Fund Ltd.
iv)  LIC Pension Fund Ltd.

v)  Reliance Capital Pension Fund Ltd.
vi)  SBI Pension Funds Pvt. Ltd
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vii)

UTI Retirement Solutions Pvt. Ltd
viii) Birla Sun Life Pension Management Limited

3.16.6 The Trustee Bank

a)

Trustee Bank:

Axis Bank Ltd. was selected Trustee Bank under
NPS through an open bidding process with effect
from 1st July 2015 for a period of 5 years, as per the
terms of the PFRDA (Trustee Bank) Regulations,

2015.

b)

Roles and responsibilities of Trustee
Bank:

1)

Trustee Bank facilitates fund transfers
across various entities of CRA system
viz. Nodal Offices (uploading offices),
Pension Fund Managers, Annuity
Service Providers and subscribers.

2)

Trustee Bank uploads a file containing
the details of the funds received from
various Nodal Offices to the CRA
system. These details are then matched
with contribution details provided by
Nodal Office(s) to CRA system.
Trustee Bank receives fund transfer
instructions from CRA system as a
part of Pay-in Pay -Out process to
transfer funds to various entities viz.
PFMs, Annuity Providers, Withdrawal
Account and may also receive funds
from Pension Fund Manager(s).
Return of unidentified remittances
or remittances with incomplete
information to the concerned entity.
At the end of each settlement day, the
balance funds at Trustee Bank account
are reconciled with CRA system.

The following diagram depicts the role of Trustee Bank in the NPS architecture:

Chart 3.2: NPS architecture and intermediaries

NPS -Architecture
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c¢)  Timelines for Trustee Bank

The business activities of Trustee Bank are linked
with the other processes at CRA. Therefore, bank
ensures that the activities are completed within
the timelines specified. The chart given below
gives the basic idea of the core activities and time
limit within which the same is carried out by the
Bank:

Table 3.28: Core activities of the Trustee Bank

Nature of Activity Timelines
Return of unidentified funds T+1
Upload of Fund Receipt T+1 (by 9:00
Confirmation file (FRC) a.m.)
Download Pay-ininstruction Daily
files from CRA
Transfer of matched and T+1
booked funds to Pension
Fund Managers
Upload of statements and Daily
closing balance of various
accounts

Note: (Assumption- Fund realisation at TB on day T)

1. Challenges faced

i)  Pending SCFs- Many Nodal Offices have
uploaded SCFs twice or have not remitted
funds corresponding to these SCFs. PFRDA
tries its best to get these SCFs matched and
booked within the prescribed timelines.

ii)  Missing credit- At times many Nodal
Offices are not regular in remitting funds

timely. PFRDA has continuously taken up
the matter of missing credits in the PRAN
of the subscribers with the concerned
organisations- PAOs, so that the subscribers
do not lose on investment opportunity as a
result of the delay.
iii) Funds remitted with incomplete details-
Many Nodal Offices remitted funds to the
Trustee Bank without complete details like
PAO id, Transaction Id, etc. These funds
received by the Trustee Bank prior to May
2012, are lying wunidentified for which
Nodal Offices have neither provided Fund
Transfer Details (FTDs) nor uploaded SCFs.
PFRDA is continuously following it up with
the Nodal offices for resolution of the same.

iv) Return of Outward remittances by TB to
Subscribers - The withdrawal fundsremitted
by TB to the subscribers gets returned due
to various reasons, the most important of
these being Incorrect bank details, Incorrect
IFSC, mismatch in beneficiary name etc.

PFRDA (Trustee Bank) regulations, 2015 had been
notified on 23rd March, 2015.

The objective of the Pension Fund Regulatory
and Development Authority (Trustee Bank)
Regulations is to set standards for the eligibility,
governance, organization and operational conduct
of the entity who wish to function as Trustee Bank.
Regulations would ensure an effective and credible
use of inspection, investigation, surveillance and
enforcement powers and implementation of an
efficient compliance program in tune with the
spirit of PFRDA Act.

Chart 3.3: Daily Average Balance (in Crs.) - Trend during FY 2018-19

Month Agpr-18 May-1E Jun-18

Jul-18  Aug-18 Sep-18 Det

1B Mov-18 Dec-18 lan-19  Feb-19 Mar-19
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3.16.7The Custodian under the National

Pension System

Custodian of Securities” means an entity which
has been granted a certificate of registration
under sub-section (3) of section 27 of the Act by
the Authority as a custodian of securities for the
purpose of providing custodial and depository
participant services for the pension schemes
regulated by the Authority;

“Custodial services” means safekeeping of
securities or assets held under the National
Pension System or any other pension scheme
and providing services incidental thereto and
includes-

(i) maintaining accounts of securities or assets
held;

(i) undertaking activities as a Domestic
Depository in terms of the Depositories
Act, 1996 (22 of 1996) or as permitted by the
Securities and Exchange Board of India;

(iif) collecting the benefits or rights accruing on
the securities or assets;

(iv) informing about the actions taken or to be
taken by the issuer of the securities, having
a bearing on the benefits or rights accruing
on the securities or assets held; and

(v) maintaining and reconciling records of the
services referred to in sub-clauses (i) to

(iv);

Presently, the Stock Holding Corporation of India
(SHCIL) is acting as Custodian of Securities.

General obligations of Custodian of Securities

As per the Regulation no. 19 of the PFRDA
(Custodian of Securities) Regulations, 2015,
general obligations of Custodian of Securities are
listed below:

(1) The custodian of securities shall exercise
at all times reasonable care, prudence,
professional skill and diligence while
discharging its duties in the best interest of
the subscribers.

(2) The custodian of securities shall facilitate
adequate  infrastructure  information
technology, systems and procedures that

are required for enabling it to co-ordinate
with other intermediaries and entities and
adapt to future changes including changes
on account of technology advancements,
changes in system specifications and
services and undertake functional
obligations specified by the Authority.

The custodian of securities shall take
all necessary precautions to ensure that
continuity of the record keeping is not lost
or destroyed and that sufficient back up of
records are available.

The custodian of securities shall ensure at
all times that transactions in the pension
schemes accounts are put through
according to the instructions of the pension
fund or the National Pension System Trust
and the securities held in such accounts
are used only for transactions explicitly
authorised by the pension fund or the
National Pension System Trust.

The custodian of securities shall ensure at
all times that, the securities held on behalf
of the National Pension System Trust are
separate and clearly segregated in its books
from its own holdings, other client accounts
and separated from all other activities.
The custodian of securities shall open
a separate custody account for pension
schemes regulated by the Authority and in
accordance with the manner specified for
registration of securities.

The custodian of securities shall ensure
that all the rights or entitlements on the
securities held in its custody for pension
schemes or the National Pension System
Trust are received on time and in the
manner specified by the Authority or the
National Pension System Trust.

The custodian of securities shall ensure
that the individual holdings of securities
in the pension scheme accounts are
reconciled with the depository holdings
and Constituents’” Subsidiary General
Ledger (CSGL) account at the end of the
day.

The custodian of securities shall be
continuously  accountable  for  the
movement of securities in and out of the
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pension scheme accounts and shall provide
complete audit trail whenever called for
by the Authority or the National Pension
System Trust.

(9) The custodian of securities shall create and
maintain the records of securities held in
its custody in such manner that the tracing
of securities or obtaining duplicate of the
documents is facilitated, in the event of
loss of original records for any reason.

(10) The custodian of securities shall ensure
that the securities handled by it under the
National Pension System or any pension
scheme regulated by the Authority are
adequately insured.

(11) The custodian of securities shall have
adequate systems for internal controls to
prevent any manipulation of records and
documents including audits for securities
and rights or entitlements arising from
the securities held under this agreement.
The custodian of securities shall have
appropriate safekeeping measures to
ensure that such securities (assets or
documents) are protected from theft or
natural hazard.

(12) The custodian of securities shall not be
entitled to setting off securities held in the
pension scheme accounts regulated by the
Authority or otherwise deal with them to
extinguish partly or fully any amounts due
to it from the pension fund or the National
Pension System Trust without the prior
consent in writing from the Authority or
the National Pension System Trust.

(13) The custodian of securities shall not
encumber the securities in any manner
including by an act of pledging,
hypothecating or creating any charge or
lien on the said securities. The custodian
of securities shall not convert the securities
in any manner without the approval of the
Authority or the National Pension System
Trust.

(14) The custodian of securities shall transmit
such reports and statements to the pension
fund or the National Pension System
Trust or the Authority or to such other
intermediaries at such periodic intervals

as may be specified by the Authority
from time to time or as specified in the
agreements

(15) The custodian of securities shall maintain
proper books of accounts, registers,
records, documents and have adequate
mechanisms for the purposes of reviewing,
monitoring and evaluating the custodian’s
controls, systems, procedures and
safeguards.

(16) The custodian of securities shall have its
books of accounts audited quarterly by
an internal auditor and submit an extract
thereof relating to the assets or business
of the pension funds to the Authority or
the National Pension System Trust, as
specified, within thirty days from the date
of audit.

(17) The custodian of securities shall adhere to
all applicable rules, regulations, circulars
or guidelines framed, recommended,
mandated by any regulator, authority,
clearing  corporation, exchange or
depository for various functions or services
offerings to the National Pension System

Trust.
Custodian Charges
Asset 0.0032% per annum of asset
Servicing | under custody for electronic and
Charges physical segment

3.16.8 The National Pension System Trust

The NPS Trust was established in terms of the
Central Government letter D.O. No 5(75)/2006-
ECB & PR dated 24th April 2007. PFRDA is
the settlor of the Trust and the execution of
the NPS Trust Deed by PFRDA took place
on 27th February, 2008. A memorandum of
Understanding was signed between PFRDA
and the NPS Trust highlighting the rights and
obligations of both the parties on 1st July 2009.

The NPS Trust has been set up and constituted
to hold the assets and funds under the NPS for
the benefit of the beneficiaries (subscribers).
Trustees have the legal ownership of the
Trust Fund and the general superintendence,
direction and management of the affairs of the
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Trust and all powers, authorities and discretions
appurtenant to or incidental to the purpose of
the trust absolutely vest in the Trustees, subject
nevertheless to the provision of the PFRDA Act-
2013, Indian Trust Act - 1882, NPS Trust Deed and
further subject to such directions or guidelines
that may be issued by PFRDA from time to time.
However, the beneficial interest shall always vest
with the beneficiaries of the NPS Trust.

Authority appoints a person with appropriate
background and experience as Chief Executive
Officer of the Trust who is responsible for day-
to-day administration and Management of the
Trust subject to the superintendence, control
and direction of the Board of The Board meets at
least once in every three calendar months. The
constitution of the NPS Trust Board as on March
31, 2019 is provided in the table below.

Table 3.29: The constitution of the NPS Trust
Board as on March 31, 2019

S.No Name Designation
1 | Sh. Ashvin Parekh Chairman &
Trustee
2 | Sh. Sanjeev Chanana Trustee
3 | Sh. Atanu Sen Trustee
4 | Sh. Dinesh Kumar Mehrotra Trustee
5 | Sh. Radhakrishnan Nair Trustee
6 | Sh. Suraj Bhan Trustee
7 | Sh. Sanjiv Mittal Trustee
8 | Sh. Surendra Kumar Solanki Trustee
9 | Sh. Munish Malik Chief
Executive
Officer

1. Management of NPS Funds by the NPS
Trust

The NPS funds of subscribers held in the name
of NPS Trust are managed by eight appointed
pension funds on behalf of the Board of Trustees
to realize and fulfill the objectives of the NPS Trust
in the interest of the Subscribers. The Performance
of the Pension funds are reviewed on a quarterly
basis by NPS Trust and instructions/Guidance is
being given to them for protecting the interest of
the subscribers. In addition, PFRDA also monitors
the performance of NPST & Pension Funds.

During the FY 2018-19, three (3) Trustees were
also appointed on the Board of Trustees of NPS
Trust, as per details given below:

i) Shri Suraj Bhan, Ex-IES, Former Additional

Secretary =~ (Labour),  appointed  on
11/12/2018

if) Shri Sanjiv Mittal, IAS, Additional
Chief Secretary, Finance Department,

Government of U.P. (being largest State in
terms of subscribers under NPS) appointed
on 11/01/2019

Shri S. K. Solanki, IAS, Secretary/
Special Secretary, Finance (Expenditure),
Government of Rajasthan (being largest
State in terms of AUM under NPS),
appointed on 11/01/2019

i)

3.16.9 Retirement Advisor

The Retirement Advisers (RAs) are appointed
by PFRDA to engage in the activity of providing
advice on NPS thereby to extend the reach of
NPS. The RAs can be an individual, registered
partnership firm, body corporate, or any
registered Trust or society. The online platform
has been developed and released in the CRA
system to facilitate registration of an individual/
entity as RA.

With shift in the design of pension systems from
defined-benefit plans to defined-contribution
plans where individuals need to make financial
decisions and bear greater financial risk, selection
of an appropriate investment pattern is crucial for
the pension plan participants. India, considered
to be low in financial literacy, demonstrates a
tangible need for financial advice with respect
to retirement decisions. Retirement advisors are
playing an important role in guiding and helping
consumers to have a better understanding of
investment and pay-out options. This necessitates
development of a pool of human resources having
right skills and expertise in retirement advice and
choosing appropriate pension/savings product
for retirement quality intermediation to market
participants.

Taking into account international experience and
the needs of the Indian system of organised and
unorganised workers, with a view to protecting
the interests of retiring population and more
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importantly, for minimising risks of losses
arising out of deficient understanding of the
various options in the returns from the NPS,
PFRDA has accredited National Institute of
Securities Markets (NISM) as the accredited
institute for Certification of the Retirement
Adviser Certification Examination.

With the objective to provide a framework
for eligibility, registration process, fees etc. of
Retirement Adviser and to define the scope of
workandresponsibility of the Retirement Adviser
to ensure orderly growth of pension sector,
Pension Fund Regulatory and Development
Authority (Retirement Adviser) Regulations,
2016 were notified by PFRDA.

3.16.10 Other functions carried out by the
Authority in the area of pensions.

a) Implementation of Cyber Security:

PFRDA has constituted a Standing Committee
on Information, Systems & Technology and
Cyber Security in August 2018 with a view
to keep an eye on rapid technological change
and its effect on the financial sector in order to
safeguard the subscribers’ interest. The terms
of reference of the said committee are to advise
on Information Systems, Technology & cyber
security issues, development of Management
Information Systems (MIS), Supervisory and
Regulatory platforms, new opportunities and
challenges of Financial Technologies, Regulatory
Technologies, strengthen the processes of cyber
security /system/information security audit
of PFRDA and intermediaries under the NPS
architecture.

PFRDA has also engaged Chief Information
Security Officer (CISO), to manage all IT and
Cyber issues within PFRDA and to coordinate
with the intermediaries and other agencies like
CERT-In, NCIIPC on matters related to cyber
security.

b) Fin-Tech through Regulatory Sandbox

Therehasbeentremendouschangeinthefinancial
sector due to technological advancements and
innovations. Regulatory sandbox approach
could be utilised to experiment upcoming
technologies and solutions in order to promote

the development of Financial Technology
(Fin Tech) for the pension sector in a safe and
controlled environment. Accordingly, PFRDA
has constituted a Group with representative
from ReBIT, PFRDA, NPCI & NSDL to identify
areas under NPS which could utilize financial
technologies (Fin-Tech) through Regulatory
Sandbox. The committee has submitted its report.
The same has been posted on PFRDA’s website
for public comments/feedback Comments/
Feedback.

¢) e-NPS Online Platform

In light of “Digital India” campaign on
promoting e-governance for providing last
mile connectivity through extensive use of
Information and Communications Technology
platforms, PFRDA has been pursuing the
development and operationalization of online
transaction facilities for the prospective as well
as existing subscribers of NPS. Towards this end,
an online platform for registration of subscribers
and receipt of contribution under National
Pension System (eNPS) through NPS Trust
at www.npstrust.org.in has been developed.
Through this platform, a prospective subscriber
can register for NPS; contribute to his/her
Permanent Retirement Account. Further, the
subscribers who already have an NPS account
can make contributions through eNPS directly.
A prospective subscriber can visit NPS Trust
website www.npstrust.org.in and select NPS
Online menu to register and contribute to NPS.
While registering, a Subscriber will provide his/
her name & Permanent Account Number (PAN)
details which will be validated online with the
Income Tax Department. Subscriber will then
select the Bank (through which KYC verification
to be done), fill up the personal details and
upload photograph & signature. After filling up
of details, the Subscriber will make contribution
through net banking from the account of the
selected Bank. Once payment is made, PRAN
will be provided online to the Subscriber. The
details submitted by the subscriber will be sent
through CRA system to the selected Bank for
KYC verification. After verification of KYC by
the Bank, the PRAN will become active and
operational. Subscriber will be required to print
the form, paste photograph, affix signature
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and submit the physical form to CRA within a
specified period while continuing contributing
online.

Subscriber can make subsequent contribution
online through net banking /debit card/credit
card at any time and the same will be credited in
the subscriber’s PRAN account on T+2 basis. The
complete information about eNPS is available in
PFRDA website www.pfrda.org.in and also on

per CRA-NSDL and Karvy website., As on 31st
March 2019, 3.48 lakh Tier I accounts and 1.07
lakh Tier II accounts have been opened through
eNPS.

d) APY Online Tools:

PFRDA has offered several online features to
facilitate subscribers for access of APY features
without visiting the bank/post branch, such as:

NPS Trust website www.npstrust.org.in . As

Table 3.30: Available APY Online Tools:

Benefits

Module can be used for lodging a grievance and checking the status
of grievances raised by the subscribers. The Subscribers can use the
facility with or without PRAN.

APY subscribers can upgrade/downgrade a pension amount once
in a year. The feature enables the user to check the differential
amount to be deposited/ to be received back as per the new
guaranteed pension amount chosen. Higher amount needs to be
deposited in case of upgrade and additional contributions would
be returned to the subscribers in case of down grade.

Useful for downloading of transaction statement and ePRAN card.
The option contains a search with PRAN and without PRAN. The
subscriber can download Transaction Statement financial year

Digital APY enrolment through eNPS ensures wider reach. It
is a user friendly platform and makes enrolment under APY in
a complete end to end digital interface without submission of
physical form by the prospective subscribers and without visiting

Sr. No. Digital Utility
1 APY Grievance
Module
2 | APY Upgrade /APY
Downgrade View
3 ePRAN card/e SoT
facility
wise.
4 [APY@eNPS ( Digital
On boarding facility
into APY)
a bank branch.
5 Mobile Application

APY Mobile applications empower the subscribers to view
Statement of Account and other details of their APY account.
APY subscribers with smart phones can down load APY mobile
applications from google store and install in their mobile phones
for real time viewing of APY Accounts.

e) Small finance Banks and Payment banks

Payments banks and Small Finance Banks are
a new model of banks conceptualized by the
Reserve Bank of India (RBI). Small Finance
Banks and Payment Banks are new age banks
and given the strength of the bank, expertise and
it reach, Small Finance Bank and Payment Bank
can play a pivotal role in outreach of subscribers
under APY.

To strengthen the existing channels of APY
distribution, it was felt that these new Payments
Banks and Small Finance Banks will provide a
boost to the outreach of subscribers under APY.

As on Mar/31/2019, the following Small Finance
Banks and Payment Banks are registered in CRA
system.
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Table 3.31: List of following Small Finance Banks and Payment Banks.

Name of the APY Service Provider NLOO | Type of | NLOO State No. of Subscribers
Reg. No. | Banks Name Branches Registered As
Regd. as on (March 31,
NLCC 2019)
Airtel Payments Bank Limited 7004900 PAYB Haryana 1 48,182
ESAF Small Finance Bank Limited 7004885 SFB Kerala 445 9,190
Paytm Payments Bank Limited 7004863 | PAYB | Uttar Pradesh 1 0
Suryoday Small Finance Bank Limited | 7004896 SFB Maharashtra 52 0
Au Small Finance Bank Limited 7004911 SFB Rajasthan 306 0
Ujjivan Small Finance Bank Limited 7004981 SFB Karnataka 0 0

Details with respect to the year on year performance in terms of subscriber registration is depicted in the tables
at Annexure I.
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Part IV

Pension Advisory Committee

41 Pension Advisory Committee

Section 45 of PFRDA Act provides for
constitution of a Pension Advisory Committee
with  representations  from  employees,
associations, subscribers, commerce & industry,
intermediaries and organization engaged in
pension research to advise the Authority on
matter relating to the making of regulations or
as may be referred to it. During the year under
reference, the Pension Advisory Committee
meetings took place i.e. on September 24, 2018,
and March 18, 2019 at New Delhi.

The following agenda items were taken up for
discussion in the Eleventh Meeting of PAC, 24th
September, 2018:

. Proposal on Amendments to the
PFRDA (Pension Fund) Regulations, 2015

. Exploring the possibility to increase the
age of superannuation from 60 years to
70 years for subscribers covered under
Individual capacity (All Citizen Model)

The following agenda items were taken up for
discussion in the Twelfth Meeting of PAC, March
18, 2019:

. Engagement of Insurance Agents and
Banking Correspondents as facilitators
For Distribution of Pension Schemes
Regulated And Administered By PFRDA
- Amendment To Point of Presence

Regulations, 2018.

. Provisioning of Non-Performing Assets.

. Other Pension schemes under PFRDA Act
2013.

. Transfer of Legacy Funds of Central
Government Subscribers pursuant to

opening of choices of Pension Funds and
Asset Allocation to them.

Composition of Pension Advisory Committee
(PAC) is at Annexure IV.

4.2 Regulations Made or Amended

The information pertaining

Developments made during financial year 2018-

to Regulatory

and Corporate Model. 19 d
are as under
. Selection of default Pension Fund under
NPS Private Sector 1.  New Regulations notified during FY 2018-
. Pension Funds providing Annuity under 19: NIL
NPS 2. Amendments in the Regulations during FY
2018-19:
Following amendments have been notified
during Apr 2018 - Mar 2019:
Table 4.1: Amendment in regulations
Sr. Amendment Date of Gazette
No. Notification
1. |Pension fund regulatory and development authority (exits and withdrawals 18.05.2018
Under the national pension system) (fourth amendment) regulations, 2018
2. | Pension Fund Regulatory and Development Authority (Central Recordkeeping 25.06.2018
Agency) (First Amendment) Regulations 2018
3. |Pension Fund Regulatory And Development Authority(Point Of Presence) 25.06.2018
Regulations,2018
4. | Pension Fund Regulatory and Development Authority (Exits and Withdrawals 19.02.2019
Under the National Pension System)(Fifth Amendment) Regulations, 2019
5. | Pension Fund Regulatory and Development Authority (Trustee Bank) (First 19.02.2019
Amendment) Regulations, 2019
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4.3 Constitution of Committee for utilization
of Subscriber Education and Protection Fund

As per Section 6 of PFRDA (Subscriber Education
and Protection Fund), Regulations, 2015 a
committee was re-constituted on 25th March
2019 for recommending subscriber education,
awareness and protection activities and for
utilization of the Fund. The Committee shall
recommend utilization of funds for subscribers’
education, awareness and protection.

The committee may recommend projects
and initiatives in association with various
institutions, associations and organization
etc. which are engaged in activities, related to
subscriber awareness, education and protection.
Committee met once during the financial year.

44 Standing Committee on Information
Technology and Cyber Security in PFRDA:

PFRDA has constituted a Standing Committee
on Information, Systems & Technology and
Cyber Security in August 2018 with a view
to keep an eye on rapid technological change
and its effect on the financial sector in order to
safeguard the subscribers’ interest. The terms
of reference of the said committee are to advise
on Information Systems, Technology & cyber
security issues, development of Management
Information Systems (MIS), Supervisory and
Regulatory platforms, new opportunities and
challenges of Financial Technologies, Regulatory
Technologies, strengthen the processes of cyber
security/system/information security audit
of PFRDA and intermediaries under the NPS
architecture. Committee has met twice in the
financial year.
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Part V

Organizational Matters of the Pension Fund Regulatory and
Development Authority

5.1 Constitution of PFRDA Board

Section 4 of the PFRDA Act provides for the
composition of the Authority consisting of a
Chairperson, three whole time members; and
three part-time members to be appointed by the
Central Govt. As on 31.03.2019, the composition
was as under:

(i) Chairman

Shri Hemant G. Contractor is the first
Chairman to head the statutory Pension
Fund Regulatory and Development
Authority (PFRDA) after notification of
PFRDA Act in 2014. He joined PFRDA on
7th October 2014. Prior to joining PEFRDA
he was a career banker & joined State Bank
of India as Probationary Officer in 1974.

(i) Whole-Time Members

1. Dr. B.S. Bhandari, Whole-Time
Member (Economics) from 16.05.2014
till date.

2. Shri Supratim Bandopadhyay,
Whole-Time Member (Finance) from
12.03.2018 till date.

(iii) Part-Time Members
1. Ms.  Annie George Mathew,
Joint Secretary, Department of

Expenditure, Part Time Member
from 12.12.2014 till date.

2. Shri Sanjiv Narain Mathur, Joint
Secretary, DPPW, Ministry of
Personnel, P G and Pensions, Part-
Time Member from 11.08.2017 till
date.

3. Shri Madnesh Kumar Mishra, Joint
Secretary, DFS, Ministry of Finance,
Part- Time Member from 03.11.2017
till date.

5.2 Meetings of the Authority
Meetings of the Authority

Eight Meetings which include matters decided
through circulation of the Authority were held
during financial year 2018-19

Table 5.1: Authority Meetings FY 2018-19

1. [70* Authority Meeting Held on 18th April 2018 Wednesday

2. [71% Authority Meeting Held on 28th May 2018 Monday

3. |72~ Authority Meeting Held on 30th July 2018 Monday

4. |73 Authority Meeting Held on By Circulation

5. | 74" Authority Meeting Held on 09th October 2018 Tuesday

6. |75 Authority Meeting Held on By Circulation

7. |76™ Authority Meeting Held on 17th December 2018 Monday

8. |77 Authority Meeting Held on 19 February 2019 Tuesday
5.3 Staff Strength in PFRDA

As on 31st March, 2019 the staff strength of
PFRDA is 58 out of which 56 are in officer cadre
,1 Junior Assistant & 1 Staff Car Driver. Further,

7 of its officers are presently stationed at NPST
trust and are reporting to C.E.O, NPS Trust as
per instructions of the Authority.
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5.4 Setting up of SC/ST Cell and OBC Cell in
PFRDA

To implement Government instructions on
welfare of SC/ST/PWD employees, a cell has
been set up in PFRDA. A General Manager grade
officer has been nominated as Liaison Officer for
SCs/STs/PWDs. Also, a separate cell for welfare
of OBCs has been set up in PFRDA. Further,
officer in the grade of Deputy General Manager
is Liaison Officer for OBCs.

5.5 Committee for Prevention of Sexual
Harassment at Workplace

A Committee for prevention of Sexual
Harassment at workplace is in place for
receiving complaints, holding enquiry etc. in
accordance with the Sexual Harassment of
Women at Workplace (Prevention, Prohibition
and Redressal) Act, 2013 and meets on quarterly
basis.

5.6 Staff Welfare Committee

A Staff Welfare Committee has been constituted
in PFRDA to identify and organize various staff
welfare activities. The Committee will help
evolve measures for securing and preserving
good relations amongst the employees and
also between employees and the management.
A General Manager grade officer has been
nominated as Chairperson of the Staff Welfare
Committee.

5.7 Training of employees in PFRDA

During the financial year 2018-19, officers were
nominated by PFRDA for trainings/workshops
on various subject areas like Reservation
Policy (EWS and PwBDs) Implementation,
RTI, Conference for Chief Compliance Officers,
Leveraging Social Media for Business Intelligence
and Managing Non-SLR investments organized
by various institutes.

5.8 Promotion of Official Language

PFRDA has set up an Official Language Cell
to implement the official language policy
of Government of India and ensure the
implementation of Rajbhasha Act, 1963 and
Rajbhasha Rules, 1976 and to promote use of
Official Language in day to day functioning of

PFRDA. Communications received in official
language are also replied in official language.
All regulations framed by PFRDA are bilingual.
Keeping in view the large subscriber base of
NPS consisting of various sections of the society,
the contents available in English are being
translated into Official Language for the benefit
of subscribers.

5.9 Right to Information:

There is a dedicated cell in PFRDA to implement
the Right to Information Act, 2005 (RTI Act).
This Cell processes the applications received
under the Right to Information Act, 2005 and
works under Central Public Information Officer
(CPIO). Asrequired under the RTI Act, PFRDA
has designated an officer as the Appellate
Authority (AA) with whom the appeals can be
filed against an order of the CPIO.

As per RTI Act, any citizen can seek information
under RTI by making an appropriate application
in writing alongwith the prescribed fees
to the Central Public Information Officer,
Pension Fund Regulatory and Development
Authority, First Floor, Chhatrapati Shivaji
Bhawan, B-14/ A, Qutab Institutional Area, New
Delhi 110016 and/or can also file an RTI under
RTI Act, 2005 on Online Portal available
at www.pfrda.org.in.

During the year 2018-19, 686 RTI Applications
and 59 First Appeals were received till 31st
March, 2019 inter-alia regarding contribution
under National Pension System (NPS), opening
of individual pension account, transfer,
withdrawal & exit under NPS, APY scheme
etc. All the applications and appeals were
replied/disposed of within the stipulated time
as prescribed under RTI Act, 2005. Section 4 of
the RTI Act casts an obligation on every public
authority to make certain suo-moto disclosures
on its website. PFRDA has also made such suo-
moto disclosures on its website. The focus of the
disclosure is to improve the level of transparency
in the working and functioning of PFRDA. In this
regard, information regarding various functions,
powers and duties of PFRDA & its officers etc.
has been provided on PFRDA’s website. Further,
the PFRDA Act, rules and regulations made
thereunder, circulars and manuals issued by
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PFRDA are also available on the website.
5.10 Parliamentary Questions

During 2018-19, PFRDA received around 72
Parliamentary Questions, referred by the
Government of India, mainly from the Ministry
of Finance on various aspects related to the
old age income security comprising queries on
NPS and APY. PFRDA has furnished information
and material for reply/ replies in a time bound
manner for facilitating replies to the same to the
Parliament.

5.11 Information Technology activities

PFRDA’s website serves the subscribers and
potential subscribers with information and
guidance material including information on the
protection of subscribers rights and interests,
regulations, circulars, pension scheme products,
pension funds, intermediaries, exit and benefits.

1. PFRDA’s website is built as per the
Guidelines for Indian Government
Websites. The website is bilingual. The
website has been migrated to the NIC cloud
along with Security Audit and SSL (Secure
Socket Layer) implementation.

2. The NPS Trust website facilitates better
dissemination of information regarding
NPS that are useful for the subscribers
at one place, NAV details, returns of the
schemes, Portfolio details of the schemes
are disclosed for subscriber’s information/
comparison, to ensure transparency.

3. Karvy CRA (https://nps.karvy.com/)
portal, NSDL CRA (https://npscra.nsdl
co.in/) portal and Mobile Apps of both
CRAs provide information to all the
stakeholders. This information inter-alia
include knowledge center with Standard
Operating Procedures (SOPs), Forms and
Demos and also provides facility of login
for Retirement Adviser, Nodal Officers and
Subscribers.

4.  E-Office: E-Office has been implemented
in PFRDA to make fast file movement and
process efficiently.

5. Leased Line connectivity: PFRDA is using
34 Mbps leased line each to provide Internet

services in PFRDA.

6.  Cyber/IT Audit: Cyber threatshasincreased
more in recent times and therefore it is not
only necessary but mandatory to protect
IT systems against any Cyber threats. In
this regard, PFRDA has conducted Cyber
Security Audit of its systems to ensure
maximum protection against Cyber threats.

7. Pension Sanchay Website: Pension Sanchay
website is used to spread awareness and
educate subscribers and general public
about Pension, retirement saving plan, old
age income security and NPS benefits to
public large.

8. Monitoring and securing of PFRDA working
environment has been done with the CCTV
surveillance in the Authority.

5.12 Others

No case of theft or misappropriation of resources
of the Authority by any person or abuse of powers
of the Authority by its Chairperson, members
or by any of its officers, employees or agent or
violation of any decision of the Authority by any
of its officers, employees or agents or promotion
and development of the pension industry
orlnvestigation ordered by the Authority under
section 16 have been reported.

5.13 Accounts of PFRDA

During the financial year 2018-19 PFRDA received
a grant of Rs 12.60 crores from Government of
India for its establishment expenses.

The Atal Pension Yojna (APY) was announced in
the budget speech for the FY 2015-16. This pension
scheme is meant for all citizens in the age group of
18-40 years, with a focus on persons belonging to
unorganized sector. All subscribers under NPS-
lite/Swavalamban between the age of 18-40 years
are eligible to shift to Atal Pension Yojana. During
the financial year 2018-19, PFRDA has received
a grant of Rs. 155.00 crores under APY towards
Government co-contribution, incentive to service
providers and other promotional activities.

An amount of Rs. 10.39 crore was received as
Grant from Govt of India for Swavalamban
Scheme towards Government Co-contribution
and Promotion.
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The accounts of the Authority for the financial
year 2018-19 have been finalized as per the
Pension Fund Regulatory and Development
Authority (Form of Annual Statement of Accounts
and Records) Rules, 2015. The accounts were
approved by the PFRDA Board in its 82"¢ Board
meeting held on 01.10.2019. The Balance Sheet
and Income & Expenditure Accounts of PEFRDA
along with Schedules forming part of the financial
statements, as approved by PFRDA Board, are
placed at Annexure V.

In accordance with the provisions of the
PFRDA Act 2013 the accounts of PFRDA for the
financial year 2018-19 has been forwarded to
the Comptroller and Auditor General of India
(C&AQG) for audit and certification. After audit
by C&AG, certified accounts of the Authority
together with the audit report thereon shall be
submitted to Central Government and thereafter
Central Government shall cause the same to be
laid before each House of Parliament.
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Any critical area adversely affecting the interest of subscribers

6.1 Age limit of 40 years for joining APY

NPS Swavalamban which was started for
unprivileged unorganised sector workers has
been discontinued from w.e.f April 2015. In place
of Swavalamban scheme, APY has been has been
launched which provides guaranteed benefits
to the underlying subscribers. Subscribers of
Swavalamban scheme have been given option to
migrate to APY. However, APY scheme allows
entry of subscribers till the age of 40 (from 18
completed to 40 running). This leads to barrier for
the entry of the age group of 41 year - 60 years,
which is also the period for surplus income in
an individual’s life cycle. Therefore, to make
the scheme available to more people, the age of
eligibility may be extended from present 40 years.

Itis being pursued with the Authority. The same is
still under examination and has not been notified
yet.

6.2 Statutory obligations that the Authority
has not complied

6.2.1 Minimum Assured Returns Scheme

(MARS)

Under Section 20(2) (d)(b), sub section seeking
in the subscriber, seeking minimum assured
returns, shall have an option to invest his funds
in such schemes providing minimum assured
returns as may be notified by the Authority.
However, Sec 20(2) (d) (e) states there shall be
portability of individual pension accounts in
case of change of employment. Construing the
two sub sections harmoniously, it is evident that
a scheme providing minimum assured return
has to be made available. However, the same
has to be based on a market based guaranteed
system, PFRDA in consultation with DFS, Finance
Ministry is exploring the possibility of floating at
least a Capital Protection Scheme, which would be
market based and does not cast an onerous Capital
solvency responsibility on the Govt. hitherto non
capital intensive structure of pension Funds.

Efforts are being made to arrive at a feasible
MARS scheme in consultation with the Pension
Funds and other stake holders. The same is still
under examination and has not been notified yet.
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7.1

Part VII

Any other measure taken by the Authority to protect the interest
of subscribers to the National Pension System and other pension

schemes under the Act.

In addition to the steps mentioned in

previous paras, some other initiatives taken
by the Authority to protect the interest of the
subscribers are as below.

The following steps have been taken in recent past
for the convenience of the subscriber:

NPSRegular Subscribers have optionin their
CRA login to view/download Statement of
Voluntary additional Contribution under
NPS. The same can be used as investment
proof under the applicable section(s) of the
Income-Tax Act, 1961.

The investment guidelines have been
revised to have more choice to subscriber
for Pension Funds and Investment Schemes.
Amendments to Investment guidelines
for NPS schemes (other than Govt. Sector
(CG & SG), Corporate CG, NPS Lite and
APY) dated 22.05.2018. The cap on equity
investments has been increased to maximum
of 75% from the current permissible limit
of 50% in active choice for private sector
subscribers under NPS, with tapering off
the equity allocation after attaining the
age of 50 years by subscriber. This step is
towards the interest of subscribers in the
non-government sector.

Under NPS, Subscribers/Nodal Offices
have an option to raise grievances in Central
Grievance Management System (CGMS) of
CRA. Onregistration of grievances, a unique
Token Number is generated in CGMS.
Now, functionality has been released in
the CRA system wherein complete history
of respective grievance token number is
displayed to the User such as grievance
raised, resolution, escalations (if any) etc.

Select banks are offering the APY through
their internet banking channel.

Online withdrawal module has been

implemented to facilitate Subscribers/
Nodal Offices to initiate exit requests under
NPS by accessing CRA system. Various
enhancements related to withdrawal
module has been carried out in CRA
system. To facilitate Subscribers/Nodal
Offices to initiate Exit requests under NPS
by accessing CRA system. Now, a text box
explaining details of percentage allocation
of withdrawal corpus between lump sum
withdrawal and annuity is displayed to the
User while initiating withdrawal request.
The same will help the User to know corpus
allocation and to decide annuity percentage
to be opted for desired annuity scheme.

Online registration of RAs has also been
enhanced.

SMS based alerts for account transactions;
reminder for contribution payment etc. is
done periodically.

As per PFRDA (Exit and Withdrawal)
Regulations, 2015, a partial withdrawal
of accumulated pension wealth under
NPS, at any time before exit from NPS is
permitted subject to terms and conditions,
purpose, frequency and limits specified
in the regulations. Now, as per Third &
Forth Amendment to PFRDA (Exit and
Withdrawal) Regulations, 2015, partial
withdrawal will also be allowed for
following purposes. These new options have
been implemented in online withdrawal
module of CRA system.

1.  Tomeetmedical & incidental expenses
due to disability/incapacitation

2. For skill development/re-skilling or
any other self-development activities

3.  For establishment of own venture or
any start-up
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. Based on PFRDA advise and Supreme
Court ruling dated September 26, 2018 (on
suspension of Aadhaar for e-KYC services),
various Aadhaar based services under NPS
as mentioned below have been disabled in
the CRA system from December 1, 2018.
These services have been disabled in NPS
Mobile App as well to protect the interest of
the subscribers’.

* Aadhaar based Subscriber Registration
& eSign facilities under eNPS for NPS
Regular and APY

* Aadhaar based registration of Retirement
Advisers

* Aadhaar seeding
* Aadhaar based Address update

* Photo & Signature update by Subscriber
* Nominee Details update by Subscriber

* Self Authorization Withdrawal by
Subscriber

Revised FAQs were issued:

0 Central Government Sector (CG) and
Central Autonomous Bodies (CABs)

0 State Government Sector (SG) and
State Autonomous Bodies (SABs)

0 Exit from National Pension System
by citizens, including corporate sector
subscribers

0 Exit from National Pension System
by NPS-Lite and Swavalamban
subscribers
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Annexure 1

Table no. I: No. of subscribers registered (PRANs Generated) in
APY by various distribution channels

Category of Banks As on date As on date As on date As on date
(*March 31, 2016) (March 31, 2017) (March 31, 2018) (March 31, 2019)

Public Sector Banks 1,693,190 3,047,273 6,553,397 10,719,758
Private Banks 218,086 497,323 873,901 1,145,289
Small Finance Bank - - - 9,190
Payment Bank - - - 48,182
Regional Rural Banks 476,373 1,115,257 1,987,176 3,171,152
District Co-op Banks 21,222 29,791 33,880 38,863
State Co-op Banks 354 680 805 1,053
Urban Co-op Banks 327 3,507 10,936 14,469
DOP 75,343 189,998 245,366 270,329

Total 2,484,895 4,883,829 9,705,461 15,418,285

Source: CRA-NSDL

As on 31st March 2019, 1.54 Cr. subscribers have
been registered under APY.

06 PSBs (Indian Bank, Andhra Bank, Canara Bank,
Bank of Baroda, Central Bank of India and Vijaya
Bank) achieved the APY target for FY 2018-19 .

27 RRBs (Baroda Uttar Pradesh Gramin Bank,
Kaveri Grameena Bank, Tripura Gramin Bank,
Bihar Gramin Bank, Andhra Pradesh Grameena
Vikas Bank, Maharashtra Grameena Bank,
Vidharba Konkan Gramin Bank, Karnataka Vikas
Gramin Bank, Pragati Krishna Gramin Bank,
Baroda Gujarat Gramin Bank, Prathama Bank,

Kashi Gomti Samyut Gramin Bank, Uttarbanga
Kshetriya Gramin Bank, Madhya Bihar Gramin
Bank, Gramin Bank Of Aryavart, Baroda
Rajasthan Kshetriya Gramin Bank, Punjab
Gramin Bank, Purvanchal Bank, Uttrakhand
Gramin Bank, Allahabad Up Gramin Bank,
Pallavan Gramin Bank, Kerala Gramin Bank,
Madhyanchal Gramin Bank, Chaitnya Godavri
Gramin Bank, Andhra Pragati Grameena Bank,
Sarva Up Gramin Bank, Puduvai Bharathiar
Grama Bank have achieved the APY target for
FY 2018-19.

In case of Pvt. Banks- Karnataka Bank Limited has
achieved the APY target for FY 2018-19.
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Table no. II : Performance of Major Banks

S.No. Name of the APY No of Accounts | No of Active Average APY Yearly Target
Service Provider opened from Branch till Acct/Branch Allotted To
01.04.2018 till 31.03.2019 (2018-19) as on Banks (60
31.03.2019 31.03.2019 Accounts Per
Branch)
1 Indian Bank 234160 2710 86 60
2 Andhra Bank 218252 2887 76 60
3 Canara Bank 431633 6094 71 60
4 Bank of Baroda 365885 5445 67 60
5 Central Bank of India 296219 4672 63 60
6 Vijaya Bank 115792 1898 61 60
7 United Bank of India 114689 2019 57 60
8 Bank of India 278760 5080 55 60
9 Allahabad Bank 171433 3241 53 60
10 Oriental Bank  of 104064 2387 44 60
Commerce
11 Dena Bank 74682 1765 42 60
12 State Bank of India 915550 21638 42 60
13 Union Bank of India 172765 4138 42 60
14 IDBI Bank Ltd 72498 1856 39 60
15 Syndicate Bank 129927 4039 32 60
16 Indian Overseas Bank 101775 3380 30 60
17 Punjab And Sind Bank 39964 1530 26 60
18 Uco Bank 78677 3107 25 60
19 HDEFC Bank Ltd 106569 4884 22 60
20 Bank of Maharashtra 39173 1844 21 60
21 Axis Bank 71576 3672 19 60
22 Punjab National Bank 102154 6478 16 60
23 Corporation Bank 37111 2443 15 60
24 ICICI Bank Limited 46661 4191 11 60
25 The Jammu  and 1296 915 1 60
Kashmir Bank Ltd.
TOTAL 4321265 102313
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Table no. II1 :

:-Performance of RRBs

REGIONAL RURAL BANKS

S. Name of the APY Service | No of Accounts | No of Active Average APY Yearly Target
No. Provider opened from Branch till Acct/ Branch Allotted To
01.04.2018 till 31.03.2019 (2018-19) as on Banks (50
31.03.2019 31.03.2019 Accounts Per
Branch)
1 Baroda  Uttar Pradesh 110431 924 120 50
Gramin Bank
2 Kaveri Grameena Bank 53705 499 108 50
3 Tripura Gramin Bank 15820 148 107 50
4 Bihar Gramin Bank 39873 376 106 50
5 | Andhra Pradesh Grameena 79173 774 102 50
Vikas Bank
6 | Maharashtra Gramin Bank 35501 410 87 50
7 | Vidharbha Konkan Gramin 27583 325 85 50
Bank
8 | Karnataka Vikas Grameena 51723 639 81 50
Bank
9 |Pragathi Krishna Gramin 50989 657 78 50
Bank
10 |Baroda Gujarat Gramin 18434 246 75 50
Bank
11 | Prathama Bank 30320 413 73 50
12 | Kashi Gomti Samyut 32948 459 72 50
Gramin Bank
13 | Uttarbanga Kshetriya 9896 142 70 50
Gramin Bank
14 | Madhya Bihar Gramin Bank 45741 702 65 50
15 [ Gramin Bank of Aryavart 42822 702 61 50
16 | Baroda Rajasthan Kshetriya 50255 840 60 50
Gramin Bank
17 [ Punjab Gramin Bank 16829 285 59 50
18 | Purvanchal Bank 33969 598 57 50
19 | Uttarakhand Gramin Bank 15809 286 55 50
20 | Allahabad Up Gramin Bank 35863 654 55 50
21 | Pallavan Grama Bank 15388 289 53 50
22 | Kerala Gramin Bank 33224 633 52 50
23 | Madhyanchal Gramin Bank 23768 454 52 50
24 | Chaitanya Godavari 10870 210 52 50
Grameena Bank
25 [ Andhra Pragathi Grameena 28510 551 52 50
Bank
26 | Sarva Up Gramin Bank 26829 522 51 50
27 | Puduvai Bharthiar Grama 2131 43 50 50
Bank
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S. Name of the APY Service | No of Accounts | No of Active Average APY Yearly Target
No. Provider opened from Branch till Acct/ Branch Allotted To
01.04.2018 till 31.03.2019 (2018-19) as on Banks (50
31.03.2019 31.03.2019 Accounts Per
Branch)
28 | Utkal Grameen Bank 21716 441 49 50
29 | Sutlej Gramin Bank 2060 42 49 50
30 |Central Madhya Pradesh 20272 456 44 50
Gramin Bank
31 | Langpi Dehangi Rural Bank 2351 59 40 50
32 | Uttar Bihar Gramin Bank 34722 1033 34 50
33 | Himachal Pradesh Gramin 8540 265 32 50
Bank
34 | Telangana Grameena Bank 13291 414 32 50
35 | Vananchal Gramin Bank 6440 203 32 50
36 | Rajasthan Marudhara 22025 701 31 50
Gramin Bank
37 | Dena Gujarat Gramin Bank 7623 243 31 50
38 | Saptagiri Grameena Bank 6415 213 30 50
39 | Odisha Gramya Bank 15308 549 28 50
40 | Narmada Jhabua Gramin 10727 408 26 50
Bank
41 | Jharkhand Gramin Bank 6257 239 26 50
42 | Pandyan Grama Bank 7981 335 24 50
43 | J&K Grameen Bank 4753 217 22 50
44 | Paschim Banga Gramin 3648 230 16 50
Bank
45 | Saurashtra Gramin Bank 3772 260 15 50
46 | Assam Gramin Vikash Bank 5208 413 13 50
47 | Malwa Gramin Bank 1116 89 13 50
48 |Bangiya Gramin Vikash 6897 587 12 50
Bank
49 | Chattisgarh Rajya Gramin 6108 610 10 50
Bank
50 | Mizoram Rural Bank 821 85 10 50
51 | Manipur Rural Bank 226 25 9 50
52 [Sarva Haryana Gramin 4776 654 7 50
Bank
53 | Meghalaya Rural Bank 350 93 4 50
54 | Arunachal Pradesh Rural 55 29 2 50
Bank
55 | Nagaland Rural Bank 2 11 0 50
56 | Ellaquai Dehati Bank Head 23 139 0 50
Office
TOTAL 1161887 21824
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Table IV :-Performance of Pvt Banks

S. No. Name of the APY Service No of No of Active | Average APY | Yearly Target
Provider Accounts Branch till Acct/ Branch Allotted To
opened from 31.03.2019 (2018-19) as on Banks (25
01.04.2018 till 31.03.2019 Accounts Per
31.03.2019 Branch)
1 Karnataka Bank Limited 20496 835 25 25
2 City Union Bank Ltd 3738 648 6 25
3 IDFC Bank Limited 1101 203 5 25
4 Tamilnad Mercantile Bank Pvt 2177 509 4 25
Ltd
5 The South Indian Bank Ltd 3320 915 4 25
6 The Karur Vysya Bank Ltd 2791 792 4 25
7 Dhanlaxmi Bank Limited 701 266 3 25
8 Kotak Mahindra Bank 2975 1487 2 25
9 The Federal Bank Ltd 2306 1250 2 25
10 RBL Bank Limited 368 244 2 25
11 The Nainital Bank Ltd 107 135 1 25
12 Bandhan Bank Limited 654 938 1 25
13 Yes Bank Limited 320 844 0 25
14 [The Catholic Syrian Bank 132 426 0 25
Limited
15 The Lakshmi Vilas Bank Ltd 118 542 0 25
16 DCB Bank Limited 11 198 0 25
17 Indusind Bank Limited 29 745 0 25
18 Citi Bank 0 0 0 25
19 Standard Chartered Bank 0 100 0 25
TOTAL 41344 11077
Table V:-Small Finance Banks
Name of APY- Service providers No. of No of Accounts opened Average Target per
Branches from 01.04.2018 till Account Per | branch for FY
31.03.2019 Branch 2018-19
ESAF Small Finance Bank Limited 356 9190 26 50
Table VI:-Payments Bank
Name of APY- Service providers No. of No of Accounts opened Average Target per
Branches from 01.04.2018 till Account Per | branch for FY
31.03.2019 Branch 2018-19
Paytm Payments Bank Limited 48182 48182 10000
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Table VII :-Performance of DoP - State Circle Wise

Sr. Name of the Circle PRAN count PRAN count | PRAN count | APY Accounts
No. in 2015-2016* | in 2016-2017* | in 2017-2018* | sourced in the
FY 2018-2019#
1 | Punjab (includes Chandigarh) 2,802 14,521 8,997 3,090
2 | Rajasthan 30,889 24,711 9,762 1,766
3 | Maharashtra(includes Goa) 22,386 16,130 4,405 4,008
4 | Tamilnadu (includes Puducherry) 2,763 23,867 5,670 2,913
5 | Karnataka 5,842 8,104 8,774 3,460
6 |Haryana 792 757 129 48
7 | Telangana 1,331 2,301 1,416 291
8 | AndhraPradesh 1,683 1,979 760 542
9 | Uttarakhand (as Uttaranchal) 1,580 8,381 3,363 672
10 | Assam 200 703 443 77
11 | Gujarat 2,189 4,130 3,305 1,044
12 | West Bengal (includes Sikkim) 165 2,888 1,127 733
13 | Jammu & Kashmir 111 42 7 31
14 | Delhi 22 1,096 725 1,527
15 |Jharkhand 182 134 1,401 184
16 | Odisha 216 445 467 393
17 | Madhya Pradesh 177 468 240 245
18 | Bihar 98 595 1,523 392
19 | UttarPradesh 1,390 824 463 165
20 |North East (includes Arunachal 116 56 31 8
Pradesh, Manipur, Meghalaya,
Mizoram, Nagaland & Tripura)
21 | Chhattisgarh 39 866 396 168
22 | Himachal Pradesh 315 764 789 349
23 | Kerala 54 893 1,175 2,857
Total 75,342 1,14,655 55,368 24,963

*Includes Active and Deactive PRANSs
#Active PRANs Only
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Annexure 11

Table no. I: List of Point of Presence registered with
NSDL-CRA under NPS as on 31st March, 2019

Sr. Name of POP No. of POP-SP
No. registered
1 | Abhipra Capital Limited 69
2 | Alankit Assignments Limited 288
3 Allahabad Bank 2,046
4 Andhra Bank 1,766
5 Angel Broking Private Limited 1
6 | Arihant Capital Markets Limited 1
7 | Asit C Mehta Investment Interrmediates Limited 1
8 Axis Bank Limited 3,536
9 | Bajaj Capital Limited 83
10 | Bank of Baroda 5
11 | Bank of India 5
12 | Bank of Maharashtra 1,851
13 | Canara Bank 3,569
14 | Central Bank of India 4,647
15 [ Computer Age Management Services Private Limited 227
16 | Corporation Bank 2,292
17 | CSC e-Governance Services India Limited 1
18 | Dayco Securities Private Limited 29
19 | DBFS Securities Limited 1
20 | Dena Bank 1,449
21 | Elite Wealth Advisors Limited 1
22 | ESAF Small Finance Bank Limited 144
23 | Eureka Stock And Share Broking Services Limited 11
24 | Finwizard Technology Private Limited 1
25 | Gujarat Infotech Limited 4
26 | HDFC Bank Limited 3
27 | HDFC Pension Management Company Limited 1
28 | HDFC Securities Limited 2
29 | ICICI Bank Limited 1,564
30 | ICICI Prudential Pension Funds Management Company Limited -
31 | ICICI Securities Limited 34
32 | IDBI Bank Limited 1,891
33 | IL&FS Securities Services Limited 37
34 | India Infoline Finance Ltd 1
35 | India Post NPS Nodal Office 808
36 | Indian Bank 1,834
37 | Indian Overseas Bank 3,282
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Sr. Name of POP No. of POP-SP
No. registered
38 | Indusind Bank Limited 805
39 | Integrated Enterprises (India) Private Limited 121
40 | Karnataka Bank Limited 801
41 | Karvy Stock Broking Limited 8
42 | Kotak Mahindra Bank Limited 844
43 | LICHFL Financial Services Limited 1
44 | Marwadi Shares and Finance Limited 80
45 | Monarch Networth Capital Limited 1
46 | Muthoot Finance Limited 33
47 | Narnolia Securities Limited 1
48 | NJ India Invest Private Limited 1
49 | Oriental Bank of Commerce 985
50 | PAYTM Payments Bank Limited 1
51 | Prudent Corporate Advisory Services Limited 1
52 | Punjab and Sind Bank 914
53 | Punjab National Bank 6,987
54 | RBL Bank Limited 201
55 | Reliance Capital Limited 140
56 | Religare Broking Limited 13
57 | SBICap Securities Limited 1
58 | SMC Global Securities Limited 27
59 | State Bank of India 22,640
60 [ Steel City securities Limited 48
61 [ Stock Holding Corporation Of India Limited 232
62 | Syndicate Bank 3,501
63 | Tamilnad Mercantile Bank Ltd 510
64 | The Federal Bank Ltd 1,073
65 | The Karur Vysya Bank 710
66 | The Lakshmi Vilas Bank Limited 542
67 | The South Indian Bank Limited 918
68 | Uco Bank 1,851
69 | Union Bank Of India 3,872
70 | United Bank of India 1,117
71 | UTI Asset Management Company Limited 152
72 | Ventura Securities Limited 1
73 | Vijaya Bank 1,247
74 | Way2Wealth Brokers Private Limited 3
75 | Yes Bank Limited 86
76 | Zen Securities Limited 27
Total 81,981
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Table no. II: List of Point of Presence registered with
Karvy-CRA under NPS as on 31st March, 2019

Sr. Name of POP No. of POP-SP
No. registered
1 | Abhipra Capital Limited 69
2 | Alankit Assignments Limited 288
3 Allahabad Bank 2,046
4 Andhra Bank 1,766
5 Angel Broking Private Limited 1
6 | Arihant Capital Markets Limited 1
7 Asit C Mehta Investment Interrmediates Limited 1
8 Axis Bank Limited 3,536
9 | Bajaj Capital Limited 83
10 | Bank of Baroda 5
11 | Bank of India 5
12 | Bank of Maharashtra 1,851
13 | Canara Bank 3,569
14 | Central Bank of India 4,647
15 | Computer Age Management Services Private Limited 227
16 | Corporation Bank 2,292
17 | CSC e-Governance Services India Limited 1
18 | Dayco Securities Private Limited 29
19 | DBFS Securities Limited 1
20 | Dena Bank 1,449
21 | Elite Wealth Advisors Limited 1
22 | ESAF Small Finance Bank Limited 144
23 | Eureka Stock And Share Broking Services Limited 11
24 | Finwizard Technology Private Limited 1
25 | Gujarat Infotech Limited 4
26 | HDFC Bank Limited 3
27 | HDFC Pension Management Company Limited 1
28 | HDFC Securities Limited 2
29 | ICICI Bank Limited 1,564
30 | ICICI Prudential Pension Funds Management Company Limited -
31 | ICICI Securities Limited 34
32 | IDBI Bank Limited 1,891
33 | IL&FS Securities Services Limited 37
34 | India Infoline Finance Ltd 1
35 | India Post NPS Nodal Office 808
36 |Indian Bank 1,834
37 | Indian Overseas Bank 3,282
38 |IndusInd Bank Limited 805
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Sr. Name of POP No. of POP-SP
No. registered
39 | Integrated Enterprises (India) Private Limited 121
40 [ Karnataka Bank Limited 801
41 | Karvy Stock Broking Limited 8
42 | Kotak Mahindra Bank Limited 844
43 | LICHFL Financial Services Limited 1
44 | Marwadi Shares and Finance Limited 80
45 | Monarch Networth Capital Limited 1
46 | Muthoot Finance Limited 33
47 | Narnolia Securities Limited 1
48 | NJ India Invest Private Limited 1
49 | Oriental Bank of Commerce 985
50 | PAYTM Payments Bank Limited 1
51 | Prudent Corporate Advisory Services Limited 1
52 [ Punjab and Sind Bank 914
53 | Punjab National Bank 6,987
54 | RBL Bank Limited 201
55 | Reliance Capital Limited 140
56 | Religare Broking Limited 13
57 | SBICap Securities Limited 1
58 [ SMC Global Securities Limited 27
59 [ State Bank of India 22,640
60 | Steel City securities Limited 48
61 | Stock Holding Corporation Of India Limited 232
62 | Syndicate Bank 3,501
63 | Tamilnad Mercantile Bank Ltd 510
64 | The Federal Bank Ltd 1,073
65 | The Karur Vysya Bank 710
66 | The Lakshmi Vilas Bank Limited 542
67 | The South Indian Bank Limited 918
68 | Uco Bank 1,851
69 | Union Bank Of India 3,872
70 | United Bank of India 1,117
71 | UTI Asset Management Company Limited 152
72 | Ventura Securities Limited 1
73 | Vijaya Bank 1,247
74 | Way2Wealth Brokers Private Limited 3
75 | Yes Bank Limited 86
76 | Zen Securities Limited 27
Total 81,981
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Annexure III

Table no. I: List of POPs (Aggregator) under NPS as on 31st March, 2019

Sr. Name of POP No of Branches
No. Registered
(NLCC)
1 A.P. Building And Other Construction Workers Welfare Board 27
2 | Abhipra Capital Ltd. 36
3 Adhikar Microfinance Private Limited 1
4 | Alankit Assignments Ltd. 56
5 | Allahabad Bank 301
6 Allahabad Up Gramin Bank 116
7 Andhra Bank 151
8 Assam Gramin Vikash Bank 375
9 Bandhan Bank Ltd 10
10 [ Banaskantha Dist. Co-Op Milk Producers Union Limited 1,954
11 | Bandhan Konnagar 1
12 | Bank Of Baroda 2
13 | Bank Of Maharashtra 729
14 | Baroda Gujarat Gramin Bank 25
15 | Baroda Rajasthan Kshetriya Gramin Bank 72
16 | Building & Other Construction Workers Welfare Board Rajasthan 33
17 | Bwda Finance Ltd (Bfl) 39
18 [ Canara Bank 3,081
19 | Cashpor Micro Credit Head Office 343
20 | Centre For Development Orientation And Training (Cdot) 52
21 | Credit Access Grameen Limited 94
22 | Csc E-Governance Services India Limited 32,211
23 | Dena Bank 11
24 | Department Of Women & Child Development 212
25 | Esaf Small Finance Bank Ltd 246
26 | Gujarat Infotech Limited 2
27 | Idbi Bank Ltd 50
28 Ifmr Rural Finance Services Pvt. Ltd 4,510
29 | Indian Bank- Banking Operations Dept 779
30 | Indian Overseas Bank 64
31 | Indur Intideepam Macs Federation Ltd 15
32 | Jana Small Finance Bank Ltd 237
33 | Jharkhand Building & Other Construction Workers Welfare Board Ranchi 36
34 | Karnataka State Unorganised Workers Social Security Board Bangalore 1,040
35 | Lic Housing Finance Ltd. 79
36 | Life Insurance Corporation Of India 65
37 | Madhya Bihar Gramin Bank 331
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Sr. Name of POP No of Branches
No. Registered
(NLCCQ)
38 | Oriental Bank Of Commerce 219
39 | Punjab National Bank 441
40 | Samhita Community Development Services 1
41 | Sarva Haryana Gramin Bank 466
42 | Shree Kshethra Dharmasthala Rural Development Project 123
43 | Shri Mahila Sewa Sahakari Bank Limited 10
44 | Society For Elimination Of Rural Poverty 22
45 State Bank Of India 17,950
46 | Swavalamban-NI -
47 | Swayamshree Micro Credit Services 45
48 | Syndicate Bank 151
49 | The South Indian Bank Ltd Marketing Department Nps Cell 631
50 | Uco Bank 28
51 | United Bank Of India 215
52 | Vijaya Bank 560
Total 68,248
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Annexure IV

The reconstituted Pension Advisory Committee is as under:

Chief General Manager, Government Business Unit, State Bank of India, New Delhi
Managing Director & CEO, NSDL e-Governance Infrastructure Ltd
Executive Director (Retail Banking), Axis Bank

Deputy Controller General of Accounts (Technical Advice), Department of Expenditure, Ministry

of Finance

Chief Executive Officer & Whole Time Director, UTI Retirement Solutions Ltd

Chief Executive Officer, HDFC Pension Management Company Ltd

Vice President and Head Custodial Services, Stock Holding Corporation of India Ltd.

Shri Dinesh Pant, Appointed Actuary Life Insurance Corporation of India

Chairman, NPS Trust

Director, National Institute of Bank Management, Pune

Dr. Renuka Sane, Associate Professor, National Institute of Public Finance and Policy (NIPFP)

Shri Kulin Patel, Senior Actuary and Director - Client Account Management, Towers Watson,

Gurgaon

President, Institute of Actuaries of India

Chief Executive Officer Fixed Income Money Market and Derivatives Association of India
Deputy Secretary (Establishment II), Department of Personnel & Training

Director (A/Cs), Department of Posts, New Delhi

Shri Rajiv Kapoor, Executive Director - Group HRM Minda Industries Ltd. representing CII
Chief Executive-Indian Banks” Association

Director, Budget, Department of Finance, Bhopal, Government of Madhya Pradesh

The Chairperson and the Members of the Authority are the ex officio Chairperson and ex officio

members of the Pension Advisory Committee.
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BALANCE SHEET AS ON 31-03-2019

Annexure V

FORM A
[See Rule 3(a)]
PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

(Unit-Indian Rupee)

Liabilities and
Notes on Accounts

Liabilities Schedule | Currentyear | Previous year Assets Schedule | Current year | Previous year
1. Corpus/ Capital 1 55,46,76,869 20,89,66,154 | 1. Fixed Assets 8
Fund
Gross block 2,34,73,725 2,11,92,797
2. Reserves and 2 - - | Less: Depreciation 1,47,66,875 1,29,39,764
Surplus
Net Block 87,06,849 82,53,032
3. Earmarked/ 3 2,04,01,314 1,80,59,540
Endowment funds
2. Investments 9 1,93,23,162 1,70,21,896
from Earmarked/
Endowment Fund
4. Secured loans and 4 - -
borrowings
3. Investment- 10 36,18,40,229 27,00,00,000
Others
5. Unsecured loans 5 - -
and borrowings
4. Current assets, 11 49,90,06,771 75,41,60,564
Loans, Advances
etc.
6. Deferred credit 6 - -
liabilities
5. Miscellaneous - -
expenditure (to the
extent not written
off or adjusted)
7. Current liabilities 7 31,37,98,828 82,24,09,799
and provisions
Total 88,88,77,012 | 1,04,94,35,493 | Total 88,88,77,012 1,04,94,35,493
Significant 24
Accounting Policy
Contigent 25

Note:- All Schedules to Balance Sheet shall form part of Account.

Place: New Delhi
Date:12/09/2019

S. Bandyopadhyay

Member

Madnesh Kumar Mishra

Member

Ashish Kumar Bharati
Chief Accounts Officer

Ravi Mital
Chairperson
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FORM B
[See Rule 3(b)]
PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
INCOME AND EXPENDITURE ACCOUNT FOR THE PERIOD 01-04-2018 TO 31-03-2019

(Unit-Indian Rupee)

Expenditure Schedule Current year Previous year Income Schedule Current year Previous year
1. Establishment 20 19,41,52,441 14,24,40,735 | 1. Income from Sales/ 12 - -
Expenses Services
2. Other Administrative 21 2,24,31,72,940 2,40,97,71,405 | 2. Grants/ Subsidies 13 1,77,99,37,800 2,25,75,78,000

expenses etc.

3. Expenditure on 22 - - | 3. Fee/ Subscription 14 54,19,73,514 36,30,29,595
Grants, Subsidies etc.

4. Interest 23 2,943 1,750 | 4. Income from 15 - -
Investments (Income
on investment

from earmarked/
endowment funds
transferred to Funds)

5. Depreciation( Net 20,57,488 16,94,998 | 5.Income from Royalty, 16 - -

Total at the year Publications etc.

end- corresponding to

Schedule 8)
6. Interest Earned 17 4,35,15,368 3,91,20,774
7. Other Income 18 2,26,525 2,45,759
8. Increase/ (decrease) 19 - -

in stock of Finished
goods and Work-in-

progess

TOTAL 2,43,93,85,811 2,55,39,08,888 | TOTAL 2,36,56,53,207 2,65,99,74,128
Balance being excess (7,37,32,604) 10,60,65,240

of Income over

Expenditure

Transfer to Special - -
Reserve (specify each)

Transfer to/from - -
General Reserve

BALANCE BEING (7,37,32,604) 10,60,65,240
SURPLUS/(DEFICIT)
CARRIED TO
CORPUS/CAPITAL
FUND

Significant Accounting 24
Policy

Contigent Liabilities 25
and Notes on Accounts

Note:- All Schedules to Income and Expenditure Account shall form part of account.

Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital

Member Member Chairperson

e 108



A Annual Report [2018-19

FORM C

[See Rule 3(c)]

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
RECEIPT AND PAYMENT ACCOUNT FOR THE PERIOD 01-04-2018 to 31-03-2019

(Unit-Indian Rupee)

;L'. Receipts Current year Previous year I\SI:) Payments Current year Previous year
1 Opening Balances 1 Expenses
(a) Cash in hand 20,000 20,000 (a) Establishment Expenses 18,55,95,984 15,44,36,867
(b) Bank Balances (b) Administrative Expenses 29,73,44,838 27,29,70,411
(i) In Current accounts - - 2. Grants Utilised
(ii) In Time Deposit accounts - - (a) Swavalamban Contribution 18,18,55,819 34,84,88,000
(iii) In Saving Bank deposit accounts 68,03,96,600 76,15,72,278 (b) Swavalamban Promotion 4,84,000 2,46,15,900
2. Grants Received (c) | Grant to National Pension system - -
Trust
(i) From Government of India (d) APY Contribution 81,45,81,888 1,18,21,19,845
(a) Grant-in-aid Salaries 12,60,00,000 10,50,00,000 (e) APY Promotion and Development 1,09,49,45,670 44,86,67,343
(b) Grant-in-aid-General - 4,50,00,000 (f) Refund of Grant - -
(c) Grant-in-aid-Swavalamban Contribution 10,09,00,000 42,94,81,675 (g) Others - -
(d) Grant-in-aid-Swavalamban Promotional 30,37,800 8,96,325 3. Investments and deposits made
& Development activities
(e) Grant-in-aid APY Contribution 75,00,00,000 87,72,00,000 (@) Out of Earmarked/ Endowment 22,78,104 3,00,000
funds
(f) Grant-in-aid APY Promotion & 80,00,00,000 80,00,00,000 (b) Out of Own Funds (Investments- 8,83,00,000 27,00,00,000
Development Others)
(g) Others - - 4. Expenditure on Fixed Assets and
Capital Work-in-progress
(i) From State Government (a) Purchase of Fixed Assets 4,41,518 7,89,671
(a) Grant-in-aid Salaries - - | (b) | Expenditure on Capital Work-in- - -
progress
(b) Grant-aid-General - - 5. Refund of surplus money/ Loans
(c) Grant-in-aid-Swavalamban Contribution - -| (@) | Recoverable from National pension - -
system trust
(d)Grant-in-aid-Swavalamban Promotional & - - | (b) | To the State Government - -
Development activities
(e) Others - - (c) To other providers of funds - -
(iti) | From Financial Institutions - - 6. Finance Charges (Interest)
3. Income on Investments (@) Bank charges 2,943 592
(a) | Earmarked/Endowment Funds 12,25,042 20,868 | (b) | Others - -
(b) | Own Funds (other investment) - - 7. Other Payments (Specify)
4. Interest Received (a) Prepaid 11,61,179 18,11,050
(a) On Bank deposits 4,36,17,399 2,61,60,198 (b) Loan/ Advance to employees 2,50,000 2,44,000
(b) Loans, Advances etc. - - (c) Advance against Expenses 4,86,04,303 5,33,48,792
(c) Others (Interest on Loan) - - | (d) | Security Deposits 4,78,000
5. Other Income (Specify) 8. Closing Balances
(a) | Annual Fees 44,27,52,732 36,13,45,095 | (a) | Cashinhand 20,000 20,000
(b) Fees from Miscellaneous Services 17,24,501 16,84,500 (b) Bank Balances
(©) Miscellaneous Income 24,634 5,761 (i) In Current accounts
6 Amount Borrowed - - (ii) In Time Deposit accounts
7 Any Other receipts (iii) in Saving Bank deposit accounts 26,81,40,459 68,03,96,600
(a) | Security/EMD receipts - -
(b) Recovery of Advance 3,31,35,430 2,99,62,218
©) Transfer of Assets 1,42,145 50,283
(d) Subscribers Education and Protection Fund 10,30,423 2,87,870
TOTAL 2,98,40,06,705 3,43,86,87,071 TOTAL 2,98,40,06,705 3,43,86,87,071
Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE 1
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31% March, 2019
CORPUS/ CAPITAL FUND
(Unit-Indian Rupee)
Particulars Current year | Previous year
Balance as at the beginning of the year 20,89,66,154 17,56,81,330
Add : Opening Balance of unutilized corpus fund 66,17,79,686 58,89,99,270
Less: Closing Balance of unutilized corpus fund 24,23,36,366 66,17,79,686

“Add/Deduct: Balance of net income/expenditure transferred (7,37,32,604) 10,60,65,240
from the Income and Expenditure”

“Add : Government Grant to be received from government/ - -
transferred from the Income and Expenditure Account “

BALANCE AS AT THE PERIOD END 55,46,76,869 20,89,66,154

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE 2
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31* March, 2019
RESERVES AND SURPLUS
(Unit-Indian Rupee)

Particulars Current year | Previous year

1. Capital Reserve
a) At the beginning of the year - -
b) Addition during the year - -
c) Less: Deductions during the year - -

2. Revaluation Reserve
a) At the beginning of the year - -
b) Addition during the year - -
c) Less: Deductions during the year - -

3. Special Reserve
a) At the beginning of the year - -
b) Addition during the year - -
c) Less: Deductions during the year - -

4. General Reserve
a) At the beginning of the year - -
b) Addition during the year - -

¢) Less: Deductions during the year - -
Total - -

Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer

S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-3

ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31 March, 2019
EARMARKED/ ENDOWMENT FUNDS

(Unit-Indian Rupee)

Particulars

Subscriber’s Education and
Protection Fund

Current Year

Previous Year

1. Opening balance of the funds
2. Additions to the funds
a) Donations / grants
b) Income on Investments made on account of funds

c) Transfer from NPS Trust Penalty A/c and NPS Trust
Investor Awareness Fund A/c”

d) Receipts during the year
e) Other Additions (Specify nature)

1,80,59,540

13,11,351

10,30,423

1,64,05,649

13,66,021

2,87,870

TOTAL (1+2)

2,04,01,314

1,80,59,540

3. Utilisation/Expenditure towards objectives of funds
a) Capital Expenditure
i) Fixed assets
ii) Others
Total
b) Revenue Expenditure
i) Salaries, wages and allowances, etc.
ii) Rent
iif) Other Administrative expenses
c) Others
Total

TOTAL (3)

NET BALANCE AT THE PERIOD END (1+2-3)

2,04,01,314

1,80,59,540

Notes

not to be mixed up with any other Funds.

1) Disclosures shall be made under relevant heads based on conditions attaching to the grants.
2) Plan Funds received from the Central/ State Governments are to be shown as separate Funds and

Place: New Delhi
Date:12/09/2019

Madnesh Kumar Mishra
Member

S. Bandyopadhyay
Member

Ashish Kumar Bharati
Chief Accounts Officer

Ravi Mital

Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-4

ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31 March, 2019
SECURED LOANS AND BORROWINGS

(Unit-Indian Rupee)

Particulars

Current year

Previous year

1. Central Government
2. State Government
3. Financial Instituitions
a) Term Loans
b) Interest accrued and due
4. Banks
a) Term Loans
- Interest accrued and due
b) Other Loans (specify)
- Interest accrued and due
5. Other Instituitions
6. Debentures and Bonds
7. Others

TOTAL

Note:- Amount due within one year

Place: New Delhi

Date:12/09/2019
S. Bandyopadhyay Madnesh Kumar Mishra
Member Member

Ashish Kumar Bharati
Chief Accounts Officer

Ravi Mital
Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-5
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31* March, 2019
UNSECURED LOANS AND BORROWINGS
(Unit-Indian Rupee)

Particulars Current year | Previous year

1. Central Government - -
2. State Government - -
3. Financial Instituitions - -
4. Banks
a) Term Loans - -
b) Other Loans (specify) - -
5. Other Instituitions - -
6. Debentures and Bonds - -
7. Fixed Deposits - -
8. Others (specify) - -
TOTAL - -

Note:- Amount due within one year

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-6
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31% March, 2019
DEFERRED CREDIT LIABILITIES
(Unit-Indian Rupee)

Particulars Current year | Previous year
1. Acceptances secured by hypothecation of Capital Equipment - -
and Other Assets
2. Others - -

Note:- Amount due within one year

Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital

Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-7
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31 March, 2019
CURRENT LIABILITIES AND PROVISIONS
(Unit-Indian Rupee)

Particulars Current year | Previous year
Current Liabilities
1. Acceptances - -
2. Sundry Creditors & Payables 94,61,969 12,15,94,688
3. Advances Received - -
4. Interest Accrued but not due on:
a) Secured Loans / Borrowings - -
b) Unsecured Loans/ Borrowings - -
5. Statutory Liabilities:
a) Overdue - -
b) Others - -
6. Other Current Liabilities
a) Unutilised grant payable to GOI 24,23,36,366 66,17,79,686
b) Others: IRDA A/C - 31,988
c) Others: Security Deposites 66,46,000 66,71,540
TOTAL 25,84,44,335 79,00,77,902
Provisions
1. For Taxation 3,34,545 27,30,079
2. Gratuity 2,07,11,598 1,83,81,621
3. Trade Warranties/ Claims - -
4. Accumulated Leave encashment 3,37,95,764 1,06,48,445
5. Pension Contribution Payable 2,79,151 3,23,808
6. Leave salary payable 2,33,435 2,46,392
7. NPS Employees Contribution - 1,552
TOTAL 5,53,54,493 3,23,31,897
GRAND TOTAL 31,37,98,828 82,24,09,799
Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-9

ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31 March, 2019
INVESTMENTS FROM EARMARKED/ ENDOWMENT FUNDS

(Unit-Indian Rupee)

Particulars

Current year

Previous year

1. Government securities

2. Other approved securities

3. Shares

4. Debentures and Bonds

5. Subsidiaries and Joint ventures
6. Fixed Deposits

7. Others (to be specified)

1,93,23,162

1,70,21,896

TOTAL

1,93,23,162

1,70,21,896

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-10

ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31* March, 2019

INVESTMENT- OTHERS

(Unit-Indian Rupee)

Particulars Current year Previous year
1. Government securities - -
2. Other approved securities - -
3. Shares - -
4. Debentures and Bonds . -
5. Subsidiaries and Joint ventures - -
6. Fixed Deposits 36,18,40,229 27,00,00,000
7. Others (to be specified) - -
TOTAL 36,18,40,229 27,00,00,000
Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-11
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31* March, 2019
CURRENT ASSETS, LOANS AND ADVANCES
(Unit-Indian Rupee)

Particulars Current year Previous year

(A) Current Assets
1. Inventories :

a) Stores and Spares - -

b) Loose Tools - -

¢) Stock-in-trade

Finished goods - -

Work-in-progress - -

Raw Materials - -

2. Sundry Debtors :

a) Debt outstanding for a period exceeding six months - -

b) Others: Recoverable from IFCO TOKYO - 30,585
3. Cash in hand 20,000 20,000
4. Bank Balances :

a) with Scheduled Banks:

i) On Current Accounts - -

if) On Time Deposit Accounts - -

iif) On Savings Bank Deposit A/c 26,81,40,459 68,03,96,600

b) with Non- Scheduled Banks:

i) On Current Accounts - -

ii) On Time Deposit Accounts - -

iif) On Savings Bank Deposit A/c - -

5. Post Office- Savings Accounts - -

6. Others - -
TOTAL (A) 26,81,60,459 68,04,47,185
Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-11
ATTACHED TO AND FORMING PART OF BALANCE SHEET AS AT 31% March, 2019

CURRENT ASSETS, LOANS AND ADVANCES
(Unit-Indian Rupee)

Particulars Current year Previous year
(B) Loans, Advances And Other Assets :
1. Loans:
a) Staff 2,98,000 1,48,881
b) Other Entities engagaed in activities/objectives similar to - -
that of the Entity

c) Others (specify) - -
2. Advances and Other Amounts Recoverable in cash or in kind
or for value to be received:

a) On Capital Account - -

b) Prepayments (Prepaid exp) 11,61,179 18,11,050
¢) Security Deposits 36,47,500 36,47,500
d) Others: 11,80,04,339 5,42,87,823
3. Income Accrued:
a) On Investments from Earmarked/ Endowment funds 9,20,697 8,57,550
b) On Investments- Others 93,18,316 1,29,60,576
¢) On Loans and Advances - -
d) Others (includes income due unrealized: NIL) 9,74,96,282 -
4. Claims Receivable - -
Total (B) 23,08,46,312 7,37,13,379
Grand Total (A)+(B) 49,90,06,771 75,41,60,564
Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-12

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
INCOME FROM SALES/SERVICES

(Unit-Indian Rupee)

Particulars

Current year

Previous year

1. Income from Sales
a) Sale of Finished goods
b) Sale of Raw Materials
c) Sale of Scraps
2. Income from Services
a) Labour and Processing Charges
b) Professional/ Consultancy Services
c) Agency Commission and Brokerage

d) Maintenance Services(Equipment/Property)
e) Others(specify)

TOTAL

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-13

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019

GRANT/ SUBSIDIES

(Unit-Indian Rupee)

Particulars Current year Previous year
Irrevocable Grants and Subsidies Received
1. Central Government 1,77,99,37,800 2,25,75,78,000
2. State Government - -
3. Government agencies - -
4. Instituition / Welfares bodies -
5. International Organisations - -
6. Others : Govt. Contribution APY Scheme - -
Total 1,77,99,37,800 2,25,75,78,000
Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-14
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019

FEES / SUBSCRIPTIONS
(Unit-Indian Rupee)

Particulars Current year Previous year

1. Entrance Fees - -
2. Annual Fees 54,02,49,013 36,13,45,095
3. Seminar/ Program Fee - -
4. Consultancy Fees - -

5. Licence Fees - -

6. Fees from Miscellaneous Services 17,24,501 16,84,500
7. Others (Specity) -
Total 54,19,73,514 36,30,29,595

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-15
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019

INCOME FROM INVESTMENTS
(Unit-Indian Rupee)

Particulars Investment From Investment- Others
Earmarked Fund
Current Previous Current Previous
year year year year
1. Interest
a) On Govt. Securities - - - -
b) Other Bonds/Debentures - - - -
c) Others 13,11,351 13,66,021 - -
2. Dividend
a) On Shares - - - -
b) On Mutual Funds - - - -
¢) Others - - - -
3. Rents - - - -
4. Others (specify) - - - -
Total 13,11,351 13,66,021 - -
Less: Transferred to Earmarked/ 13,11,351 13,66,021 - -
Endowment Funds
Net balance - - - -
Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-16
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
INCOME FROM ROYALTY, PUBLICATION ETC.
(Unit-Indian Rupee)

Particulars

Current year

Previous year

1. Income from Royalty
2. Income from Publications
3. Others (specify)

Total

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-17
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
INTEREST EARNED

(Unit-Indian Rupee)

Particulars

Current year

Previous year

1. On Term Deposits Accounts
a) with Scheduled Banks
b) with Non-Scheduled Bank
c) with Instituitions
d) Others
2. On Savings Bank Deposits Accounts
a) with Scheduled Banks
b) with Non-Scheduled Bank
c) Post Office Savings Accounts
d) Others:
3. On Loans:
a) Employee/ Staff
b) Others
4. Interest on Debtors and Other Receivables

2,10,30,324

2,24,83,560

1,484

1,29,60,576

2,61,60,198

Total

4,35,15,368

3,91,20,774

Tax deducted at source to be indicated

Place: New Delhi Ashish Kumar Bharati

Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-18
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
OTHER INCOME
(Unit-Indian Rupee)

Particulars Current year Previous year
1. Profit on Sale/ Disposal of Assets
a) Owned Assets - -

b) Assets acquired out of grants or received free - -
of cost

2. Export Incentives Realized - -
3. Fees for Miscellaneous Services - -
4. Miscellaneous Income 2,26,525 2,45,759

Total 2,26,525 2,45,759

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-19
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
INCREASE/(DECREASE) IN STOCK OF FINISHED GOODS AND WORK IN PROGRESS
(Unit-Indian Rupee)

Particulars Current year Previous year
A) Closing Stock
1. Finished Goods - -
2. Work-in-progress - -

B) Less: Opening Stock
1. Finished Goods - -

2. Work-in-progress - -

Net Increase/ (Decrease) (A-B) - -

Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital

Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-20

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
ESTABLISHMENT EXPENSES

(Unit-Indian Rupee)

Particulars Current year Previous year
1. Salaries and Wages 14,86,29,812 11,70,68,575
2. Allowances and Bonus - -
3.Contribution to Provident Fund - -
4. Contribution to Pension 83,78,168 70,92,499
5. Staff Welfare Expenses - -
6. Expense on Employee Retirement and Terminal Benefits - .
7. Leave Salary 2,91,36,433 1,17,01,632
8. Tution Fees reiumbursement - -
9. Medical reiumbursement 21,04,990 18,00,128
10. Gratuity Contribution 59,03,037 47,77,901

11. Others(specify)

Total 19,41,52,441 14,24,40,735

Place: New Delhi Ashish Kumar Bharati

Date:12/09/2019 Chief Accounts Officer

S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

SCHEDULE-21

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT

FOR THE PERIOD 01-04-2018 TO 31-03-2019
OTHER ADMINISTRATION EXPENSES

(Unit-Indian Rupee)

Particulars Current year Previous year

1. Purchases - -
2. Labour and Processing Expenses - -
3. Cartage and Carriage Inwards - -
4. Electricity and Power 16,20,901 13,20,231
5. Water Charges 4,29,465 4,06,722
6. Insurance 18,05,860 19,71,532
7. Repair and Maintenance 68,59,768 73,45,976
8. Excise Duty - -
9. Rent, Rates and Taxes 7,15,24,782 6,96,52,194
10. Vehicles Running and Maintenance 1,54,61,523 95,90,998
11. Postage, Telephone and Communication Charges 46,03,012 72,62,031
12. Printing and Stationary 15,23,073 6,97,632
13. Travelling and Conveyance Expenses 88,17,437 78,95,696
14. Expenses on Seminar/ Workshops/ Meetings and conferences 1,22,37,465 2,84,55,685
15. Subscription Expenses - -
16. Expenses on Fees - -
17. Auditors Remuneration - 2,67,872
18. Hospitality Expenses - -
19. Professional Charges 1,94,86,772 1,68,82,427
20. Books and Periodicals 1,62,865 2,49,489
21. Recruitment Expenses 2,44,412 18,82,531
22. Provision for Bad and Doubtful Debts/ Advances - -
23. Incentive to Aggregator 4,84,000 2,46,15,900
24. Swavalamban Government Contribution 18,18,55,819 34,84,88,000
25. APY Government Contribution 81,45,81,888 1,18,21,19,845
26. Incentive to Point of presence - -
27. Irrevocable balances Written off 3,11,559 -
28. Packing charges - -
29. Freight and Forwarding Expenses - -
30. Distribution Expenses - -
31. Advertisement and Publicity Expenses 2,71,03,936 24,94,84,351
32. Membership fees 8,78,780 17,250
33. Staff Welfare expenses 12,01,134 8,14,511
34. Consultancy expenses 19,68,825 16,80,780
35. APY Promotion 1,94,11,083
36. Incentive under APY 1,06,99,45,670 42,92,56,260
37. Sitting Fees 30,000 -
38. Others (Website fee expense) 33,994 2,408

Total 2,24,31,72,940 2,40,97,71,405

Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-22

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
EXPENDITURE ON GRANT SUBSIDIES ETC.

(Unit-Indian Rupee)

Particulars

Current year

Previous year

System Trust

1. Grants given to Instituitions/ Organisations/National Pension

2. Subsidies given to Instituitions/ Organisations
3. Others : (Refund of Grants)

Total

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-23

ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019

INTEREST
(Unit-Indian Rupee)

Particulars Current year | Previous year
1. On Fixed Loans - -
2. On Other Loans - -
3. Bank charges 2,943 1,750
4. Other(specity) - -
Total 2,943 1,750

Place: New Delhi Ashish Kumar Bharati

Date:12/09/2019 Chief Accounts Officer

S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital
Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-24
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019

SIGNIFICANT ACCOUNTING POLICIES
(Unit-Indian Rupee)

1.  Basis of accounting and preparation of financial statements

The financial statements of the Authority have been prepared in accordance with the Pension
Fund Regulatory and Development Authority (Form of Annual Statement of Accounts and
Records) Rules, 2015. The financial statements have been prepared on accrual basis under
the historical cost convention except for Swavlamban scheme and Atal Pension Yojna (APY)
maintained on payment basis, being the scheme of Government of India .

Fee from Trustee Bank and Central Record Keeping Agencies for the last quarter have been
accounted on accrual basis for FY 2018-19.

2.  Government Grants
Government grants are accounted on realisation basis.

3. Fixed Assets

Fixed assets are stated at their original cost including taxes and other incidental expenses related
to acquisition.

4.  Retirement benefits
Provision for Gratuity and Leave Encashment are provided as per the Actuarial Valuation for the
FY 2018-19

5.  Depreciation

51 Depreciation is provided on the written down value method as per rates specified in The
Income tax Act 1961.
5.2 Assets costing Rs. 5,000/ - or less each are fully provided.

Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital

Member Member Chairperson
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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
SCHEDULE-25
ATTACHED TO AND FORMING PART OF INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD 01-04-2018 TO 31-03-2019
CONTINGENT LIABILITIES AND NOTES TO ACCOUNTS
(Unit-Indian Rupee)

1.  Contingent Liabilities
There is no contingent liability of the Authority as at 31.03.2019.

2. Current Assets, Loans & Advances

The Current assets, Loans and advances have a value on realisation equal at least to the aggregate
amount shown in the Balance Sheet.

3. Taxation

In view of the clause 34 of The Pension Fund Regulatory and Development Authority Act 2013,
the Authority shall not be liable to pay wealth-tax, income-tax or any other tax in respect of
its wealth, income, profits or gains derived. Accordingly, no provision for the same has been
provided in the books of accounts.

4.  The unutilised Government grants as on 31.03.2019 has been shown under the head Current
Liabilities and Provisions.

5. Corresponding figures for the previous year has been regrouped/rearranged, wherever
necessary.

6.  The schedule 1 to 25 are annexed to and form an integral part of the Balance sheet as at 31-03-
2019 and the Income and Expenditure account for the period 01-04-2018 to 31-03-2019.

Place: New Delhi Ashish Kumar Bharati
Date:12/09/2019 Chief Accounts Officer
S. Bandyopadhyay Madnesh Kumar Mishra Ravi Mital

Member Member Chairperson

T 27



\\\.”’

d

q9lol foifér faformie 32 faora gifému
Pension Fund Regulatory & Development Authority

d1—14 /¢, Brufa R@arc w99, gdd G+ 83, dearlRar e, T3 fRecll—110016

B-14/A, Chhatrapati Shivaji Bhawan, Qutub Institutional Area, Katwaria Sarai, New Delhi-110016
Fax: 91-11-26517507 www.pfrda.org.in

Designed & Printed by : Sai Art Graphics, New Delhi, M. 9811936711, 7678135486



	1
	Final-Hindi_Annual_Report
	Final-English_Annual_Report
	2

